INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated : 23™ April, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

From 27.04.2026 to 30.04.2026, 04.05.2026 to 07.05.2026,
11.05.2026 to 14.05.2026 and 18.05.2026 to 21.05.2026

BENCH|COURT| TIME VICE PRESIDENT/MEMBERS
ROOM :
SMC 1 10.30 AM |From 04.05.2026 to 07.05.2026:-
Shri Mahavir Singh, VP
3 10.30 AM {From 18.05.2026 to 21.05.2026:-
Shri Vikas Awasthy, JM
4 10.30 AM |From 11.05.2026 to 14.05.2026:-
Shri Satbeer Singh Godara, JM
F 1 10.30 AM |S/Shri Challa Nagendra Prasad, JM & Sanjay Awasthi, AM
(except 27.04.2026 to 30.04.2026)
D 1 10.30 AM |From 27.04.2026 to 30.04.2026:-
$/8hri Challa Nagendra Prasad, JM & Sanjay Awasthi, AM
3 10.30 AM |From 04.05.2026 to 07.05.2026:-
8/Shri Vikas Awasthy, JM & Sanjay Awasthi, AM
3 10.30 AM [From 11.05.2026 to 14.05.2026:-
Shri Vikas Awasthy, JM & Ms. Renu Jauhri, AM
3 10.30 AM |From 18.05.2026 to 21.05.2026:-
S/Shri Vikas Awasthy, JM & Manish Agarwal, AM
E 4 10.30 AM [S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
{except 04.05.2026 to 07.05.2026)
4 10.30 AM [From 04.05.2026 to 07.05.2026:-
S/Shri Satbeer Singh Godara, JM & M. Balaganesh, AM
B 5 10.30 AM |S/Shri M. Balaganesh, AM & Anubhav Sharma, JM
(except 21.05.2026)
5 10.30 AM |On 21.05.2026:-
S/Shri Anubhav Sharma, JM & Manish Agarwal, AM
H 9 10.30 AM {From 27.04.2026 to 30.04.2026:-
S/Shri Ramit Kochar, AM & Anubhav Sharma, JM
9 10.30 AM |From 04.05.2026 to 07.05.2026:-
S/Shri Ramit Kochar, AM & Vimal Kumar, JM
9 |10.30 AM |From 11.05.2026 to 14.05.2026:-
S/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
9 10.30 AM |From 18.05.2026 to 21.05.2026:-

S/8hri Ramit Kochar, AM & Sudhir Kumar, JM

(&




Constitution from 27.04.2026 to 21.05.2026

2 10.30 AM |S/Shri S. Rifaur Rahman, AM & Vimal Kumar, JM
(except 04.05.2026 to 07.05.2026)

2 10.30 AM |From 04.05.2026 to 07.05.2026:-
S/Shri S. Rifaur Rahman, AM & Raj Kumar Chauhan, JM

C 6 10.30 AM [Ms. Madhumita Roy, JM & Shri Brajesh Kumar Singh, AM
(except 29.04.2026, 06.05.2026 & 07.05.2026)
6 10.30 AM [On 29.04.2026:-
S/Shri Raj Kumar Chauhan, JM & Brajesh Kumar Singh, AM
6 10.30 AM |On 06.05.2026 & 07.05.2026:-
Ms. Madhumita Roy, JM & Shri Amitabh Shukla, AM
G 7 10.30 AM |From 04.05.2026 to 07.05.2026. 13.05.2026, 14.05.2026 &
18.05.2026 to 21.05.2026:-
S/Shri Yogesh Kumar US, JM & Amitabh Shukla, AM
7 10.30 AM |From 27.04.2026 to 30.04.2026:-
Shri Yogesh Kumar US, JM & Ms. Renu Jauhri, AM
7 10.30 AM |On 11.05.2026 & 12.05.2026:-
8/Shri Yogesh Kumar US, JM & Naveen Chandra, AM
A 8 10.30 AM {From 18.05.2026 to 21.05.2026:-
$/Shri Raj Kumar Chauhan, JM & Manish Agarwal, AM
8 10.30 AM |From 27.04.2026 to 30.04.2026, 04.05.2026 to 07.05.2026 &
11.05.2026 to 14.05.2026:-
S/Shri Sudhir Kumar, JM & Manish Agarwal, AM
Notes:-
1. Bench-F will not function from 27.04.2026 to 30.04.2026.
2. Bench-SMC will not function from 27.04.2026 to 30.04.2026.
3. Bench-A will commence immediately after completion of Bench-D from
18.05.2026 to 21.05.2026 and after completion of Bench-B on 21.05.2026.
4. Bench-B will commence immediately after completion of Bench-E from 04.05.2026
to 07.05.2026 and after completion of Bench-D on 21.05.2026.
5. Bench-D will commence immediately after completion of Bench-F from 04.05.2026
to 07.05.2026.
8. Bench-F will commence immediately after completion of Bench-SMC from
04.05.2026 to 07.05.2026.
7. Bench-G will commence immediately after completion of Bench-C on 06.05.2026
and 07.05.2026 and after completion of Bench-E on 11.05.2026 and 12.05.2026.
8. Bench-H will commence immediately after completion of Bench-B from
27.04.2026 to 30.04.2026.
9. Bench-SMC will commence immediately after completion of Bench-F from

04.05.2026 to 07.05.2026, after completion of Bench-E from 11.05.2026 to
14.05.2026 and after completion of Bench-D from 18.05.2026 to 21.05.2026.

Sd/-
[MAHAVIR SINGH]
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INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

. Dated 23™ April, 2026
Links of the Court Rooms of ITAT, Delhi Benches for Joiming through Video

Conferencing from 27.04.2026 to 30.04.2026, 04.05.2026 to 07.05.2026, 11.05.2026 to
14.05.2026 and 18.05.2026 to 21.05.2026:-

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
{Cisco Webex)

Court Room 1 | htips:/itatdelhizone.webex.com/meet/court_room_1 25180242862
Court Room 2 | hitps://itatdelhizone.webex.com/meet/court_room_2 25191305622
Court Room 3 | https:/itatdelhizone.webex.com/meet/court_room_3 25177451276
Court Room 4 | hittps://itatdelhizone.webex .com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone. webex.com/meet/court_room_5 25126239355
Court Room 6 | hitps:/itatdelhizone. webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone. webex.com/meet/Court_Room_7 25127955211
Court Room 8 | https://itatdelhizone, webex.com/meet/court_room_8§ 25104506738
Court Room 9 | https://itatdelhizone.webex.com/meet/Court_Room_9 - 25176466721

The counsels can join the Hybrid Court Room through the above mennoned Video Conferencmg

links.

1.

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting during Court hours of the
Tribunal. _ _

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencmg mode
shall foliow the dress code, courtesies and protocols that are followed in phys:cal
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working.
Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc., should. be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual

(% 7’>\k\“’("

Assistant Registrar



https://itatdelhizone.webex.com/meet/court_room_l
https://itatdelhizone.webex.com/meet/court_room_2
https://itatdelhizone.webex.com/meet/court_room_3
https://itatdelhizone.webex.com/meet/court_room_4
https://itatdelhizone.webex.com/meet/court_room_5
https://itatdelhizone.webex.com/meet/court_room_6
https://itatdelhizone.webex.com/meet/Court_Room_7
https://itatdelhizone.webex.com/meet/court_room_8
https://itatdelhizone.webex.com/meet/Court_Room_9

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW wouLns

CAUSE LIST OF A BENCH FOR 27-APRIL-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA211/DEL/2025 | 2011-12 {([D) M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED
2 | ITA232/DEL/2025 | 2011-12 | [D] M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED
3 | ITA 6296/DEL/2025 | 2018-19 | [A] JAMMU PIGMENTS LIMITED
4 | TTA660/DEL/2026 | 2017-18 |[A] GAUTAM PRAKASH KHARBANDA THROUGH HIS LR USHA KHARBANDA
5 | ITA661/DEL/2026 | 2021-22 |[A] PARAG GUPTA
6 | ITAG663/DEL/2026 | 2025-26 |[A} MAXIM FOUNDATION
7 | ITA664/DEL/2026 | 2022-23 |[A] JAN KALYAN TRUST KHERA
8 | ITAG65/DEL/2026 | 2023-24 |[A] JAN KALYAN TRUST KHERA
9 | ITA671/DEL/2026 | 2015-16 |[A] MONIKA GARG
10 | ITA672/DEL/2026 | 2013-14 |[A] SHASHI GARG
11 | TTA673/DEL/2026 | 2025-26 |{A} LAWUNCLE CHAMBERS
12 | ITA 674/DEL/2026 | 2023-24 |[A] NIDHI SHARMA
13 | ITA659/DEL/2024 | 2017-18 | [D] AZURE POWER (RAJ) PVT LTD ((E FILED APPEAL))
14 | ITAS80/DEL/2026 | 2021-22 |[A]LATE. SAMARIIT SINGH MALIK
15 | ITAS81/DEL/2026 | 2022-23 |[A] LATE. SAMARJIT SINGH MALIK
16 | TTA583/DEL/2026 | 2021-22 |[A] SUMITRA MALIK
17 | ITASB4/DEL/2026 | 2022-23 |{A] SUMITRA MALIK
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHL ]

CAUSE LIST OF A BENCH FOR 28-APRIL-2026 (TUESDAY)

Srl | Appeal Number [Assmt. Year, Assessee Name Remarks
1 | ITA 3008/DEL/2024 | 2017-18 |[D] ADDON REALTY PRIVATE LIMITED ({E FILED APPEAL))
2 | ITA B90S/DEL/2025 | 2023-2024 | [A] DEEPAK GUPTA
3 | ITA 8906/DELf2025 | 2020-21 {[A) DEEPAK KUMAR
4 | ITA 8907/DEL/2025 | 2021-22 |{{A] DEEPAK KUMAR
5 | ITA 8908/DEL/2025 | 2022-23 |[A] DEEPAK KUMAR
6 | ITA 8940/DEL/2025 | 2021-22 | TA) PAWAN KUMAR JAIN
7 | TTA 675/DEL{2026 2017-18 | {A] PURSHOTAM ANAND
B | ITA677/DEL2026 2012-13 | [A] PRITAM SINGH
9 | ITA678/DEL/2026 | 2020-21 |[A] RAJESH KUMAR
10 | ITA 680/DEL/2026 2017-18 | [A] GYANVEER SINGH
11 | ITA 681/DEL/2026 2020-21 | [A} MEDWAY EDUCATIONAL CONSULTANT PRIVATE LIMITED
12 | ITA 682/0EL/2026 2016-17 | [A] BEST AGROLIFE LIMITED
13 | ITA 683/DEL/2026 2017-18 | [A] BEST AGROLIFE LIMITED
14 | ITA 685/DEL/2026 | 2017-18 |[A] M.K. CONSTRUCTIONS
15 | ITA676/DEL/2026 | 2022-23 |([A] MOTLEY LOGISTICS PRIVATE LIMITED
16 | ITA 565/DEL/2026 | 2015-156 |[A]} SHRI BALAJI INFRADEVELOPERS PVT, LTD.
17 | ITA 597/DEL/2026 2018-19 | [A] FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Sri] Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 687/DEL/2026 { 2004-05 |[A] ASEEM KUMAR GUPTA
2 | ITA 688/DEL/2026 2005-06 | [A] ASEEM KUMAR GUPTA
3 | ITA 6B9/DEL/2026 2006-07 | [A] ASEEM KUMAR GUPTA
4 | ITAG90/DEL/2026 | 2007-08 |[[A] ASEEM KUMAR GUPTA
5 | ITA 691/DEL/2026 2008-09 |[A] ASEEM KUMAR GUPTA
6 | ITA 692/DEL/2026 2009-10 | [A] ASEEM KUMAR GUPTA
7 | ITA 693/DEL/2026 2010-11 | [A) ASEEM KUMAR GUPTA
8 | ITA 694/DEL{2026 2022-23 | [A] DUSSHYANT ARYA
9 { ITA 695/DEL/2026 2019-20 | [A] SBG DESIGNS PRIVATE LIMITED
10 | ITA 697/DEL/2026 2017-18 | [A] INDIA INFRASTRUCTURE FINANCE COMPANY LIMITED
11 | ITA 698/DEL/2026 | 2020-2021 |[A] RAVINDER JUNEXA
12 | ITA699/DEL/2026 | 2025-26 |[A) MAXIM FOUNDATION
13 | ITA 700/DEL/2026 2023-24 | [A} SAPPHIRE FOREX PRIVATE LIMITED
14 | ITA 703/DEL/2026 2023-24 | [A] SEPC LIMITED
15 | ITA 704/DEL/2026 2018-19 | [A] ILD HOUSING PROJECTS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DEL CHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 30-APRIL-2026 (THURSDAY)

Sl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 707/DEL/2026 | 21016-17 |[D] AGRCHA COLOURTEC PVT LTD
2 | ITA 708/DEL/2026 2012-13 | [D] ARGENTIUM INTERNATIONAL PVT LTD
3 | ITA 709/DEL/2026 2013-14 | [D] PRAGATI POWER CORPORATION
4 | ITA 71G/DEL/2026 2019-20 | [A} GULSHAN LAMES PACK PVT LTD
5 | ITA711/DEL/2026 | 2012-13 | [A] BHANU PRATAP SINGH
6 | ITA 712/DEL/2026 2020-21 [ [A] ARTHGYAAN ADVISORS PRIVATE LIMITED
7 | ITA 714/DEL/2026 2027-28 | [A} M S ROOHANI SATSANG SOCIETY
8 | ITA 715/DEL/2026 2014-15 | [A] AERO PROMOTERS PRIVATE LIMITED
9 | ITA 716/DEL/2026 2015-16 | [A] AERQ PROMOTERS PRIVATE LIMITED
10 | ITA 717/DEL/2026 2016-17 | [A] AERO PROMOTERS PRIVATE LIMITED
11 | ITA720/DEL/2026 | 2019-2020 |{A]V C TRADING
12 | ITA 723/DEL/2026 2020-21 [ {A] SHIV NANDI INVESTMENTS PRIVATE LIMITED
13 | I1TA 725/DEL/2026 2013-14 [ [A] M/S ). T. FOODS
14 | ITA 726/DEL/2026 2011-12 | [A] SRB PROMOTERS PVT LTD
15 | ITA 727/DEL/2026 2012-13 | [A] SRB PROMOTERS PVT LTD
=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW vEeny r

~ CAUSE LIST OF A BENCH FOR 04-MAY-2026 (MONDAY)
Srt | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA1521/DEL/2023 | 2018-19 | {A] PUSHPA

2 | ITA 3531/DEL/2023 | 2021-22 | (D]} BHAGAT CONSTRUCTION COMPANY PVT. LTD.

3 CO 14/DEL/2026 2021-22 | [A] BHAGAT CONSTRUCTION COMPANY PVT. | 'TD.

4 | ITA 459/DEL/2024 2018-19 | [A] BHAGWAN KAUSHIK ((E FILED APPEAL))

S | ITA 1690/DEL/2024 | 2019-20 |[A] SHRI BHAGWAN KAUSHIK ((E-FILED))

6 CO 5/DEL{2025 2012-13 | [A] V AND S INTERNATIONAL PRIVATE LIMITED

7 | ITA 3089/DEL/2024 | 2012-13 |[D]V AND S INTERNATIONAL PRIVATE LIMITED

8 | ITA 2152/DEL/2025 | 2017-18 |[A]V AND S INTERNATIONAL PVT LTD

9 | ITA 6973/DEL/2025 | 2021-22 | [A] NAVNEET NANDLAL GOENKA (E- (FILE))

10 | ITA 8774/DEL/2025 2015-16 | [A] RAAG VIHAR APARTMENTS PRIVATE LIMITED

11 | TTA 8796/DELS2025 | 2020-21 |[A] PANKA] SINGHAL

12 | ITA 8797/DEL/2025 | 2020-21 |[A] PANKAD SINGHAL

13 | ITA B798/DEL/2025 | 2022-23 | [A]) PANKAJ SINGHAL

14 | ITA 8799/DEL/2025 | 2022-23 [ [A] PANKAJ SINGHAL

15 | ITA 5695/DEL/2025 | 2013-14 |[A] PIONEER DEALTRADE PRIVATE LIMITED

16 | ITA 8411/DEL/2025 | 2013-14 | [D] M/S PIONEER DEALTRADE PVT LTD

17 | ITA 5696/DEL/2025 | 2014-15 |[A] M/S PIONEER DEALTRADE PRIVATE LIMITED

18 | ITA 5697/DEL/2025 | 2015-16 [[A] M/S PIONEER DEALTRADE PRIVATE LIMITED

19 | ITA 5698/DEL/2025 | 2016-17 | [A] M/S PIONEER DEALTRADE PRIVATE LIMITED

20 | ITA 61/DEL/2026 2014-15 | [D] M/S PIONEER DEALTRADE PYT LTD

21 ITA 62/DELf2026 2015-16 | [O] M/S PIONEER DEALTRADE PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 05-MAY-2026 (TUESDAY)

S | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 2448/DEL/2025 | 2020-21 |[A] DISH INFRA SERVICES PVT LTD {E/H)
2 | ITA 3553/DEL/2018 | 2010-11 |][A] CONTINENTAL FOUNDATICN JOINT VENTURE
3 | ITA 3604/DELf2025 | 2020-21 |[A] BT GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED
4 | ITA 8746/DEL/2025 | 2018-19 |[D] PROSPECT FUUND MANAGERS LLP
5 | ITA 8595/DEL/2025 | 2023-24 |[A] SHWETA AGRAWAL
6 | ITA 8751/DEL/2025 | 2023-24 |[D] SHWETA AGRAWAL
7 | TTA 8784/DEL/2025 | 2023-24 |[A] MVD APPAREL PRIVATE LIMITED
8 | ITA 8B04/DEL/2025 | 2012-13 | {A] LALIT AGGARWAL
9 | ITA B805/DEL/2025 2014-15 {[A] SHANTI RICE MILLS
10 | ITA 8815/DEL/2025 | 2013-14 | {A] SPERRY INTERNATIONAL PRIVATE LIMITED
11 | ITA 728/DEL/2026 | 2018-2019 | [A} HIMANSHU SIROHI
12 | ITA 729/DEL/2026 | 2012-2013 |[A] NAVNEET MIGLANI 5/0 SH. HANS RAJ MIGLANL
13 | ITA 731/DEL/2026 2022-23 | [A] RAM PARSHOTTAM MITTAL
14 | TTA 732/DEL/2026 2017-18 | [A] INOX INFRASTRUCTURE LIMITED
15 | TTA 733/DEL/2026 2021-22 | [D] GULNAWAZ AHMED
16 | ITA 734/DEL/2026 | 2015-2016 |{A] RAJENDRA
17 | ITA 736/DEL/2026 2012-13 |[D] ) S DESIGNER LIMITED
18 | ITA 737/DEL/2026 | 2023-24 |[A] MAYANK SINGLA
19 | ITA 738/DEL/2026 2016-17 | [D] JIMMY TALWAR
20 | ITA 3642/DEL/2024 | 2013-14 |[Dj RADHEY KISHAN
21 | ITA 3776/DEL/2024 | 2013-14 |[A] RADHEY KISHAN
22 | ITA 569/DEL/2026 - [A] UMANG FOUNDATION
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TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 06-MAY-2026 (WEDNESDAY)

Sl | Appeat Number |Assmi. Year Assessee Name Remarks
1 | A 8728/0EL/2025 | 2013-14 éﬂ IJTSE[[)))STEEL PRIVATE LIMITED (FORMERLY CBS STEEL PRIVATE

2 | TTA 8821/DEL/2025 | 2012-13 |[A] ZEAL BUILDWELL PRIVATE LIMITED

3 | TTA 8822/DELJ2025 | 2019-20 | [A] NISHANT KUMAR AGGARWAL

4 | ITA 8929/DEL/2025 | 2023-24 [ [A] MAHAVIR PRASAD GUPTA

5 | ITA 8983/DEL/2025 | 2013-14 [[A] RISHI PAL

6 | I[TA 739/DEL/2026 2017 [D] DEEPAK LAL AGGARWAL

7 ITA 740/0EL/2026 2020-21 | [A] MOHD TAUHID ALAM

8 | ITA 741/DEL/2026 | 2018-2019 ([A] PREM KUMAR

9 | ITA 742/DEL/2026 2018-19 | [A] JOURNEYS RESORTS PRIVATE LIMITED

10 | TTA 744/DEL/2026 2015-15 | [A] AAA PAPER LTD

11 | ITA 745/DEL/2026 2012-13 | [A] RAM BABU AMBAVTA

12 | TTA 747/DEL/2026 | 2019-2020 |[A] NIKHIL SYAL

13 | ITA 748/DEL/2026 2004-05 | {A] SUMAN LATA

14 | ITA 749/DEL/2026 2005-06 | [A] SUMAN LATA

15 |+ ITA 750/DEL/2026 2006-07 | [A] SUMAN LATA

16 | ITA 751/DEL/2026 2007-08 | [A] SUMAN LATA

17 | TTA 752/DEL/2026 2008-09 | [A] SUMAN LATA

18 | ITA 753/DEL/2026 2009-10 | [A] SUMAN LATA

19 | ITA 754/DEL/2026 2010-11 | [A] SUMAN LATA

20 | ITA 755/DEL/2026 2007-08 | [A] RAJESH GUPTA

21 | ITA 756/DEL/2026 2019-20 | [A] ULTIMATE FASHION MAKER LTD

22 | ITA 757/DELf2026 2023-24 | [A] ALL IIT ALUMNI 4 NATION BUILDING TRUST

23 | ITA 758/DEL/2026 2022-23 | [A} COOPERATIVE CANE DEVELOPMENT SOCIETY LTD TITAVI

24 | ITA 760/DELf2026 2020-21 | [D] ACE INFRACITY DEVELOPERS PVT, LTD.

25 | TITA 761/DEL/2026 2020-21 | [A] VARUN GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI |

- CAUSE LIST OF A BENCH FOR 07-MAY-2026 (THURSDAY)

S | Appeal Number (Assmt, Year Assessee Name Remarks

1 | ITA 6191/DEL/2025 | 2020-21 |[A) SHAM SUNDER DHINGRA (E- ( FILE ))

2 | TTA 8967/DELf2025 2020 [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

3 | ITA 8991/DEL/2025 | 2019-20 |[D]} KNOWLEDGE HUB (INTERMATIONAL) PRIVATE LIMITED

4 | TTA 9004/DEL/2025 | 2016-17 | [A] JIND CENTRAL CO-OP BANK LTD.

S | ITA 9016/DEL/2025 | 2020-21 |[A] INTELLOSOL SOFTWARES INDIA PRIVATE LIMITED

6 | ITA 9018/DEL/2025 | 2019-20 |[A] AJIT KUMAR SINGH

7 | ITA9019/DEL/2025 | 2012-13 [[A] ROSEMARY PROPERTIES PVT LTD

8 | ITA 9020/DEL/2025 | 2013-14 |[A] MOHIT JUNEJA

9 | ITA 9021/DEL/2025 | 2020-21 [[A] MUNIJA

10 | TTA 9022/DELf2025 2015-16 | [A] ANUJ NAGPAL

11 | ITA 9023/DEL/2025 | 2015-16 | [A] ANU NAGPAL

12 | ITA 9024/DEL/2025 | 2016-17 | [A] ANUI NAGPAL

13 | ITA 9025/DEL/2025 | 2016-17 | [A] ANUJ NAGPAL

14 | ITA 9026/DEL/2025 2016-17 | [A) ANU] NAGPAL

15 | ITA S027/DEL/2025 | 2016-17 | [A] ANU NAGPAL

16 | ITA 9028/DEL/2025 | 2017-18 [[A] ANUY NAGPAL

17 | ITA 9029/DEL{2025 | 2017-18 {[A] ANUJ NAGPAL

18 { ITA 9030/DEL/2025 | 2017-18 | [A] ANUI NAGPAL

19 | ITA 9031/DEL/2025 | 2019-20 | [A) ANUI NAGPAL

20 | ITA9032/DEL/2025 | 2010-11 |[A] SANMAN INFRASTRUCTURE PRIVATE LIMITED

21 | ITA 9033/DEL/2025 | 2011-12 {[A] SANMAN INFRASTRUCTURE PRIVATE LIMITED

22 { ITA 9034/DEL/2025 | 2012-13 | [A] SANMAN INFRASTRUCTURE PRIVATE LIMITED

23 | ITA 9035/DEL/2025 | 2013-14 [[A] SANMAN INFRASTRUCTURE PRIVATE LIMITED

24 | ITA S036/DEL/2025 | 2014-15 | [A] SANMAN INFRASTRUCTURE PRIVATE LIMITED

25 | ITA 6263/DEL/2025 | 2019-2020 |[A] SUBODH KANT SAHAY HUF
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW vonns .

R CAUSE LIST OF A BENCH FOR 11-MAY-2026 (MONDAY)
S | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2980/DEL/2025 | 2013-14 | [A] EXL SERVICES.COM (INDIA) PVT. LTD,

2 | TTA 2981/DEL/202S | 2014-15 |[A] EXL SERVICES.COM (INDIA} PVT. LTD

3 | ITA 6508/DEL/2025 | 2011-12 | [D] MEADOW INFRADEVELOPERS PRIVATE LIMITED

4 | ITA 8734/DEL/2025 | 2017-18 |[A] VIKAS SETHI

5 | ITA 8791/DEL/2025 | 2021-22 | [A] DELHIVERY FREIGHT SERVICES PRIVATE LIMITED

6 | ITA 8792/DEL/2025 | 2023-24 |[(A] DELMIVERY FREIGHT SERVICES PRIVATE LIMITED

7 | TTA 8793/DEL/2025 | 2014-15 | [A] INDUS TOWERS LTD.

8 | ITA 8794/DEL/2025 | 2016-17 | [A] INDUS TOWERS LTD.

9 | ITA 8795/DEL/2025 | 2017-18 |[A] INDUS TOWERS LTD.

10 | ITA 8836/DEL/2025 | 2017-18 |[A] VINEET AGARWAL

11 | ITA 762/DEL/2026 2017-18 | [A] SARVOTTAM SECURITIES PRIVATE LIMITED

12 | ITA 764/DEL/2026 2012-13 | [A] M/S HOUSTON BUILDWELL PVT LTD

13 | ITA 765/DEL/2026 2019-20 | {A] DEEPAK MEHRA

14 | ITA 766/DEL/2026 | 2022-23 |{A] RAM PARSHOTAM MITTAL

15 | ITA 768/DEL/2026 2020-21 | [A] SUKHBIR SINGH

16 | ITA 771/DEL/2026 2018-19 | [A] SAHIL GARG

17 | ITA 772/DEL/2026 2017-18 | [A] SAHIL GARG

18 | ITA 773/DEL/2026 2017-18 | [A] WASSAN SINGH

19 | ITA 774/DEL/2026 | 2018-2019 |{A] MOHAMMAD ISLAM MOHAMMAD SALEEM & CO

20 | ITA 775/DEL/2026 2018-19 | [A] KUMAR TRADING COMPANY

21 | ITA 776/DEL/2026 2015-16 | [A] SANGEETA KATHURIA

22 | ITA 777/DEL/2026 2016-17 | [A] RAJ MOHINI JAIN

23 | ITA 780/DEL/2026 2011-12 | [A] SUSHILA LAKHOTIA

24 | ITA 781/DEL/2026 2013-14 | [A] SUSHILA LAKHOTIA

25 | ITA 782/DEL/2026 2015-16 | [A] MBL HIGHWAY DEVELOPMENT CO LTD

26 | ITA 783/DEL/2026 2016-17 | [A] MBL HIGHWAY DEVELOPMENT COMPANY LIMITED

27 | ITA 1803/DEL/2026 | 2021-2022 | [A] KIMAYA BUILDTECH LLP, NEW DELHI (5/G)

@.M
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OME LA B! DELHI BENCHES, NEW DELHI

- CAUSE LIST OF A BENCH FOR 12-MAY-2026 (TUESDAY)
Srl | Appeal Number JAssmt, Year Assessee Name Remarks
1 | CO27/DEL/2026 2020 [A] SHILPA PASARI
2 | ITA 2189/DELS2025 2012-13 | [A] CHETANYA BUILDCON PVT LTD
3 | ITA 2190/DEL/2025 | 2013-14 | [A] CHETANYA BUILDCON PVT LTD
4 | TTA B837/DEL/2025 | 2012-13 |[A] M R OVERSEAS PVT LTD.
5 | ITA 8838/DEL/2025 | 2013-14 |[A] MR OVERSEAS PVT LTD
6 | ITA 8839/DELf2025 | 2014-15 |[[A]M R OVERSEAS PVT LTD
7 | TTA 8840/DEL/2025 | 2017-18 | [A] M R OVERSEAS PVT LTD
B8 { ITA 8841/DEL/2025 2018-19 | {A] M M R OVERSEAS PVT LTD.
9 ITA 784/DEL{2026 2015-16 | [A] PRAVEEN SAINI
10 § ITA 785/DEL/2026 2017-18 | [A] ISHWAR CHAND AGRO PRIVATE LUMITED
11 | ITA 786/DEL/2026 | 2018-19 |[A] KHADDA HASSAN
12 | ITA787/DEL/2026 | 2018-19 |[A] KHADIJA HASSAN
13 | ITA 788/DEL/2026 2013-14 | [A] FEEDBACK INFRA PVT LTD
14 | ITA 789/DEL/2026 2017-18 | [A] FEEDBACK INFRA PVT LTD,
15 | TTA 790/DEL/2026 2018-19 | [A] FEEDBACK INFRA P, LTD.
16 | ITA 792/DEL/2026 2017-18 |[[A] UCB DEVELOPERS LLP
17 } ITA 793/DEL/2026 2019-20 | [A} MAGICAL FEED SOLUTIONS PVT LTD
18 | ITA 794/DEL/2026 - [A] LIFE FOUNDATION
19 | ITA 795/DEL/2026 2018-19 {[A] OM SAI LOGISTICS
20 § ITA 796/DEL/2020 2017-18 [ [A] AVINASH KUMAR SADH
21 | ITA 797/DELf2026 2022-23 | [Al KESHO RAM INDUSTRIES
22 | ITA 798/DEL/2026 2021-22 | [A] KESHO RAM INDUSTRIES
23 | ITA 799/DEL/2026 2026-27 | [A] KEWALAM CHARITABLE TRUST
oo ol
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 13-MAY-2026 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 6257/DEL/2025 | 2022-2023 {[A] SYED KAUSAR ABBAS (E-(FILE))
2 | TTA 6506/DEL{2025 2017-18 | [D] MOHAN MART PVT, LTD.
3 | ITA 6509/DEL/2025 | 2014-15 | [A] RAMESH KUMAR
4 | ITA 6518/DEL/2025 | 2018-19 |[[A] KANGRA EXPORTS LIMITED
5 | ITA 6520/DEL/2025 | 2012-13 [ [A] M/S HSB HOME SOLUTIONS LTD
6 | ITA 6527/DELf2025 | 2015-16 |[A] ANTARCTICA PROPETIES COMANY LIMITED
7 | ITA 6528/DEL/2025 | 2016-17 | [A] ANTARTICA PROPERTIES COMPANY LIMITED
8 | ITA 6513/DEL/2025 | 2016-17 |[A] ANTARCTICA PROPERTIES COMPANY LIMITED
9 | ITA 9037/DELf2025 200%-10 | [A] M/S ANTRIKSH ENGINEERS AND BUILDERS PRIVATE LIMITED
10 | ITA 9038/DEL/2025 2010-11 | [A] M/S ANTRIKESH ENGINEERS AND BUILDERS PRIVATE LIMITED
11 | ITA 9039/DEL/2025 | 2011-12 | {A] M/S ANTRIKSH ENGINEERS AND BUILDERS PRIVATE LIMITED
12 | ITA 9040/DEL/2025 | 2011-12 |[A] M/S ANTRIKSH DEVELOPERS & PROMOTERS PRIVATE LIMITED
13 | ITA 9041/DELf2025 | 2012-13 | [A] M/S ANTRIKSH DEVELOPERS PROMOTERS PRIVATE LIMITED
14 | ITA 9042/DEL/2025 2012-13 | [A] M/S ANTRIKSH ENGINEERS AND BUILDIERS PRIVATE LIMITED
15 | ITA 9043/DELJ2025 | 2013-14 |[A] ANTRIKSH ENGINEERS AND BUILDERS PRIVATE LIMITED
16 | ITA 9044/DEL/2025 | 2013-14 | [A] ANTRIKSH DEVELOPERS & PROMOTERS PRIVATE LIMITED
17 | ITA 9045/DEL/2025 | 2014-15 |[A] ANTRIKSH DEVELOPERS & PROMOTERS PRIVATE LIMITED
18 | ITA 9046/DEL/2025 { 2014-15 |[A] M/S ANTRIKSH ENGINEERS AND BUILDERS PRIVATE LIMITED
19 | ITA 9047/DEL/202S | 2015-16 |[A] ANTRIKSH ENGINEERS AND BUILDERS PRIVATE LIMITED
20 | ITA 9048/DEL/2025 | 2014-15 |[A] SHAHNAWAZ
21 | ITA B01/DEL/2026 2015-16 | [A] SAURABH RANA
22 | ITA 803/DEL/2026 2017-18 [ [A] SOM TRADERS
23 | ITA 804/DEL/2026 | 2007-2008 |[A] PRAKASH CHAND
24 | ITA 80S/DEL/2026 2016-17 | [A] SHISHU SHIKSHA SAMITI PASCHIM UTTAR PRADESH
25 | ITA 806/DEL/2026 2013-14 [ [A] VIPIN KUMAR
26 | ITA 807/DEL/2026 2013-14 | [A] VIPIN KUMAR
27 | ITA B08/DEL/2026 2013-14 | [A] VIPIN KUMAR
28 | ITA 809/DEL/2026 2015-16 | [A] VIPIN KUMAR
29 | ITA B10/DEL/2026 2015-16 | [A) VIPIN KUMAR

1 t Reg
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 14-MAY-2026 (THURSDAY)

Srl| Appeal Number {Assmt. Year Assessee Name Remarks
1 | ITA 4326/DEL/2025 | 2018-1% | [A] VIKAS WSP LIMITED

2 | ITA S091/DEL/2025 2023-24 | [A] NEW CHOPRA JEWELLERS

3 | QO 265/DEL/2025 2017-18 | [A] PIYARE LAL KISHAN LAL EDUCATIONAL SOCIAL TRUST

4 | ITA 6416/DEL/2025 | 2017-18 | [D] PIYARE LAL KISHAN LAL EDUCATIONAL & SOCIAL TRUST

S | ITA 6309/DEL/2025 | 2017-18 | [D] GUPTA JEWELLERS PRIVATE LIMITED.

6 | ITA 6281/DEL/2025 | 2013-14 [[A] SARITA SARDA

7 | ITA 6282/DEL/2025 | 2014-15 |[A] SARITA SARDA

8 | ITA 6310/DEL/2025 | 2015-16 | [A] SARITA SARDA

9 | ITA 6424/DEL/2025 | 2016-17 | [A] PUNIT BERIWALA

10 | ITA 6451/DEL/2025 | 2020-21 |[A] HARMONIA CONSULTANT PVT LTD

11 | ITA 6452/DEL/2025 | 2021-22 | [A) HARMONIA CONSULTANTPVT LTD

12 | ITA 6496/DEL/2025 | 2017-18 |[A] KAMALNAYAN BAJAJ CHARITABLE TRUST

13 | ITA 6534/DEL/2025 2018-19 | [D) M/S DAKS INDIA

14 | ITA 6537/DEL/2025 { 2018-19 |[A] ANURADHA RISHI

15 | TTA 8881/DEL/2025 | 2017-18 | [D] ONE HUB CHENNAI PRIVATE LIMITED

16 | ITA 9049/DEL/2025 | 2013-14 |[A] GLOBAL MEDIKIT LIMITED

17 | ITA 9050/DEL/2025 | 2014-15 | [A) GLOBAL MEDIKIT LIMITED

18 | ITA 9051/DEL/2025 | 2017-18 | [A] SANJAY SINGHAL

19 | ITA 9052/DELf2025 | 2018-19 | [A] SANJAY SINGHAL

20 | ITA9053/DEL/2025 | 2017-18 | [A] MANAM NARANG HUF

21 | ITA 9054/DEL/2025 | 2019-20 | [A] LUV BHARDWAJ

22 | TTA 9055/DEL/2025 | 2020-21 | [A] LUV BHARDWA)

23 | ITA 9056/DEL/2025 | 2022-23 |[A] LUV BHARDWAD

24 | ITA 9057/DEL/2025 2019-20 | [A] M/S. PRANUSHA ELECTRO SOLUTIONS PVT. LTD

25 | ITA 9058/DEL/2025 | 2018-19 ] [A] M/S VIDYA INFRABUILT PVT, LTD.

Assi ; nt Reg 1
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI i
CAUSE LIST OF A BENCH FOR 18-MAY-2026 (MONDAY)
Srl | Appeal Number (Assmt, Year Assessee Name Remarks
1 | ITA 811/DEL{2026 2014-15 | [A] SHIV SHANKAR BUILDCON PRIVATE LTD
2 | ITA 812/DEL/2026 2026-27 | [A] INDIAN SOCIETY OF ANAESTHESIOLOGISTS DELHI BRANCH
3 | ITA B13/DELS2026 2026-27 | [A) INDIAN SOCIETY OF ANAESTHESIOLOGISTS DELHI BRANCH
"4 | ITA 814/DEL/2026 2017-18 | {A] AKHIL GARG KUMAR
S | ITABIS/DEL/2026 | 2019-20 |[A] AKHIL GARG KUMAR
6 | ITA 816/DEL/2026 | 2009-10 |{A] M/S SAM PORTFOLIO (P) LTD.
7 | MA817/DEL/2026 | 2010-11 |[A) M/S SAM PORTFOLIQ (P) LTD.
8 | ITA 818/DEL/2026 | 2021-2022 |[D] SURESH CHAND GUPTA
9 | ITA 820/DEL/2026 2015-16 | [A] HIMANSHU SHARMA
10 | ITA 821/DEL/2026 | 2018-2020 |[A) ACEMONEY (INDIA) LIMITED
11 | ITA 822/DEL/2026 2022-23  [[A] VARUN GUPTA
12 | ITA B23/DEL/2026 2013-14 | [D] VIKAS TAYAL
13 | ITA B24/DEL/2026 2016-17 | [D] VIKAS TAYAL
14 | ITA 825/DEL/2026 2017-18 | [D] VIKAS TAYAL
15 | ITA 829/DEL/2026 2012-13 | [A] BLUE WATER ENTERPRISES
16 | ITA 830/DEL/2026 | 2013-14 |[A) BLUE WATER ENTERPRISES
o th
t Regi;;rﬁg
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TAX APP TRIBU HIB ES, NEW DELHI

CAUSE LIST OF A BENCH FOR 19-MAY-2026 (TUESDAY)

Srl | Appeal Number t. Year Assessee Name Remarks
1 | ITA 832/DELf2026 2018-19 | {A] VIMAL WAHI PROPRIETOR JAGDISH TOURS & TRAVELS
2 ITA B33/DEL/2026 | 2020-2021 |[A] GAURAV KUMAR
3 | ITA 838/DEL/2026 2016-17 {[A] VINOCD KUMAR
4 | ITA B39/DEL/2026 2017-18 ] [A] BABLL RAY
5 | ITA B40/DEL/2026 2018-19 | [A] BABLU RAY
6 | ITA B42/DEL/2026 2017-18 | [A] M/5. USHA RANI TRADERS PVT. LTD.
7 | ITA 845/DEL/2026 2016-17 | [A] JASMINE SINGH
8 | ITA 846/DEL/2026 2012-3 {A] SACHIN
9 | ITA 848/DEL/2026 2021-22 | {A) GAURAV AGARWAL
10 | ITA 849/DEL/2026 | 2022-23 |([A] GAURAY AGARWAL
11 | ITA 850/DEL/2026 2023-24 | [A) GAURAV AGARWAL
12 | ITA 984/DEL/2026 2019-20 | [A] SHILPA GOYAL
13 | IT(IT)A 3/DEL/2025 | 2017-18 |[[D] MANI SONI ABROL
-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 20-MAY-2026 (WEDNESDAY)
Sr | Appeal Number A\s(:':rt Assessee Name Remarks
1 ]ITA 8731/DEL/2025 | 20i5-16 |[A] HCL INFOTECH LIMITED
2 |ITA 8735/DEL/2025 | 2019-20 | [D] BMW INDIA PRIVATE LIMITED
3 |ITA 8949/DEL/2025 | 2020-21 ([A] RANJIT KUMAR YADAV
4 | ITA 89S0/DEL/2025 | 2021-22 | [A] RANJIT KUMAR YADAV
S |ITA 8951/DEL/2025 | 2022-23 |[A] RANIIT KUMAR YADAV
6 |ITA 9009/DEL/2025 | 2019-20 ([A] AJAY LOOMTEX PRIVATE LIMITED
7 | ITA S008/DEL/2025 | 2018-19 | [A] AJAY LOOMTEX PRIVATE LIMITED
8 | ITA 9014/DEL/2025 | 2022-23 | [A] RANDEEP SINGH GOGNA
9 | ITA 851/DEL/2026 2018-19 | [A] HY-LINK OVERSEAS PVT. LTD.
10 | ITA 852/DEL/2026 2018-19 | [A] HY-LINK OVERSEAS PVT, LTD,
11 | JTA 853/DEL/2026 | 2018-19 |[A] HY-LINK OVERSEAS PVT. LTD.
12 | ITA 854/DEL/2026 2012-13 | [A] PARAS POLYCAB (P) LTD.
13 | TTA 855/DEL/2026 2009-10 | [A] VIDHUSHI TAYAL
14 | ITA 856/DEL/2026 2009-10 | [A] VIDUSHI TAYAL
15 | ITA 857/DEL/2026 | 2005-06 | [A] RAINI DUA
16 | ITA 858/DEL/2026 | 2020-21 |[A) CAPRISO FINANCE LTD.
17 | ITA 860/DEL/2026 - [A] MAHALAKSHMI FOUNDATION
18 | ITA 861/DEL/2026 2018-19 | [A]) M/S ANGELS INFRAHEIGHT (P) LTD.
19 | ITA 862/DEL/2026 | 2017-18 {[A] SAKARNI PLASTER (INDIA) PVT. LTD
20 | ITA 863/DEL/2026 2021-22 | {A) SAKARNI PLASTER {INDIA) PVT. LTD.
21 1 ITA 864/DEL/2026 | 2016-17 [{A] MUKESH KUMAR AGGARWAL
22 | ITA865/DEL/2026 | 2017-18 | [A] MUKESH KUMAR
23 | ITA 866/DEL/2026 2019-20 | [A] MAHIPAL




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 21-MAY-2026 (THURSDAY)

srl | Appeal Number Aise';‘:' Assessee Name Remarks
1 | ITA 4631/DEL/2025 | 2016-17 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

2 | ITA 4632/DEL/2025 | 2017-18 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

3 | ITA 4633/DEL/2025 | 2018-19 |({A) ALSORG INTERIORS INDIA PRIVATE LIMITED

4 | ITA 4634/DEL/2025 | 2019-20 ][A] ALSORG INTERIORS INDIA PRIVATE LIMITED

5 | ITA 4635/DEL/2025 | 2020-21 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

6 |ITA 4636/DEL/2025 | 2021-22 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

7 {ITA 4637/DEL/2025 | 2022-23 |[A] ALSORG INTERIORS INDIA PRIVATE LIMITED

8 JITAS321/DEL/2025 ) 2020-21 | [P} ALSORG INTERIORS INDIA PRIVATE LIMITED

9 |ITA 5399/DEL/2025 | 2021-22 |[D] ALSORG INTERIORS INDIA PRIVATE LIMITED

10 | ITA S400/DEL/2025 | 2022-23 | [D] ALSORG INTERIQRS INDIA PRIVATE LIMITED

11 |ITA 8943/DEL/2025} 2017-18 |[A] RUDRA BUILDTECH

12 | ITA 8992/DEL/2025 | 2017-18 | [D] SEHGAL JEWELS PVT LTD

13 {ITA 8996/DEL/2025 | 2013-14 | [A] TRANSLINE TECHNOLOGIES LIMITED

14 | ITA 9001/DEL/2025 | 2013-14 |[A] INDRAZ SINGH

15 | ITA 869/DEL/2026 | 2013-14 é}?_lo'?:l-;E SHRI SUNIL BILORIA, THROUGH HIS LEGAL HEIR ROHAN
16 | ITA 870/DEL/2026 2014-15 B[R%IE";'LE SHRI SUNIL BILORIA, THROUGH HIS LEGAL HEIR ROHAN
17 | ITA 871/DEL/2026 2015-16 B[iﬂl-]ol.é‘}ilf SHRI SUNIL BILORIA, THROUGH HIS LEGAL HEIR ROHAN
18 | ITA 872/DEL/2026 2018-19 [ [A] NIKHIL GOEL

19 | ITA 873/DEL/2026 2019-20 | [A] NIKHIL GOEL

20 | ITA 874/DEL/2026 | 2020-21 |[A] NIKHIL GOEL

21 | ITA 875/DEL/2026 2021-22 | {A] NIKHIL GOEL

22 | ITA 876/DEL/2026 2023-24 | [A] RAIIV GUPTA

23 | ITA 878/DEL/2026 2021-22 | [A} M/S LA ARCHPLAN (P) LTD.

24 | ITA B79/DEL/2026 2022-23 | [A] M/S LA ARCHPLAN (P) LTD.

25 { ITA 880/DEL/2026 | 2023-24 |[A] M/S. LA ARCHPLAN (P) LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 27-APRIL-2026 (MONDAY)
sri| Appeal Number A"f:'::‘ Assessee Name Remarks
1 | ITA 3448/DEL/2024 | 2019-20 |[A] G.P. GARG AND SONS HUF (E FILING)
2 | ITA 1500/DEL/2025 | 2018-19 | [A] RAJ KUMAR
3 | TTA 1501/DELf2025 2019-20 | [A] RAJ KUMAR
4 | ITA 1502/DEL/2025 | 2020-21 |[[A] RAJ KUMAR
5 | ITA 1503/DEL/2025 2021-22 [A] RAJ KUMAR
6 | TTA 6629/DEL/2025 | 2017-18 |[D) YASHITA(INDIA) PRIVATE LIMITED (E. FILING) -
7 | ITA 9109/0EL/2025 2020 [D] SAKSHAT JAIN (E.FILING}
8 | ITA 9130/DEL/2025 | 2017-18 | [A] PUNIT JAIN (E.FILING)
o | ITA9111/DEL/2025 2007 [D] HARISH CHANDRA INFRASTRUCTURE PRIVATE LIMITED (E.FILING)
10 | ITA 9112/DEL/2025 | 2017-18 | [D] M/S BAJAJ RESCURCES PVT LTD (E.FILING)
11 | ITA 9113/DEL/2025 2017-18 [D] M/S BHAYANA BUILDERS PVT LTD (E.FILING)
12 | ITA 9114/DEL/2025 2023-24 | [D] MAA KARNI INFRATECH PRIVATE LIMITED (E.FILING)
13 j ITA 9115/DEL/2025 2019-20 [D] MAAN INFOSYSTEMS PVT LTD (E.FILING)
14 | [TA9116/DEL/2025 | 2017  |[D) EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING)
15 | ITA 9117/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING)
16 | ITA 9118/DEL/2025 2021 {D] HCIL COMTEL PRIVATE LIMITED (E.FILING}
17 | TTA 9119/DEL/2025 2022-23 {D] M/S CCIC INDIA PVT LTD (E.FILING)
18 | ITA 9120/DEL/2025 2019-20 | {D] M/S AKASH KRISHNA INFRATECH PVT. LTD (E.FILING}
19 | ITA 9121/DEL/2025 2017-18 {D] INDO ENVIRO INTEGRATED SOLUTIONS PRIVATE LIMITED (E.FILING)
20 CO 60/DEL/2026 2017-18 | [A] INDO ENVIRO INTEGRATED SOLUTIONS PRIVATE LIMITED (E.FILING)
21 | ITA 9122/DEL/2025 2017-18 | [D] M/S. NISHIT INFRATECH PRIVATE LIMITED (E.FILING)
22 | ITA 9087/DELf2025 2018-19 | [A]) RAJSHILA SYNTHETICS PRIVATE LIMITED (E.FILING)
23 | ITA 9088/DEL/2025 | 2019-20 | [A] RAISHILA SYNTHETICS PRIVATE LIMITED (E.FILING)
24 | ITA 9089/DELf2025 2015-20 | [A] RAISHILA SYNTHETICS PRIVATE LIMITED {E.FILING)
25 | ITA 9090/DEL/2025 2020-21 | [A) RAISHILA SYNTHETICS PRIVATE LIMITED
26 1 ITA 640/DEL/2026 2018-19 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
27 | TTA 641/DELS2026 2019-20 [A} RAISHILA SYNTHETICS PRIVATE LIMITED
28 | ITA 1380/DEL/2026 2018-19 | [D] RAJSHILA SYNTHETICS PRIVATE LIMITED
29 | ITA 424/DEL/2026 2021-22 [A} GAURANG BATRA (E.FILING)
30 | ITA B02/DEL/2026 2022-23 [A) RAHUL TONDON
31 | ITA 847/DEL/2026 2019-20 [A] VINOD KUMAR

('A,Qslstant Registrar
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 28-APRIL-2026 (TUESDAY)

Assmt.

Srt| Appeal Number Year Assessee Name Remarks.
1 | ITA 1498/DELf2024 | 2016-17 |[[A] RAMESH AGGARWAL {HUF})
2 | ITA 6657/DEL/2025 { 2012-13 |[A] SHIVANI KHATIWARA
3 | ITA9123/DEL/2025 | 2014-15 |{A] CONTEND INFRASTRUCTURE PRIVATE LIMITED
4 | ITA 5125/DEL/2025 2018-19 | [A] M/S MILLION SPARKS FOLINDATION
5 | ITA 9127/DEL/2025 | 2017-18 | [A] HITESH KHANNA
6 | ITA 9128/DEL/2025 | 2020-21 ég&gg;:':[sgh?gp:;%%ngL & INFRASTRUCTURE DEVELOPM’ENT
7 | ITA 9129/DEL/2025 | 2023-24 ([D] FIRST GLOBAL SERVICES PRIVATE LIMITED
8 | ITA 9130/DEL/2025 2014 [D] VIVEK GAHLAUT
9 | ITA 9131/DEL/2025 2085 [D] VIVEK GAHLAUT
10 | ITA 9132/DELf2025 2016 [D] VIVEK GAHLAUT
11 | ITA 9133/DEL/2025 2017 (D] VIVEK GAHLAUT
12 | ITA 9135/DEL/2025 | 2016-2017 | [A] SUNWHITE REALTY PRIVATE LIMITED
13 | ITA 9136/DEL/2025 | 2017-18 | [A) NEELAM GUPTA
14 | ITA 9137/DEL/2025 | 2017-18 |[A] TELECOM NETWORK SOLUTIONS PRIVATE LIMITED
15 | ITAS139/DEL/2025 | 2013-14 |[A] RESIDENT WELFARE ASSOCIATION TOWNSHIP GURJINDER VIHAR
16 | ITA 666/DEL/2026 2018-19 | [A] FOOD CORPORATION OF INDIA
istant Registrar
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~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Sri| Appeal Number A\s,:':rt Assessee Name Remarks
1 | ITA 6685/DEL/2025 | 2020-2021 |[A] DELOITTE HASKINS & SELLS

2 | ITA 6686/DEL/2025 | 2021-22 | [A) DELOITTE HASKINS & SELLS

3 { ITA 9140/DEL/2025 | 2015-16 |[A] KISNA TRADERS PRIVATE LIMITED

4 | ITA 9141/DEL/2025 | 2014-15 | [A] VAIBHAV SHARMA

S | ITA 9142/DEL/2025 { 2019-20 | [A] KRISHNA CONSTRUCTION CO

6 | ITA 9143/DEL/2025 | 2018-20 |[A] HARI GOVIND TEXRAB (INDIA) PVT LTD

7 | ITA 9144/DEL/2025 | 2018-19 [[A] M.D.D. MEDICLA SYSTEMS(INDIA) PVT. LTD.

8 | TTA 9145/DEL/2025 | 2014-15 [[A] KLM STEEL PIPE PVT LTD

9 | ITA 9146/DEL/2025 | 2014-15 | [A] KLM STEEL PIPE PVT LTD

10 | TTA 9147/DEL/2025 | 2013-14 |[A] KLM STEEL PIPE PVT LTD

11 | TTA 9148/DEL/2025 | 2014-15 | [A] VAIBHAV SHARMA

12 | ITA 9149/DEL/2025 | 2016-17 | [A] SANATAN DHARM MAHILA MAHAVIDYALAYA SOCIETY

13 | ITA 9150/DEL2025 | 2022-23 | [A] SANATAN DHARM MAHILA MAHAVIDYALYA SOCIETY HANSI

14 | ITA 9151/DEL/2025 | 2012-13 | [A) JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED

15 | ITA 9152/DEL/2025 | 2021-22 | [D) HEMKUNT FOUNDATIONS ,

16 | ITA 9153/DEL/2025 | 2017-18 | {D} SHARDA MOTOR INDUSTRIES LIMITED

17 | ITA 9154/DEL/2025 | 2016-17 | (D] SHARDA MOTOR INDUSTRIES LIMITED

18 | ITA 9155/DEL/2025 | 2015-16 |[D] SHARDA MOTOR INDUSTRIES LIMITED

19 | ITTA 9156/DEL/2025 | 2014-15 |[D) SHARDA MOTOR INDUSTRIES LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 8 BENGCH FOR 30-APRIL-2026 (THURSDAY)

s$rl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ' MASIS7T/DEL2025 | 202021 |{A] GPA CAPITAL FOODS PRIVATE LIMITED
2 | VASIE8/DEL/2025 | 2019-20 | [A) GPA CAPITAL FOODS PRIVATE LIMITED
3 | iTASI59/DEL/2025 2018-19 | [A] GPA CAPITAL FOODS PRIVATE LIMITED
4§ I Sl1SY/DEL/2025 | 2026-2027 | [A) NZENIUS FOUNDATION
©5 | A 9161/DEL/2025 2026-27 | {A] NZERIUS FOUNDATION
6 | ITA 9162/DELS2025 2019-20  { [D] CAPACIOUS TRADEX PVT LTD
7 | ITA 9163/DEL/2025 - [A] FRIENDS OF PEOPLE FOR ACTIVE DEMOCRACY
8 | TTA 91€5/0DEL/2025 2021-22 | [A] KETEKI MOBILE TRADING PRIVATE LIMITED
9 k ITA :3i6I6!DEU2025 2017-18 [ [D] YOUNG WOMENS CHRISTIAN ASSQCIATION OF DELHI
; 1__FA 916_7]DEU2025 2016-17 D] YOUNG WOMENS CHRISTIAN ASSOCIATION OF DELHI
| 11 ITA QIESIDEUZOZS 2016-17 | [A} MODE ADVERTISING & MARKETING PVT LTD
12 } I"-';\ 9169/DEL/2025 2023-24 | [A] PRAKASH LADHANI
12 | mhet7o/0E/2005 | 2022-23 {A] PRAKASH LADHANI
“14 | ITA 9171/DEL/2025 2021-22 | [A) PRAKASH LADHANI
15 | 1TA9173/DEL/2025 2022-23 | [A] JINDAL POLY FILMS LIMITED
y Assistant Registra

of . 21-Apr-202
| " —




- INCOME TAX APPELLATE TRIBUNAL, DELHE BENCHES, NEW DELHI
CAVUSE LIST OF B_ BENCH FOR 04-MAY-2026 (MONDAY)
s ‘ Appeal Number |Assmt. Year Assessee Name Remarks
. 1 | mA9174/DEL/2025 | 20162017 |{A] KAILASH CHAND
% 2 | ITA9175/DEL/2025 | 2017-2018 |{A] KAILASH CHAND
[ 3 | ITa9176/DEL/2025 | 2017-2018 | [A] KAPOOR SINGH
4 | TTA9178/DEL/2025 | 2017-18 | [D} RAVI RENEWABLE PRIVATE LIMITED
5 | ITA9179/DEL/2025 | 2013-14 | [D} RAVI RENEWABLE PRIVATE LIMITED
' 6 | ITA9180/DEL/2025 | 2011-12 |[D] RAVI RENEWABLE PRIVATE LIMITED
7 | raotsyoey2005 | 201112 | (D) DEVESH SINGH
8 | ITA9183/DEL/2025 | 2016-17 | [D] JITENDRA KUMAR CHHABRA
"9 | TTA9184/DEL/2025 | 201415 | [A] FITIEE LIMITED
¢ 10 | ITA 9185/DEL/2025 | 2013-14 |[A] FIITIEE LIMITED
11 | ITA9186/DEL/2025 | 201213 | [A] FIITIEE LIMITED
1-12 | ITA9187/DEL/2025 | 2013-14 |(D] M/S ABHISAR ESTATES PVT LTD
|13 | ITACIB8/DEL/2025 | 2010-11 | D] M/S ABHISAR ESTATES PVT LTD
14 | ITA9189/DEL/2025 | 2019-20 |{A] ADVIT WAREHOUSING PRIVATE LIMITED
15 | ITA91S0/DEL/2025 | 2025-2026 |{A] MISSION CHETNA FOUNDATION
16 | ITA2671/DEL/2023 | 2012-13 | [A] DESHRAJ
17 ITAS070/DEL/2025 | 2014-15 |[A] RAMA GARG (E.FILING)
18 | ITA9071/DEL/2025 | 2015-16 | [A) RAMA GARG (E.FILING)
B e ?
stant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 05-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA9191/DEL/2025 | 2018-19 | [D] MANEESH MEHTA
2 | ITA 9192/DELS2025 2017-18 | {D] MANEESH MEHTA
'E- 3 | ITA 9193/DEL/2025 2016-17 { [D]} MANESSH MEHTA
‘ 4 | ITA 9194/DEL/2025 2018 [D] RENU VERMA
j 5 | ITA 9195/DEL/2025 2010-11 [A) VIPIN KUMAR GOEL
: 6 | ITA 9196/DELS2025 2010-11 | [A] VIPIN KUMAR GOEL
7 | ITA 9197/DEL/2025 2011-12 | [A] VAISHNO PRASAD RAJESH
8 | IA 9199/DEL/2025 2017-18 | [D] M/S A2Z INFRA ENGINEERING LTD
-9 | ITA9200/DEL/2025 2016-17 | [D] SUPER KING INVESTMENTS PRIVATE LIMITED
10 { ITA 9201/DEL/2025 2013-14 [D) ADITYA TAPURIAH
- 11 ¢ ITA 9202/DELJ2025 | 2018-2019 |[A] MR. RAJENDER SINGH
12 | ITA 9203/DEL/2025 2017-18 | [A) CONSOLIDATED FINVEST AND HOLDINGS LIMITED
i 13 | ITA 9204/DEL/2025 2022-23 | {A] BRINDAVAN AGRO INDUSTRIES PRIVATE LTD
! 14 | ITA 9206/DEL/2025 2016-17 | [A] RAM PRAKASH AGRAWAL
.15 | ITA 9207/DEL/2025 | 2015-16 | [D} MAHESH KUMAR GUPTA
-16 | ITA 4651/DELS2025 2014-15  { [D] MUBARAK OVERSEAS PRIVATE LIMITED (£ FILE)
17 | ITA4652/DEL/2025 | 2016-17 | [D]) MUBARAK OVERSEAS PRIVATE LIMITED (E FILE)
18 | 17T 4729/DEL/2025 2015 (D) MUBARAK OVERSEAS PVT. LTD. {E.FILE)
_1;- ITA 4730/DEL/2025 2017 | (D] MUBARAK OVERSEAS PVT. LTD. (E.FILE)
|20 | ITA 4731/DEL/2025 2017-18 | [D] MUBARAK OVERSEAS PRIVATE LIMITED (E.FILE)
21 | ITA 4732/DEL/2025 2018 [D] MUBARAK OVERSEAS PVT. LTD. (E.FILE)
‘ 22 | TTA 6393/DEL/2025 2014-15 | [A] MUBARAK OVERSEAS PRIVATE LIMITED
23 | ITA 6731/DEL/2025 2015-16 | [A] MUBARAK QVERSEAS PRIVATE LIMITED
: 24 | ITA6732/DEL/2025 | 2016-17 | [A] MUBARAK QVERSEAS PRIVATE LIMITED
25 | ITA 6733/DEL/2025 2017-18 {[A] MUBARAK OVERSEAS PRIVATE LIMITED
26 | ITA 6806/DEL/2025 2018-19 | [A] MUBARAK OVERSEAS PRIVATE LIMITED (E.FILING)
27 F ITA 7161/DEL/2025 2019-20 [ [A] MUBARAK OVERSEAS PRIVATE LIMTIED
=t >

ﬁﬁaﬂt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

B iR Jie o Sl

CAUSE LIST OF B BENCH FOR 06-MAY-2026 (WEDNESDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
. 1 | ITA 4707/0EL/2025 2010-11 | [D] MASTER FINLEASE LIMITED (E. FILING})
f 2 | ITA4708/DEL/2025 | 2013-12 (D] MASTER FINLEASE LIMITED (€. FILING)
% 3 ] ITA 4705/DEL/2025 2012-13 | {D] MASTER FINLEASE LIMITED {E. FILING)
g~ 4 | ITA 4014/DFL/2025 2017-18 | {A] ASHWANI KUMAR GUPTA
L S | ITA 4545/DEL/2025 | 2019-2020 | [A] ANSHU PAHWA (E. FILING)
6 | ITA 4653/DELf2025 2011-12 [ [A] M/S FASHION ACCESSORIES (E FILE)
7 | ITA 4654/DEL/202S | 2012-13 |[A] M/S FASHION ACCESSORIES (E FILE)
8 - ITA 4741/DELS2025 2014-15 | [D] ASHWANI KUMAR GUPTA (E FILE)}
. 9 | TTA 4742/DEL{2025 2016-17 | [D] ASHWANI KUMAR GUPTA (E FILE)
10 | ITA 4743/DEL/2025 2017-18 | [D] ASHWANI KUMAR GUPTA (E FILE)
' } 11 | ITA 4744/DEL/2025 | 2018-19 | [D] ASHWANI KUMAR GUPTA (E FILE)
it 12 | ITA 6648/DEL/2025 2016-17 | [A] AMRIT PAL SINGH, HUF (E. FILING)
13 | A 6718/DEL/2025 | 201819  [[A] SOCIETY FOR HUMAN TRANSFORMATION AND RESEARCH (E. FILING)
14 | ITA 6730/DEL/2025 2018-19 | {A] GEOTECH HOMZ PRIVATE LIMITED {E. FILING)
15 | ITA 9208/0EL/2025 2011-12 | {D] M/S AG AGROTECH AND POWER FVT LTD
16 | ITA 9209/DEL/2025 2010-11 | [P] M/S AG AGROTECH AND POWER PVT LTD
7 ( ITA 6752/DEL{2025 2016-17 | [A] DELOITTE HASKINS & SELLS
"18 | CO 248/DEL/2025 2022-23 | {A] ANISH YADAY
19 | ITA 27859/DEL/2025 2022-23 | [D] ANISH YADAV
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 07-MAY-2026 (THURSDAY)
'sn| Appeal Number |Assmt. Year Assessee Name Remarks
"1 | ITA3608/DEL/2024 | 201718 | D] EKO INDIA FINANCIAL SERVICES PRIVATE LIMITED (E FILING)
i_ 2 | 17A 6620/DEL/2025 2017-18  {{A] ARUNDHATT PANDEY (E. FILING}
§ 3 | MA6647/DEL/2025 | 2010-11 | [A] M/S HERO MOTOCORP LTD (E. FILING)
4 | TTA8S02/DEL/2025 | 201011 | [0} HERO MOTOCORP LIMITED
5 | ITA 6722/DEL/2025 2019-20 | [D] DHAWAN DESIGNS PVT LTD (E. FILING)
6 | ITA2755/DEL/2025 | 2020-21 | (D) SWINDER SINGH
7 | ITA 2897/DEL{2025 2017-18 | [D] MOHAN EXPORTS (INDEA} PVT. LTD (E. FILING)
8 | TA4SIB/DEL/2025 | 2021 | (D] KARAN KUMAR AGARWAL (E. FILING)
"y | maaszrezozs | a0tz [ VATSAL INFRAPROJECTS PRIVATE LIMITED (MERGED WITH RS RAVHAL
; 10 | ITA4578/DEL/2025 | 2017-18 | (D] IOC SHARES TRUST (£. FILING)
}' 11 | ITA 461_6} DEL/2025 2021-22 | {D] WORKEX SOLUTIONS AND SERVICES PRIVATE LIMITED (E. FILING)
|12 | [TA4623/DEL/2025 | 2011-12 | [A] GAURAV ANAND
13 | ITA 6555/DEL/2025 2012-13 | [A] SURAJ BHAN
14 | ITAE560/DEL/2025 | 2013-14 | [A] FUSSY FINANCIAL SERVICES PVT LTD
15 | ITA 6563/DEL/2025 | 2017-18 |[A] H.L. FINANCIERS PRIVATE LIMITED
(16 [ ITA 6572/DELf2025 2013-14 | [D]} M/S BALAJT MOBITECH PVT LTD
(17 [ 1TA 6734/DEL/2025 2016-17 | [A] PRAMOD BAHL
b 18 | ITA 6738/DEL/2025 | 2016-17 |[A] VINOD BAHL
i-_ 19 | ITA 6744/DEL/2025 | 2017-2018 |[A] GUDWALA & SONS
|20 | TTA120/DE2026 | 2013-14 | (A] CL EDUCATE LIMITED
21 | ITA121/DEL/2026 | 2017-18 |[A] CL EDUCATE LIMITED
—

stant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 11-MAY-2026 (MONDAY)

:Srf | Appeal Number |Assint, Year Assessee Name Remarks
i1 | CO194/DEL/2025 | 2012-13 | [A] PRABHATAM VENTURES PVT. LTD.
2 | col9s/pEW2025 | 201213 [[A] PRABHATAM INVESTMENTS PVT. LTD.
4 3 | ITA 1969/DEL/2024 | 2012-2013 |({A] GRID INDIA POWER CABLES PRIVATE LIMITED (E FILING)
‘4 ITA 2787/DEL/2024 2013-14 [D] THE GRID INDIA POWER CABLES PVT. LTD. {E FILING)
= ITA 4538/DEL/2025 2012-13 F[I)ghll(g;!TA DEVI JALAN LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL (E.
6 | ITA4574/DEL/2025 | 2012-13 | (D) PRABHATAM VENTURES PVT. LTD. (E. FILING)
L 7 | ITA 4590/DEL/2025 | 2012-13 | [D] PRABHATAM INVESTMENTS PVT, LTD. (E. FILING)
" 8 | ITA4619/DEL/2025 | 2022-23 |[A] GURVEER SINGH
:II 9 ITA 4717/DELS2025 | 2010-2011 [[A]} RITU MERCANTILE PRIVATE LIMITED (E. FILING)
10 | 1A 6559/DEL/2025 | 2019-20 | (A] WELSPUN AUNTA SIMARIA PROJECT PRIVATE LIMITED
¢: 11 ° TTA 6569/DEL/2025 2018-19 [A]} RELY TRAVEL COMPANY
i 12 | rTAe74g/DEL2025 | 202223 [ (A) RV MITTAL
13 | ITA 6766/DEL/2025 . {A] VOCATIONAL EDUCATION FOUNDATION
i 14 | ITA6768/DE2025 | 2018-19 |{A) KRISHNA DEVI
315 | ITA 6769/DEL{2025 2018-19 [A] KRESHNA DEVI
P16 | TMAUDEL2026 | 2018-19 |{A] LAKHBIR SINGH
17 | ITA3/DEL/2026 | 2018-19 {{D] LAXMI PUBLICATIONS PVT. LTD.
18 | ITA7/DEL/2026 | 2017-18 |[A] SOM LIFESCIENCES PRIVATE LIMITED
19 | ITA§DEL/2026 | 201920 [[A] DARA CONSTRUCTIONS
20 ITA 9/DEL/2026 2015 [D]) MOHIT SARAF
, 21 | ITA9074/DEL/2025 | 2013-14 |[D] INDUS TOWER LIMITED
22 | ITA 9075/DEL/2025 | 2014-15 |[D] INDUS TOWER LIMITED
23 | ITA 9076/DEL/2025 | 2016-17 | (D] INDUS TOWER LIMITED
24 | ITA9077/DEL/2025 | 2017-18 |[D] INDUS TOWERS LIMITED
H 25 [ ITA 1338/DEL/2026 | 2022-23 {[A] WORKEX SOLUTIONS AND SERVICES PRIVATE LIMITED (E-(FILE))
' 26 | ITA 1940/DEL/2026 | 2023-24 | [A] SABHYA INFRABUILD PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

-

CAUSE LIST OF B BENCH FOR 12-MAY-2026 (TUESDAY)

-Sr1 | Appeal Number ]Assmt. Year Assessee Name Remarks
, 1 ITA 4249/DEL/2024 2020-21 [A] PRAYAS EXPORTS PVT. LTD.
[ 2 | ITA248/DEL/2025 | 2016-17 (D) RITESH AGARWAL (E. FILE)
;‘, 3 | ITA2663/DEL/2025 2016-17 | [A] SRS KNOWLEDGE & TECHNOLOGIES PVT, LTD. (E. FILING)
; 4 | ITA 4566/DELS 2025 2017-18 | [A] SH. MUNDHAR (E. FILING)
*; 5 | ITA 4585/DEL/2025 2012-13 | [D] ALLEGIANCE MANAGEMENT SERVICES PRIVATE LIMITED {E. FILING}
v 6 | TTA4597/DEL/2025 2020-21 | {A] VINEET PRATAP SHARMA (E. FILING)
E' 7 | ITA 4655/0EL12025 2017-18 | [D] RAJ MALHOTRA (E FILE)

8 | ITA4719/DEL/2025 2011-12 | [A] SANJAY KARNWAL (E.FILE)
' 9 | ITA 6735/DEL/2025 2021-22 | [A] LIFEWAY PUBLISHING INDIA PRIVATE LIMITED
| 10 | A 6759/DEL/2025 | 201718 [{D] SAMTA KALRA
h 11 | ITA 6762/DEL/2025 2017-18 | [A] PNB HOUSING FINANCE LTD,
i 12 | ITA 6763/DEL/2025 2018-19 | [A] PNB HOUSING FINANCE LTD
: 13 | ITA 6780/DEL/2025 2017-18 | [D] HAVELLS PVT LTD {E.FILING)
f’.' 14 ITA 10/DEL/2026 2018-19 [ [A] 5. R, ASHOK & ASSQCIATES PRIVATE LIMITED
K 15 ITA 11/DEL/2026 2020-21 [A] ANUPAM GUPTA
| 16 | . ITA 12/DEL/2026 2019-20 | [A] ASHOK KUMAR SINGH
I 17 ITA 14/DEL/2026 2021-22 | [A] MANAGINGBODYOF SHRE HARYANA GAUSHALA
i 18 ITA 15/DEL/2026 2017-18 | [D] LEARNING EDGE ACADEMY OF PROFESSIONALS PRIVATE LIMITED
l 19 ITA 16/DELf2026 2017-18 | {A] GPA CAPITAL FOQDS PRIVATE LIMITED
20 ITA 17/DEL/2026 2020-21 | [A] M/S SMRITI PRODUCTS PRIVATE LIMITED

21 ITA 18/DEL/2026 2020-21 [A] M/S OZONE PHARMACEUTICALS LIMITED
22 ITA 19/DEL/2026 2020-21 | [A] KRISHAN KUMAR GUPTA
23 ITA 21/DEL/2026 2016-17 | [D] M/S ONE TOUCH SOLUTIONS (INDIA) PVT, LTD.
" 24| mA2DEL2026 | 201415 | [a] RAJU YADAY
': 25 ITA 23/DEL/2026 2019-20 [D] M/S PUNDRIKAKSH DEVELOPERS PVT. LTD.
: 26 ITA 24/DEL/2026 2015-16 | [A] SUNITA
7 ITA 25/DEL/2026 2019-20 {[D] KAMAL KUMAR AGARWAL
28 ITA 26/DEL/2026 2020-21 | [A] ANITA AGGARWAL

S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 13-MAY-2026 (WEDNESDAY)

. .

Appeal Number [Assmit, Year Assessee Name Remarks

‘ 1 CO 33/DEL/2026 2020-21 [A]} RAVI KISHORE ENTERPRISES PRIVATE LIMITED
Mo | mazoe0 | 2012413 | (a) omBEER sNGH
: [3 | ma2e/oE2026 | 201617 | (a1 ANasH MADHAN
{4 | maz2ooew2026 | 202324 [ a1 Mrs. sMART EYE SECURITY SYSTEM
: 5 ITA 31/DEL/2026 2017-18 SE)QET;SP'{:T%%HAUCS PVT, LTD. (EARLIER KNOWN AS M/S ACCIL AUTO
t6 | mAdyDEL2026 | 201314 | A} AAS MOHAMMAD

7 ITA 34/DEL/2026 2014-15 [A) AAS MOHAMMAD

8 | ITA3S/DEL/2026 | 202021 |[D] M/S REHMAT AUTO PRIVATE LIMITED
9 | ITA36/DEL/2026 | 2020-21 | [D} RAVI KISHORE ENTERPRISES PRIVATE LIMITED
: 10 ITA 39/DEL/2026 2018-19 [D) SLEECT FABRICS PRIVATE LIMITED
l', 11 ITA 40/DEL/ 2026 2016-17 [D] J K PRINT PACKS
r 12 ITA 41/DEL/2026 2026-2027 éﬁl;%?msoam OF BLOOD TRANSFUSION AND IMMUNDHAEMATOLOGY,
i 13 ITA 42/DEL/2026 2026-2027 éﬁi;%?msoam OF BLOOD TRANSFUSION AND IMMUNDHAEMATOLOGY,
i 14 | TTA44/DEL/2026 | 2020-21 | [A) PRL PROJECTS AND INFRASTRUCTURE LIMITED
r 15 | ITA46/DEL/2026 | 2017-18 |{A] ELEGANT GEMS PRIVATE LIMITED
E. 16 | ITA 2044/DEL/2024 2012-13 {A] FIRST HOSPITALITY & LEISURE PRIVATE LIMITED
17 | TTA2918/DEL/2024 | 2012-13 | [D] FIRST HOSPITALITY AND LEISURE PVT. LTD. (E FILING)
; 18 | ITA 4755/DEL/2024 | 2017-18 {[D] HARI GOVIND TEXFAB (INDIA) PVT. LTD. (E FILING)
19 | ITA6616/DEL/2025 | 2022-23 (D} RAJENDER MISHRA (E. FILING)
'20 | ITA6617/DEL/2025 | 2023-24 | {A] RETNAND BALVED EDUCATION FOUNDATION (E. FILING)

21 | ITA6909/DEL/2025 | 201213 {{D] SHEETAL CHAUDHARY (E.FILING)
122 | TTA6952/DEL/2025 | 2018-2019 |{A] BHARAT BHUSHAN GUPTA
:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
3
CAUSE LIST OF B BENCH FOR 14-MAY-2026 (THURSDAY)
3 Sl | Appeal Number [Assmt, Year Assessee Name Remarks
L 1 | CO48/DEL/2026 | 2019-20 | [A] SUKI CREATIONS PVT LTD
%2 | ITA4413/DELJ2025 | 2011-12 | [A] KAPTAN SINGH
f 3 | ITA6767/DEL/2025 | 2020-21 | {A] AMIT GUPTA
f 4 | ITA6809/DEL/2025 | 2018-19 |[A] NEELAM AGGARWAL
f S | ITA7599/DEL/2025 | 202122 [ [A] ANIL HADA
1 6 | TA7622/0EL/2025 | 2018-19 | A] SUNAINA AGGARWAL
! 7 | maaz/oEy2026 | 2019-20  {[D] M/S SUKI CREATIONS PVT. LTD
l: 8 | ITA48/DEL/2026 | 2011-12 |[D] INDO GREENFUEL PRIVATE LIMITED
{- 9 | ITA49/DEL/2026 | 2019-20 |[D}M/S GREEN BYTE WEB PVT. LTD
b 10 | ITASO/DEL/2026 | 2015-16 | [A] ANAND SINGH REDHU
',;.11 ITA 52/DEL/2026 | 2015-16 |[A] AKASH TANEJA
;12 | TAS3/DEL/2026 | 2019-20 {{A] NITIKA KOHLI
13 | ITAS4/DEL/2026 | 201920 | [A] KIMTI LAL KOHLI
14 | ITASS/DEL/2026 | 2019-20 | [A] SANEEV KOHLI
15 | TTAS6/DEL/2026 | 2019-20 [ [A] ASHISH ALANKAR
J 16 | ITAS?/DEL/2026 | 2013-14 |[A] RANA INDUSTRIES
117 | ITAGO/DEL/2026 | 2014-15 |[A] M/S INA INDIA LIMITED
- 18 | ITAG3/DEL/2026 | 2022-2023 |{A] SUNIL KUMAR
', 19 | ITA 4201/DEL/2024 | 2017-18 | [A]} DEEPAK VERMA (E FILING)
20 | TA 6668/DEL/2025 | 2009-10 | [A] ROHIT GARG (E.FILING)
21 | ITA6671/DEL/202S | 202021 |[A] SURENDER SONI (E.FILING)
"22 | ITA 6674/DEL/2025 | 2021-22 | [A} SAMIDH SHARMA
23 | ITA6932/DEL/2025 | 2019-20 | {A] VIVAAN DESH NIRMAN PRIVATE LIMITED (E.FILING)
-24 | ITA6933/DEL/2025 | 201920 |[D] SUNVO TECHNOLOGIES PRIVATE LIMITED (E.FILING)
; Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 18-MAY-2026 (MONDAY)

Appeal Number |Assmt. Year Assessee Name Remarks
|t | rraed/oEL2026 | 2022-23 | [A) HAVI DESIGN INDIA LLP
|2 | TAeS/DEL2026 | 2010-11 | (D] M/S BLUE BELL INFOSOLUTIONS PVT. LTD.
(3 | ITAG6/DEL/2026 | 2012-23 | (D] M/S BLUE BELL INFOSOLUTIONS PVT. LTD,
4 | TTA67/DEL/2026 | 2015-16 | [D] M/S BLUE BELL INFOSOLUTIONS PVT. LTD.
{5 | ITA6s/DEV2026 | 2018-2019 |[A] AJAY KUMAR GUPTA
6 | ITAG9/DEL/2026 | 201516 |[A] MAYANK RATJAIN
17 | mazo/oEw2026 | 2017-18 | [D] LUBETEC INDIA PVT LTD
8 | ITA71/DEL/2026 | 201819 |{D] VORTEX SYSTEM PVT. LTD.
9 | MA72/DEL/2026 | 2016-17 |[D] NITIN GUPTA (HUF)
10| TTA73/DEL/2026 | 20i3-14 | (D] M/S VISIONARY INFRAPROJECTS PVT LTD
111 | mA74/DEV2026 | 2020-21 | [D] M/S SAMIR EPC PRIVATE LIMITED
112 | mA7S/DEL/2026 | 2013-14 | [A] MAHAGUN (INDIA) PVT. LTD.
} 13| mazooey2o0e | 201011 |[o) Mys INDO GREENFUEL PV, 7D,
14 | MA79/DEL2026 | 201415 | [D) SHIV KUMAR HUF
15 | ITAB0/DEL/2026 | 201516 | D] SHIV KUMAR HUF
16 | mA83/DEL2026 | 2017-18 |{A] OSR LOGISTICS
§ 17 | ITA2981/DEL/2024 | 2016-17 | [A] DELHI BROTHERHOOD SOCIETY (E. FILE)
18 | ITA2824/DEL/2025 | 2019-20 |[A] BSC PAINTS PVT LTD.
19 | ITA 2825/DEL/2025 | 2020-21 |[A] BSC PAINTS PVT LTD
120 | ITA6654/DEL/2025 | 2018-19 (D] BHARAT BHUSHAN GULATI (E. FILING)
i 21 | ITA6965/DEL/2025 | 2016-17 | (D] BIIWASAN REALTY ONE PRIVATE LIMITED (E.FILING)
22 | TTA 6966/DEL/2025 | 2019-20 | [D] BIJWASAN REALTY ONE PRIVATE LIMITED (E.FILING)
LY  21-Apr-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 19-MAY-2026 (TUESDAY)
d_: Appeal Number |Assmt. Year Assessee Name Remarks
| 1 | ITA 4606/DEL/2025 | 2013-2014 |A] GTV SEZ PHASE 1 PRIVATE LIMITED (E. FILING)
. TZ ITA 4607/DEL/2025 2014-15 | [A) GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING)
3 §I3 ITA 4608/DEL/2025 2015-16 [ [A] GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING)
_': ITA 4609/DEL/2025 2016-17 | [A] GTV SEZ PHASE -1 PRIVATE LIMITED
x 5 | ITA 4677/DEL/2025 2014 {D] GTV SEZ PHASE-1 PRIVATE LIMITED
1 6 | ITA 4678/DEL/2025 2015 {D] GTV SEZ PHASE-1 PRIVATE LIMITED
7 ITA 225/DEL/2025 2017-18 | [A] SANDEEP RAMNIKAL BOKADIA
{ 8 | ITA 6687/DEL/2025 2011-12 [ [A] SARQ) MAKAN
1" 9 | ITA 6788/DEL/2025 2017-18 | [D] M/S PLASSER INDIA PRIVATE LIMITED
1 10 | ITA6790/DEL/2025 | 2022-23 {{D] VIPIN SHARMA
11 | ITA 6791/DEL 2025 2017-18 {[A] ARCONIC OF INDIA PRIVATE LIMITED
112 | 1TA7632/DEL/2025 | 2014-15 {[A] KAMAL PRAKASH GUPTA (E-(FILE))
13 | ITA 6870/DEL/2025 2017-18 [ [A] PLASSER INDIA PVT LTD
14 | [ITA 85/DEL/2026 2017-18 | [A] PUNYA STHALI TIRTH TRUST
15 | ITA B6/DEL/2026 2019-20 {[A] SETHI BUILDWELL PVT LTD
16 | ITA B7/DEL/2026 2020-21 | {A) SETHEI BUILDWELL PVT LTD
- 17 | ITA 88/DEL/2026 2017-18 | [A) BIR ENGINEERING SOLUTIONS PRIVATE LIMITED
II -18 | ITA 89/DEL/2026 2023-24 [ [A] AJAY MANGAL
'l 19 | ITA S0/DEL/2026 2019-20 [{A] AMAR NATH GUPTA & SON
L 20 | ITA 91/DEL/2026 2018-19 [ [A] SHRI SURENDER PAL
ar | masypey2008 | 201213 |1A) MANU BOTHRA
, 22 | 1ITA 94/DELf2026 2017-18 {[A] KBC INDIA PRIVATE LIMITED
23 | [ITA 95/DEL/2026 2026-27 | [A] SPIRIT OF HELPING FOUNDATION
:i A A
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INCOME TAX APPELLATE YRIBUNAL, DELHI BENCHES, NEW DELHI

-

CAUSE LIST OF B BENCH FOR 20-MAY-2026 (WEDNESDAY)
-Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | TTA 4692/DEL/2025 2015-16 | [A] RAM BHAGWAN (E. FILING)
-2 CO 82/DEL/2026 2019-20 | [A] PRADEEP KUMAR AGRAWALLA
3 | TTA 3019/DEL/2022 2017-18 | [A] GE INDIA INDUSTRIAL PRIVATE LIMTED
4 | TTA 3020/DEL/2022 2018-19 [ [A] GE INDIA INDUSTRIAL PRIVATE LIMTED
| 5 | ITA3671/DEL/2024 2022-23 | [D] PEETHAMBRA GRANITES PRIVATE LIMITED
: 6 ITA 96/DEL/2026 2018-19 | [A] CHOUDHARY TRADERS
- 7 ITA 97/DEL/2026 2018-19 [ [A] CHOUDHARY TRADERS
- 8 | ITA 98/DEL/2026 2018-19 | [A] CHOUDHARY TRADERS
9 | [ITA 99/DEL/2026 2019-20 | [D) PRADEEP KUMAR AGRAWALLA
- 10 | TTA 100/DEL/2026 2020-21 | [D] PRADEEP KUMAR AGRAWALLA
i1 | ITA 101/DEL/2026 2016-17 | [A] STATE BANK OF INDIA, ADMINISTRATIVE OFFICE PANCHKULA 6754
W12 | ITA 102/DEL/2026 2017-18 | [A] STATE BANK OF INDIA, ADMINISTRATIVE OFFICE PANCHKULA 6754
13 | TTA 103/DEL/2026 2022-23 [ [A] SAURABH JAIN
F 14 | ITA 104/DEL/2026 2023-24 | [A] SAURABH JAIN
-15 | ITA 105/DEL/2026 | 2016-17 |{A} ASHOK KUMAR TEWARI
- 16 | ITA 106/DEL/2026 | 2016-2017 {[A] DINESH KUMAR
- 17 | ITA 107/DEL/2026 2017-18 {]A] D.B. ENGINEERING P: LTD.
-18 | ITA 108/DEL/2026 2016-17 | [A} D.B. ENGINEERING P. LTD.
-19 | ITA 109/DEL/2026 2015-16 | [A] M/S SHIVDHAM BUILDTECH F LTD.
4 20 | TTA 110/DEL/2026 2016-17 | [A] M/S SHIVDHAM BUILDTECH P LTD.
‘ 21 | ITA111/DEL/2026 | 2017-18 |[A] M/S SHIVDHAM BUILDTECH P LTD,
istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

_ CAUSE LIST OF B BENCH FOR 21-MAY-2026 (THURSDAY)
Sl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 6703/DEL/2025 2022-23 | [A] MAYANK JAIN
- 2 | TTA 6830/DEL/2025 2022-23 | [A] WWH INDIA PRITVATE LIMITED
. 3 | ITA 6831/DEL/2025 | 2015-16 | [A) SANDEEP KUMAR
| 4 | ITA6832/DEL/2025 | 2017-18 | [A] KARVY INNOTECH LIMITED
Ii 5 | ITA 6833/DEL/2025 2018-19 | [A] KARVY INNOTECH LIMITED
6 ] ITA 129/DEL/2026 2021-22 | [A) M/S AMRIT BOTTLERS PRIVATE LIMITED
| 7 | ITA 130/DEL/2026 2018-19 | [A] BIJENDER SINGH
- 8 | ITA 131/DEL/2026 2018-19 [ [A] BIJENDER SINGH
- 9 | ITA 132/DEL/2026 2018-19 [ [A] BIJENDER SINGH
10 | ITA 6670/DEL/2025 | 2009-10 |[A] COLOURS MULTIMEDIA PRIVATE LIMITED
11 | ITA 6955/DEL/2025 | 2017-18 |[D] KARVY INNOTECH LIMITED (E.FILING)
; 12 | ITA 6956/DEL/2025 2021-22 | [D) KARVY INNOTECH LIMITED (E.FILING)
13 | ITA 6957/DEL/2025 2021-22 | [D] KARVY INNOTECH LIMITED (E.FILING)
14 | ITA 113/0DEL/2026 2019-20 J\?% I:-l‘:;gWAYS INFRA PVT, LTD. (EARLIER KNOWN AS GROWEVER INFRA
15 | TTA 114/DEL/2026 2020-21 J\?‘I]' I:’:iil.g!E)WAYS INFRA PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA
16 | 1A 116/DEL/2026 2022-23 [A] WELSPUN AUNTA-SIMARIA PROJECT PVT LTD
17 | A 117/DEL/2026 2019-20 [ [D] AMIT PASRICHA
18 | ITA 118/DEL/2026 2016-17 | [D] RAYBAN FOODS PVT. LTD,
_. 19 | ITA 123/DELS2026 2026-27 | [A] REAL SCHOLAR SOCIETY (R S S)
20 | TTA 124/DELS2026 2026-27 | [A) REAL SCHOLAR SOCIETY (R S 5)
21 | ITA 125/DEL/2026 2020-21 | [D] KRISHAN KUMAR GARG
22 | ITA 126/DEL/2026 2016-17 | [D] KETEKI MOBILE TRADING PRIVATE LIMITED
23 | ITA 128/DELf2026 2015-16 | [D] M/S BAJA) RESOURCES PVT LTD

b
nt Rengar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 27-APRIL-2026 (MONDAY)

Sri | Appeal Number A\s(:':f' Assessee Name Remarks
1 | ITA 871/DEL{2023 2016-17 | {A] URBANIA SPACES PVT LTD
2 | ITA 3069/DEL/2024 | 2014-15 | [D] URBAINIA SPACES PVT LTD (E- FILE)
3 [ITA 4007/DEL/2024 | 2017-18 | [A] KANHIYA LAL GAUTAM
4 | ITA 7047/DELf2025 2011 [D] TARINI ENTERPRISES LIMITED
5 |[ITA 7048/DELf2025 2012 [D] TARINI ENTERPRISES LTD.
6 | ITA 273/DEL/2026 | 2020-21 | [D] ADITYA PARASHAR
7 | ITA274/DEL/2026 | 2017-18 | [A] HARIOM ISPAT & ALLOYS PVT LTD
8 | ITA 275/DEL/2026 | 2016-17 | [A] KAMAL KUMAR JANGIR
9 | ITA276/DEL/2026 | 2016-17 | [A] KAMAL KUMAR JANGIR
10 | ITA 277/DEL/2026 2015-16 | [A] SMT. SALOCHNA DEVI
11 | ITA 278/DEL/2026 | 2015-16 | [A]} SMT. SALOCHNA DEVI
12 | TTA 279/DEL/2026 | 2025-26 |([A) RAATH VIDYAPEETH SOCIETY
13 | ITA 280/DEL/2026 | 2017-18 | [A} RAJESH GUPTA
14 | ITA 281/DEL/2026 | 2012-13 [ [D] SITARAM
15 | ITA 282/DEL/2026 | 2018-19 |[[A] RITU SINGLA
16 | ITA 283/DELJ2026 | 2018-19 | [A]RITU SINGLA
17 | ITA 284/DELf2026 | 2018-19 {[A] RITU SINGLA

—F=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 28-APRIL-2026 (TUESDAY)

srl | Appeal Number A?:':: Assessee Name Remarks
1 | ITA 285/DELf2026 | 2020-21 |[D] IMRAN
2 | TTA 286/DELf2026 2020-21 | [A] ANIL SHARMA,
3 | ITA 287/DEL/2026 2- {A] LACHHMANDAS AGGARWAL RADHA GOVIND MANDIR TRUST
4 | ITA 288/DELf2026 2020-21 { [A] RATNA SAGAR PVT LTD
5 | ITA 289/DEL/2026 2015-16 | [A] PRINTLAND DIGITAL(INDIA) PVT. LTD.
6 | ITA 290/DEL/2026 2006-07 | [A] TRIPLE S STOCK AND SHARES PRIVATE LIMITED
7 | ITA 291/DEL/2026 2025-26 | [A] TRINETRA CHARITABLE TRUST
ITA 292/DEL/2026 2025-26 | [A] TRINETRA CHARITABLE TRUST
9 | ITA 293/DEL/2026 2015-16 | [A] ARMY WOMENS WELFARE ASSOCIATION
10 | ITA 294/DELS2026 | 2017-18 | [A] ARMY WOMENS WELFARE ASSOCIATION
11 | ITA 295/DEL/2026 | 2016-17 |[A] AL LAHM FROZEN FOODS PRIVATE LIMITED
12 1 ITA 296/DELf2026 2019-20 | [A] RAIPAL SINGH
13 | ITA 297/DEL{2026 2023-23 | {A]) PRADEEP VERMA

Assistani Registrar
21-Apr-2036
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number A;’:::_t Assessee Name Remarks
1 |ITA 1635/DEL/2023 | 2018-19 |[A] IMRAT

2 | ITA 7303/DEL/2025 2014 | (D] SHAMSHER SINGH

3 | ITA298/DEL/2026 | 2018-19 | [A] ANIL HADA

4 | ITA 299/DEL/2026 | 2019-20 |[A] ANIL HADA

5 | ITA 300/DELf2026 2017-18 | {A) LOKESH MITTAL

6 | ITA 301/DEL/2026 | 2019-20 {[A] MMR TOWNSHIPS P LTD,

7 | ITA 303/DELf2026 2012-13 | [A] ASHWANI MINDA L/H OF LATE SHRI JAI DEQ PRASAD MINDA

8 | ITA 304/DEL/2026 - [A] SOCIAL WELFARE PUBLIC TRUST

9 | ITA 305/DEL/2026 . [A] SOCIAL WELFARE PUBLIC TRUST

10 | ITA 306/DEL/2026 2017-18 | [A] SANJAY SHARMA

11 | ITA 307/DEL/2026 - [A] SAMVARDHINEE NYAS

12 | ITA 308/DEL/2026 - [A] SAMVARDHINEE NYAS

13 } ITA 309/DEL/2026 - {A] SAMVARDHINEE NYAS

14 | ITA313/DEL/2026 | 2017-18 {[A] VINSAN CREDIT AND SECURITIES LIMITED

15 | TTA 316/DEL/2026 2019-20 | [A] RAKESH KUMAR ANAND

16 | ITA 317/DEL/2026 | 2021-22 | [A] GULNAWAZ AHMED

17 | CO 165/DELf2025 2017-18 | [A] JURASSIC REFINERS AND JEWELS PVT LTD

18 | ITA 20359/DEL/2024 | 2017-18 | [D] JURASSIC REFINERS AND JEWELS PVT LTD {(E-FILE))

19 | ITA 3026/DELJ2025 | 2017-18 | [D] CURO INDIA PVT LTD

20 | ITA 7312/DELf2025 |AATCS5903) | [D] M/S. STAR LANCRAFT PVT. LTD.

Assistant Registrar




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 30-APRIL-2026 (THURSDAY)

Srl | Appeal Number A;::?‘ Assessee Name Remarks
1 | ITA 318/DEL/2026 2018-19 [ [D] SANGEETA LEEKHA
2 1 ITA321/DEL{2026 | 2016-2017 | [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
3 | ITA 322/DELf2026 | 2017-2018 | [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
4 | ITA 323/DEL/2026 2018-19 | [A] HCIL COMTEL PRIVATE LIMITED
5 | ITA 324/DEL/2026 2020-21 | [A] HCIL COMTEL PRIVATE LIMITED
6 | ITA 325/DEL/2026 2015-16 | [A] ANIL KUMAR SINGH
7 | ITA 326/DEL/2026 2016-17 | [A] PARK CITY INFRASTRUCTURES
8 | ITA 328/DELj2026 2017-18 | [A] GHANSHAM DASS LACHHMAN DASS HUF
9 | ITA 329/DEL/2026 2020-21 | [A] ANIL KUMAR PRASAD
10 ! ITA667/DEL/2026 | 2013-14 | [A) SIR PADAMPAT SINGHANIA MEMORIAL EDUCATION
11 | ITA 7132/DELJ2025 | 2020-21 | [D] GLORICH INDIA PRIVATE LIMITED
12 | ITA 7163/DELf2025 | 2023-2024 | [A] TATHAGAT
13 | CO 26/DEL/2026 2020-21 | [A] GLORICH INDIA PRIVATE LIMITED
<D
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 04-MAY-2026 (MONDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 2939/DEL/2025 | 2017-i8 | [D] TOP-TECH CABLES PRIVATE LIMITED
2 | CO25/DEL/2026 2017-18 | [A] TOPTECH CABLES PRIVATE LIMITED, DELHI
3 | ITA 4895/DEL/2025 | 2022-2023 | [A] ANIL MADAN
4 | ITA 4896/DEL/2025 | 2023-2024 | [A] ANIL MADAN
5 | ITA 6470/DEL/2025 | 2021-21 | [A] OM PARKASH
6 | ITA 7260/DEL/2025 | 2022-23 |[A] SHABDARTH
7 | ITA 333/DEL/2026 y 2027-28 |{A] BABA SARSAI NATH BOOKS BANK WELFARE TRUST
8 | ITA 334/DEL/2026 2027-28 | [A] BABA SARSAI NATH BOOKS BANK WELFARE TRUST
9 | ITA 335/DEL/2026 2027-28 | [A] BHAI KANAHATYA MANAV SEWA TRUST
10 | ITA 336/DEL/2026 | 2027-28 | [A] BHAI KANAHAIYA MANAV SEWA TRUST
11 | TTA 339/DEL/2026 | 2027-28 [ [A] HAARE KA SAHARA CHARITABLE TRUST
12 | ITA 340/DEL/2026 | 2027-28 | [A] HAARE KA SAHARA CHARITABLE TRUST
13 | ITA 341/DEL/2026 2027-28 | [A] ANIMALS & BIRDS WELFARE SOCIETY
14 | ITA 342/DEL/2026 ; 2027-28 | [A] ANIMALS AND BIRDS WELFARE SOCIETY
15 | ITA 343/DEL/2026 2027-28 SES&IJ?&R;IECI;:SEA\‘:_V;SI;TMA TIMBER MERCHANTS & ARA MACHINE
16 | ITA 344/DEL/2026 | 2017-18 | [A] PREETI PLYBOARDS PVT LTD
17 | ITA 345/DEL/2026 | 2019-20 | [A] JOGINDER SINGH
18 | ITA 346/DEL/2026 | 2027-28 | [A] KAR SEWA GURUDWARA CHILLA SAHIB
19 | ITA 347/DEL/2026 | 2027-28 | [A] SUKHBIR SINGH JAIN MEMORIAL TRUST
20 | ITA 348/DEL/2026 | 2027-28 | [A] SUKHBIR SINGH JAIN MEMORIAL TRUST

Assistant Registrar

B, o

21-Apr-2020])

Pe



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ¢ BENCH FOR 05-MAY-2026 (TUESDAY)

Srt | Appeal Number AYS‘::: ) Assessee Name Remarks

1 | ITA 7276/DELf2025 | 2016-17 | [A] NAMAN MADAN

2 | ITA 7277/DELJ2025 | 2017-18 | [A] NAMAN MADAN

3 | ITA 349/DEL/2026 | 2027-28 | [A) NANDISHALA KELNIA

4 | TTA3S0/DEL/2026 | 2027-28 |[A] NANDISHALA KELNIA

5 | ITA351/DE2026 | 2027-28 | [A] CH DEVI LAL GAUSHALA

6 | ITA352/DEL/2026 | 2027-28 | [A] CH DEVI LAL GAUSHALA

7 | A 353/DEL2026 | 2027-28 | [A] NAVIYOTI EDUCATION SOCIETY

8 | ITA354/DEL/2026 | 2027-28 | (A] NAVIYOTI EDUCATION SOCIETY

9 | ITA355/DEL/2026 | 2015-16 | [A] YAMINI KAPOOR

10 | ITA 356/DEL/2026 | 2012-13 | [A] DEVA AUTOTRONICS PRIVATE LIMITED

11 | ITA 358/DEL/2026 | 2021-22 | (D] CLOUDSTUFF TECHNOLOGY PRIVATE LIMITED
12 | ITA 359/DEL/2026 2019-20 {[D] CONTINENTAL CONSTRUCTION LTD

13 | ITA 361/DEL/2026 | 2018-19 | [A] OSPREY E COMMERCE PRIVATE LIMITED

14 | ITA 362/DEL/2026 | 2027-28 | [A] RAMHANS CHARITABLE TRUST

15 | ITA 363/DEL/2026 | 2027-28 | [A] RAMHANS CHARITABLE TRUST

16 | ITA 365/DEL/2026 2017-18 | [D] KESHAV KUMAR

17 | ITA 366/DEL/2026 | 2018-19 | [A] ANG INDIA LIMITED

18 | ITA 2261/DEL/2026 | 232223 1O | (A) DAWAT E ISLAMI HIND

4
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Assistant Registra
21-Apr-2

-




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 06-MAY-2026 (WEDNESDAY)

stl | Appeal Number A‘s,::': Assessea Name Remarks
1 }ITA 4837/DEL/2025 | 2016-17 | [A) SUNDER MARKETING ASSOCIATES
2 | 1TA 4839/DEL/2025 | 2016-17 | [A] NEHRU BAL NIKETAN PRABANDH SAMITI
3 |ITA 7286/DELf2025 | 2021-22 |{A] AVAADA CLEAN PROJECT PRIVATE LIMITED
4 | ITA 367/DEL/2026 - [A] DESIGN MATTERS FOUNDATION/THE SOCIETY
5 | ITA 368/DEL/2026 - [A] DESIGN MATTERS FOUNDATION/THE SOCIETY
6 | ITA 369/DEL/2026 2023-24 | [A] SH. DEEPAK SHARMA
7 | ITA 370/DEL/2026 2015-16 | [A] PIONEER SECURITIES (P) LTD. (SUPERIOR PACKAGING (P) LTD.)
8 | ITA 372/DEL/2026 2018-19 | [A] SEASONS CREATION PVT LTD
9 | ITA 374/DEL{2026 2018-19 | [A] RAJAT KANWAR
10 | ITA 375/DEL/2026 2021-22 [ [A] SPARK TOWN PLANNERS PRIVATE LIMITED
11 [ ITA 376/DEL/2026 2017-18 | [A] BREEZ BUILDERS & DEVELOPERS PVT LTD
12 | ITA 378/DEL/2026 | 2009-2010 3 [A] TREND EAST WEST PG BOTTLING LIMITED
13 ! ITA 379/DEL/2026 2019 [D] RAJIV SHARMA
14 | ITA 381/DEL/2026 2013-14 | [D] MAHAGUN (INDIA) PRIVATE LIMITED
15 | ITA 382/DEL/2026 2018-19 | [A] RAKESH MALHOTRA
16 | ITA 383/DEL/2026 | 2019-20 ([ [A] RAKESH MALHOTRA
17 | ITA 384/DEL/2026 2020-21 | [A] RAKESH MALHOTRA

Assistant Reg
21-Apr-20.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 07-MAY-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 807/DEL/2023 | 2013-14 )‘.Eéj]ﬁt xvll‘lr—A) DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH
2 | 17a 808/DEL/2023 | 2014-15 gélxvlﬂﬂ) DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH
3 | A so9/DEL2023 | 2015-16 A[gl:VAVr:IA) DEVI JALAN (LEGAL HEIR OF LATE SH, VED PRAKASH
4 | ITA810/DEL/2023 | 2016-17 A[SLR K&l{{ﬁ\) DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH
S | ITA 1659/DEL/2023 | 2018-19 | [A] JINDAL ITF LIMITED
6 | ITA 1778/DEL/2023 | 2014-15 | {D] JINDAL ITF LIMITED
7 | ITA 1779/DEL/2023 | 2018-19 | [D] JINDAL ITF LIMITED
8 |ITA 4854/DEL/2025 | 2018-19 | [A] GOLDEN RAIN DEVELOPERS PVT. LTD
9 | ITA7184/DEL/2025 | 2014-15 |[A] SAMIR KUMAR DATT
10 [ ITA 7185/DEL/2025 | 2014-15 | [A] RESHAM DATT
11 | ITA 228/DEL/2026 | 2013-14 | [A} ATTRACTIVE IMPEX PRIVATE LIMITED
12 | ITA 230/DEL/2026 2017-18 | [D] GDK JEWELS PRIVATE LIMITED
13 ; ITA 233/DEL/2026 | 2017-2018 | [A] BAGHERWAL INFRAPROJECT LIMITED
14 | ITA 234/DEL/2026 | 2023-24 | [A) GLOBAL HEALTH LIMITED
15 | ITA 385/DEL/2026 | 2015-16 [ [A] AMIT KHARBANDA
16 | ITA 386/DEL/2026 | 2019-20 | [A] NAVNEET SALUJA
17 | ITA 387/DEL/2026 | 2017-18 | [D] MUKESH CHAND
18 | ITA 388/DEL/2026 | 2015-16 | [A] MANMOHAN GAIND
19 | ITA 385/DEL/2026 | 2018-19 | [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
20 | ITA 3%0/DEL/2026 | 2017-18 | [D] EKTA PETRO
21 | ITA 392/DEL/2026 | 2023-24 |[A] VIPIN KUMAR SHARMA
22 | ITA 393/DELf2026 2017-18 [ [A] RAEKS ESTATES DEVELOPERS PRIVATE LIMITED
23 | ITA 395/DEL/2026 | 2020-21 | [A] MAHESH TRIVEDI

E 3>
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 11-MAY-2026 (MONDAY)

S | Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA 5462/DEL/2024 2017-18 [ [D] JAGDISH KUMAR DHINGRA
2 | 1TA5628/DEU2024 | 2017-18 | [D] PURAN CHAND
3 | ITA2932/DEL/2025 | 202021 |[A] KL CONCAST PRIVATE LIMITED
4 | ITA3067/DEL/2025 | 2017-18 | [A] CATCHY PROP-BUILD PVT LTD
5 | I7A 3098/DEL/2025 { 2020-21 | [A] ALOK SINGH
6 | TTA4256/DEL/2025 | 202021 |{D] KL CONCAST PVT LTD
7 | mA4813/DEL2025 | 201617 | (D) GARIMA SHOWBIZ PVT LTD
8 | CO169/DEL/2025 | 2016-17 |[A) GARIMA SHOWBIZ PVT LTD
9 | ITA4911/DEL/2025 | 2012-13 | [A] VIKAS CHOUDHARY
10 | ITA 7165/DEL/2025 | 2018-19 | [A] VISHWA RATNA SHARMA
11 | ITA7216/DEL/2025 | 201415 |[A] AGC PROJECT PRIVATE LIMITED
12 | ITA7283/DEL/2025 | 201718 |{D] BOMBAY HIGHWAY CARRIERS PRIVATE LIMITED
13 | ITA396/DEL/2026 | 2017-18 |({A) DLF HOMES PANCHKULA PRIVATE LIMITED (TAN DELD10110C)
14 | TTA397/DEL/2026 | 200910 |[A] BEENA TYAGI
15 | ITA400/DEL/2026 | 2019-20 |[D] DEV TECHNOFAB LTD.
16 | ITA40L/DEL/2026 | 2021-22 |[A] DHAN SINGH
17 | ITA402/DEL/2026 | 2022-23 | [A) DHAN SINGH
18 | ITA403/DEL/2026 | 2021-22 |[A] PAWAN KUMAR JAIN
19 | ITA404/DEL/2026 | 2013-14 |[A] BISHAN LAL GUPTA (HUF)
20 | ITA405/DEL/2026 | 2014-15 | [A] BISHAN LAL GUPTA (HUF)
21 | ITA406/DEL/2026 | 2015-16 |[A] BISHAN LAL GUPTA (HUF)
22 | ITA409/DEL/2026 | 2014-15 |[A] SNEH QUALITY SPICES PRIVATE LIMITED
23 | ITA410/DEL/2026 | 2018-19 |[A] G K WINDING WIRES LIMITED
24 | TTA414/DEL2026 | 2010-11 | [A] A G M PROPERTIES PRIVATE LIMITED
25 | ITA415/DEL/2026 | 2012-1133 |[A] A G M PROPERTIES PRIVATE LIMITED
26 | ITA416/DEL/2026 | 2013-14 |[A] A G M PROPERTIES PRIVATE LIMITED
27 | ITA418/DEL/2026 | 2018 | [D] SANDEEP
28 | ITASS6/DEL/2026 | 2017-18 | [A] HMY IMPEX PRIVATE LIMITED
29| 4;}'[()?553“202 s | 2014-15 |[A]LANDCRAFT PROMOTERS PRIVATE LIMITED
Assistant Registy;
21-Apr-202f




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 12-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 733/DEL/2025 2018-19 | [D] INTERNATIONAL LAND DEVELOPERS PRIVATE LIMITED
2 | ITA 4842/DEL{2025 2016-17 | [A] ALKA JINDAL
3 | ITA 7119/DEL/2025 2017-18 | [A] M/S URJAH METALLICS PRIVATE LIMITED
4 | ITA 7134/DEL/2025 2016-17 | [D] MANIKYA CREATIONS PRIVATE LIMITED
5 ITA 7306/DELf2025 | 2024-2025 |[A] GANDHI MANDELA FOUNDATION
6 [IT(SS)A 428/DEL/2026| 1990-91 [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
7 | ITA419/DEL/2026 2017-18 | [A] VINTAGE SHADES
8 ITA 421/DEL/2026 2022-23 | [A] SUNIL SINGLA
9 ITA 423/DEL/2026 2022-23 | [A] AJAY KUMAR BAKAYA
10 | ITA 425/DEL/2026 2016-17 | [A] D B ENGINEERING P, LTD.

11 | ITA 426/DEL/2026 2019-20 | [A] ANKIT AGARWAL

12 | ITA 429/DEL/2026 2016-17 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
13 | [ITA 430/DEL/2026 2017-18 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
14 | ITA 431/DEL/2026 2018-19 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
15 | ITA 432/DEL/2026 2019-20 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
16 | ITA 433/DEL/2026 2022-23 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITEDQ

17 | ITA 434/DEL/2026 2023-24 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
18 | ITA 435/DEL/2026 2013-14 | [A] M/S FORTUNE GS) INFRAMART PRVIATE LIMITED
19 | ITA 436/DEL/2026 2013-14 | [A] M/S FORTUNE GSJ INFRAMART PRIVATE LIMITED

20 | ITA 439/DEL/2026 2017-18 | [D] ARUN GARG

Assistant Regi.
21-Apr-2




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 13-MAY-2026 (WEDNESDAY)
Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA4809/DEL/2025 | 2021-22 |{[D] DROOM TECHNOLOGY LTD.
2 | TTA7330/DEL/2025 | 2012-2013 | [A] MUKUL DIXIT
3 ITA 209/DEL/2026 2014-15 | [A] OM SHIVAM FARMS PRIVATE LIMITED
4 ITA 222/DEL/2026 2019-20 {[A] K CUBE COMMUNICATIONS PRIVATE LIMITED
5 ITA 441/DELf2026 2016-17 [A] PARAS GOEL
& [TA 442/DEL{2026 2017-18 {A] PARAS GOEL
7 ITA 443/DEL/2026 2019-20 | [A] AOSTAF INDUSTRIES LIMITED
8 ITA 444/DEL /2026 2016-17 | [A] SATISH KUMAR AGARWAL
9 ITA 445/DEL/2026 2020-21 | [A] SATISH KUMAR AGARWAL
10 ITA 446/DELf2026 2015-16 [A) ASHWARYA MAHESHWARI
11 | [ITA 447/DEL/2026 2020-2021 | [A] KUMAR ASHUTOSH
12 | ITA 448/DEL/2026 2014-15 | [A] FARHA KHAN
13 | ITA 449/DEL/2026 2016-17 | [A] SANJAY JAIN
14 | ITA 450/DEL/2026 2019-20 | [A] SANJAY JAIN
15 | [ITA 451/DEL/2026 2020-21 | [A] SANJAY JAIN
16 ITA 453/DELf2026 2016-17 {A] VDAY LAXMI THROUGH HER SON SANJAY KUMAR
17 | ITA 454/DELf2026 2019-20 | [D] KARAN GARG
18 | ITA 455/DEL/2026 2018-19  {[A] SUBHASH KUMAR BANSAL
=y N
Assistant Regl:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 14-MAY-2026 (THURSDAY)

Sri | Appeal Number [Assmt, Year Assessee Name Remarks
1 | ITA 462/DELf2026 2022-23 | [A] BLS KENDRA PRIVATE LIMITED

2 ITA 463/DEL/2026 2011-12 | [A] SHAKIL AHAMAD

3 | ITA 464/DELJ2026 2016-17 | [A] RUBY ALKA GUPTA

4 | ITA 465/DEL/2026 2020-21 | [A] SIDHARTH GUPTA

5 | TITA 466/DEL/2026 2019-20 | [A} RAKESH GUPTA & SON {HUF)

6 | ITA 467/DEL/2026 2015-16 | [A) DEEPAK GARG HUF

7 | ITA 468/DEL/2026 2018-19 | {A] DCDC HEALTH SERVICES PVT LTD

8 | ITA469/DEL/2026 | 2011-12 |[A] SANGEETA GUPTA

9 | ITA471/DEL/2026 - [A] MAHALAKSHMI FOUNDATION

10 | ITA472/DELS2026 - [A) THE HAJI LANGA TRUST

11 | ITA 473/DELJ2026 - [A) THE HAJI LANGA TRUST

12 | ITA 475/DEL/2026 2017-18 | [A] SHILPI JAIN

13 | ITA 476/DEL{2026 2016-17 { [A] HIGH VALUE TRADERS PRIVATE LIMITED
14 ( ITA 478/DEL/2026 2015-16 | [A] MANDJ DUDEJA

15 | ITA 479/DEL/2026 2016-17 | [A] MANO) DUDEJA

16 | ITA480/DEL/2026 | 2017-18 |[[A] MANO) DUDEJA

17 | ITA481/DEL/2026 | 2018-19 |[A] MANOJ DUDEA

18 | ITA 482/DEL/2026 2019-20 | [A] MANG) DUDBJA

19 | ITA483/DEL/2026 | 2020-21 |[A] MANOJ DUDEJA

20 | TTA 484/DEL/2026 | 2021-22 1[A] MANO) DUDEJA

21-Apr-20.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 18-MAY-2026 {MONDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 | TTA 2150/DEL/2024 | 2018-19 [[D] RAMPAL SINGH (E FILING)

2 | ITA 4796/DELJ2025 2024-25 | [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY

3 ITA 7049/DEL/2025 2019-20 [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED
9 CO 273/DEL/2025 2019-20 | [A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED
5 | ITA 7050/DEL/2025 2020-21 §[D] TRISHASHNA HOLDINGS & INVESTMETNS PVT. LTD

6 CO 274/DEL/ 2025 2020-21 | [A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD

7 | ITA 7177/DEL/2025 2017-18 | [A] NARESH KUMAR JAIN

8 | ITA 7178/DEL/2025 2017-18 | [A] ANAND KUMAR JAIN

9 ITA 487/DEL/2026 2022-23 [A] LAXMI UDYQG

10 | ITA 488/DEL/2026 | 2017-18 |{A] GOPAL

11 | ITA 489/DEL/2026 2018-19 | [A] GOPAL

12 | [ITA 490/DEL/2026 2019-20 | [A] GOPAL

13 | ITA 491/DEL/2026 2020-21 }[A] GOPAL

14 | ITA 492/DEL/2026 2021-22 | [A] GOPAL

15 | ITA 493/DEL/2026 | 2018-19 |[A] AMIR MALIK

16 § [ITA 494/DEL/2026 2019-20 | [A] AMIR MALIK

17 | ITA 495/DEL{2026 2020-21 | [A] AMIR MALIK

18 | ITA 497/DEL/2026 2016-17 | [A] ABDUL KADIR

19 | TTA 998/DEL/2026 2018-19 | [A] RAJAT BHASIN

20 | ITA 499/DEL/2026 2018-19 | {A] ASHISH KUMAR VERMA

21 | ITA 500/DEL/2026 2019-20 | [A] ASHISH KUMAR VERMA

22 | ITA 501/DEL{2026 2021-22 | [A] ASHISH KUMAR VERMA

23 | ITA 502/DEL/2026 2022-23 | [A] ASHISH KUMAR VERMA

[}
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 19-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 1956/DEL/2024 NA [A] IDEAL RELIEF TRUST (R/M)
2 ITA 7007/DEL{ 2025 2018-19 [A] NAVNEET NANDLAL GOENKA
3 ITA 7008/DEL/2025 2019-20 [A] NAVNEET NANDLAL GOENKA
4 | TTA 7009/DEL{2025 2020-21 | [A] NAVNEET NANDLAL GOENKA
5 ITA 503/DEL/2026 2015-16 | [A] SARFARAZ AHMED
6 | ITA SOS/DEL/2026 2012-13 | [A] LORD SHIVA EDUCATIONAL SOCIETY
7 ITA 506/DEL/2026 2020-21 [A} PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
8 ITA 507/DEL/2026 2016-17 | [A) EAST INDIA TECHNOLOGIES PRIVATE LIMITED
9 ITA 510/DEL/2026 2022-23 | [A] PRINCE SONI
10 | ITA 511/DELf2026 2017-18 | [A] YASH SUNEJA
11 | ITA 512/DELf2026 2025-26 | [A] LAWUNCLE CHAMBERS
12 | ITA 513/DEL/2026 2019-20 | [A] N CJEWELLERS
13 ITA 514/DEL/2026 2020-21 [A] N C JEWELLERS
14 | ITA 516/DEL/2026 2022-23 | [A] PMW METAL AND ALLOYS PRIVATE LIMITED
15 | ITA 518/DELsS2026 2013-14 | [D] MAHAGUN REAL ESTATE PRIVATE LIMITED

I

Assistant Registra,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 20-MAY-2026 (WEDNESDAY)
Sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 522/DEL/2026 2002 [D] NHPC LIMITED
2 I1TA 523/DEL/2026 2003 [D] NHPC LIMITED
3 ITA 524/DEL/2026 2027-28 | [A] SHRI GAU SEWA SANGH
4 1TA 525/DEL/2026 2027-28 | [A] M.B EDUCATION SOCIETY
5 ITA 529/DEL/2026 2016-17 | [A] BLACKROCK SECURITIES PRIVATE LIMITED
6 ITA 531/DEL/2026 | 2012-2013 | [A] RANI SINGH YADAV
7 ITA 532/DEL/2026 2017-18 [A] PRET STUDY BY JANAK FASHIONS PRIVATE LIMITED
8 ITA 533/DELf2026 2016-17 | [A] FATEH MOHAMAD
S ITA 535/DEL{2026 2026-27 | [A] KONARK FOUNDATION
10 | ITA S36/DEL/2026 2026-27 | [A] KONARK FOUNDATION
11 | ITA 537/DEL{2026 2011-12 | [A} ) M CHEMICAL CO
12 | ITA 538/DELf2026 2012-13 | [A] ) M CHEMICAL CO
13 | ITA 539/DEL/2026 2013-14 | [A] I M CHEMICAL CO
14 | [ITA 540/DELf2026 2014-15 | [A) J M CHEMICAL CO
Assistant Reg
: 21-Apr-2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 21-MAY-2026 (THURSDAY)

Sl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 526/DEL/2026 2006-07 | [A] M/S AERENS PROJECTS & INFRASTRUCTURE

2 ITA 527/DEL/2026 2008-09 | [A] M/S AERENS PROJECTS & INFRASTRUCTURE

3 ITA 528/DEL/2026 2010-11 | [A} M/S AERENS PROJECTS & INFRASTRUCTURE

4 ITA 551/DEL/2026 2011-12 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
5 | ITA 258/DEL/2024 | 2012-2013 |[A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
& ITA 259/DEL/2024 | 2017-2018 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
7 [TA 265/DEL/2024 | 2012-2013 | {A] METROLINE PROMOTERS PRIVATE LIMITED

8 ITA 552/DEL{2026 2017-18 | [A] M/S METROLINE PROMOTERS PRIVATE LIMITED

9 ITA 541/DEL/2026 2013-14 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

10 | ITA 542/DEL/2026 2014-15 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

11 | ITA 543/DEL/2026 2015-16 | [D] M/S T.H, INFRASTRUCTURE PRIVATE LIMITED

12 | TITA 544/DEL/2026 2016-17  §[D} M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

13 | ITA 545/DEL/2026 2018-19 | [A] MUKESH KUMAR UDINIYA

14 | ITA 546/DEL/2026 2023-24 | [A] PUBLIC POLITICAL PARTY

15§ ITA 547/DEL/2026 2016-17 | [A] MAHEEPAL

16 | ITA 548/DEL/2026 2017-18 | [A} PREETI JAIN

17 | TTA 549/DEL/2026 2022-23 | [A] BABA JAIRAMDASS MANDIR COMMITTEE PALI

18 | ITA 550/DELf2026 2027-28 | [A] SHRI AGGARWAL SEWA SADAN

19 | ITA 553/DEL/2026 2012-13 | [A] ARUN ADLAKHA

20 | 1ITA 554/DEL/2026 2020-2021 | [A] BHAGAVAN SINGH

21 | ITA 555/DELf2026 | 2018-2019 |[A] PNC KANPUR HIGHWAYS LIMITED

Assistant Registrar

21-Apr-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 27-APRIL-2026 (MONDAY)

5rl Appeal Number |Assmt. Year Assessee Name Remarks
1) IT{IT)A 25/DEL{2026 2020-21 | [A) EDELMANN GMBH {S/G}
2 | ITA1671/DEL/2017 2010-11 [ [A] MITSUBISHI CORPORATION
3 | IT(IT)A 9/DEL/2025 2012-13 | [D] SATINDER SONDHE
4 1 IT(IT)A 16/DEL/2025 2015-16 | [A] ADITYA CHANDRA JHA
S | IT{IT)A 42/DEL/2025 2016-17 [A] SONIA KOHLI
6 [IT(IT)A 1431/DEL/2025| 2022-2023 | [A] FIREEYE IRELAND LIMITED
7 | ITA 1893/DEL/2025 2022-23 | [A] MARKS & SPENCER PLC
8 | ITA 1049/DEL/2025 2022-23 | [A] GRID SOLUTIONS OY LIMITED
9 | TTA 1977/DEL/2025 2022-23 | [A] BECHTE LIMITED
10 | ITA 2001/DEL/2025 2002-03 [A] ALCATEL- LUCENT PORTUGAL SA
11 ITA 2002/DEL/2025 2003-04 [A] ALCATEL- LUCENT PORTUGAL SA
12 | ITA 8394/DEL/2025 2017-18 | [A] RAHUL SINGHAL
13 | ITA 8395/DEL/2025 2018-19 | [A] RAHUL SINGHAL

(y
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 28-APRIL-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 139/DEL/2023 2018-15 [A] TOYOTO TSUSHO CORPORATION {ENTL TAATION {E- (FILING))

2 ITA 1514/DEL/2020 2016-17 [A] TOYOTA TSUSHO CORPORATION iy ., TAXATIGN

3 ITA 1828/DEL/2018 2013-14 | [A] TOYQTA TSUSHO CORPORATION {INTL, TAXATION)

4 ITA 1911/DEL/2018 2013-14 | {D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

5 ITA 1508/DEL/2020 2016-17 | [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

6 ITA 1513/DEL/2020 2015-16 | [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION}

7 ITA 1908/DEL{2020 2015-16 [D} TOYOTA TSUSHO CORPORATION {INTL. TAXATION)

g ITA 2602/0EL/2023 2018-19 [A) TOYOTA TSUSHO CORPORATION (iNTL. TAXATICN {E- {FILING))

9 ITA 2856/DEL/2022 2017-18 | [D] RAYTHEON COMPANY "[i . "0 L

10 ITA 3734/DEL/2025 2017-18 [A] POONAM SAWHNEY .- =

11 | 1TA 2803/DEL/2023 2018-19 | [D] TOYOTQ TSUSHO CORPORATION . {7 TAXATION (E- {(FILING))

12 ITA 3828/DEL/2023 2021-22 F[:ié\éngELLUCENTINTERNATIONAL {NOW KNOWN AS NOKTIA NETWORKS
13 [IT{IT)A 2088/DEL/2025| 2022-23 [A] APPDYNAMICS INTERNATIONAL LIMITED

‘¥

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DE(HI

CAUSE LIST OF D BENCH FOR 29-APRIL-2026 (WEDNESDAY)

s Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 2430/DEL/2024 | AY 2016-17 | [A] CRICKET AUSTRALIA {INTL. TAXATION E-(FILINGY)

2 ITA 2431/DEL/2024 | AY 2016-17 | [A] CRICKET SOQUTH AFRICA : 10N T80 E-FH (NG))

3 ITA 1230/DEL/2025 2022-23 [A] CAIRN UK HOLDINGS LIMITED

4 |IT(ITA 2039/DEL{2025| 2022-23 | [A] INNIQ JENBACHER GMBH & CO QG it f ik

5 | ITA 2013/DEL/2025 2018-19 | [A] ALSTOM RAIL SWEDEN AB {F F11iMHG)

6 | ITA 4556/DEL/2025 2019-20 | [A] SHIV PUN)

C TR 21-Apr-2626
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 30-APRIL-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3328/DEL/2023 2021-22 [A] PERFETTI VAN MELLE ICT BV [Z.5, "R/ M)
2 ITA 422/DEL/2025 2022-23 [A] PERFETTI VAN MELLE [CT 8., (%450
3 |IT(IT)A 110/DEL/2026 | 2016-17 | [A] YOGESH PRASAD MISHRA
4 | ITA 2694/MUM/2016 2012-13 |} [A] KRAFT HEINZ FOODS COMPANY( EARLIER KNOWN AS H.).HEINZ COMPANY)
5 ITA 2073/DEL/2024 2013-14 | [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.
6 | ITA 2084/DEL/2024 2016-17 | [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.
7 ITA 2085/DEL/2024 2017-18 [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.

¥

Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 04-MAY-2026 (MONDAY)

Sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 1947/DEL/2025 2022-23 [A] GE ENERGY PARTS INC {5/G)

2 IT{IT)A 61/DEL/2026 2018-19 [A] OPTUS NETWORKS PTY LIMITED {(5/G)

3 IT{IT)A 25/DEL/2025 2023-24 [A] RAKESH BHARGAVA

4 IT{IT)A 85/DEL/2025 2015-16 {A] BBC WORLD DISTRIBUTION LIMITED

S IT(IT)A 87/DEL/2025 2016-17 [A] BBC WORLD DISTRIBUTION LIMITED

6 [T(IT)A B8/DEL/2025 2017-18 {A] BBC WORLD DISTRIBUTION LIMITED

7 IT{IT)A 89/OEL/2025 2018-1% {A] 8BC WORLD DISTRIBUTION LIMITED

8 IT{IT)A 90/DEL/ 2025 2019-20 {A] BBC WORLD DISTRIBUTION LIMITED

9 IT(IT)A 91/DEL/2025 2020-21 [A] BBC WORLD DISTRIBUTION LIMITED

10 IT(IT)A 92/DEL/2025 2021-22 [A] BBC WORLD DISTRIBUTION LIMITED

11 IT(IT)A 53/DEL/2025 2022-23 [A] BBC WORLD DISTRIBUTION LIMITED

12 IT(IT)A 94/DEL{2025 2023-24 [A] BBC WORLD DISTRIBUTION LIMITED

13 IT(IT)A 96/DEL/2025 2020-21 [A) GARIMA. SAXENA

14 ITA 2411/DEL/ 2023 2020-21 [A] TRAVELPORT GLOBAL DISTRIBUTION SYSTEM BV (INTL. TAXATTON)

15 ITA 1886/DEL/2025 2022-23 [&] EXPEDTA LODGING PARTNER SERVICES SARL

16 ITA 1943/DEL/2025 2018-19 [A] EXPEDIA LODGING PARTNER SERVICES SARL

17 ITA 2043/DEL/2025 2022-23 (A] BENTLY MEVADA LLC

18 ITA 5262/DELf2025 2020-21 [D] ESS AAR TOOLS PRIVATE LIMITED

“»
Assistant .‘h:*gm’::lxnani
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 05-MAY-2026 (TUESDAY)

Sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2257/DEL/ 2024 2016-17 [A] ORACLE AMERICA INC. {INTL. TAXATION}

2 ITA 2258/DEL/2024 2016-17 [A] ORACLE CORPORATION SINGAPORE PTE. LTD. {INTL. TAXATION}
3 ITA 2477{DEL/ 2024 2016-17 [A] ORACLE CAPAC SERVICES UNLIMITED COMPANY (IMNTL. TAXATION)
4 ITA 533/DEL{2021 2017-18 [A] KAPIL MEHTA

5 IT(IT)A 6/DEL/ 2025 2020-21 [D] VARUN BEVERAGES LIMITED

6 IT{IT)A 26/DEL/2025 2016-17 (D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED

7 IT{IT)A 27/DEL/2025 2016-17 | (D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED

8 IF{IT)A 34/DELf2025 2017-18 (D] AEDAS PTE. LTD.

9 IT{IT)A 35/DEL/2025 2016-17 [D] AEDAS PTE. LTD.

10 IT(IT)A 44/DEL/2025 2018-19 [D] AEDAS PTE. LTD.

11 IT(IT)A 45/DEL/ 2025 2021-22 [D] AEDAS PTE. LTD.

12 IT(IT)A 46/DEL/ 2025 2020-21 0] AEDAS PTE. LTD.

13 IT(IT)A 47/DEL/ 2025 2019-20 D] AEDAS PTE. LTD.

14 I7(IT)A S0/DEL/2025 2022-23 (D] AEDAS PTE. LTD.

15 | IT{IT)A 37/DEL/2025 2011-12 [D] HONDA MOTOR €O LTD

16 IT(ITHA 82/DEL/ 2025 2023-24 [A] BAIN B COMPANY, [NC,

17 ITA 3922/DEL/2023 2021-22 [AJFANS A6, 10 Toaaihn L

18 [TA 1934/DELf2025 2022-2023 | [A] IMAX CORPORATION

19 ITA 1890/DEL/2025 2022-2023 | [A] IMAX THEATRE SERVICES LTD.

20 ITA 995/DEL/ 2025 2018-19 [A] HITRUST SERVICES CORP

21 ITA 4598/DEL/2025 2011-12 [O] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
22 ITA 4595/DEL/2025 2013-14 [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
23 ITA 4600/DEL/2025 2014-15 [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
24 ITA 4601/DEL 2025 2015-16 [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
25 ITA 4602/DEL/2025 2016-17 [[] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
26 ITA 4603/DELf2025 2018-19 (O] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
27 ITA 4664/DEL/2025 2010-11 D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC (& FilZ)
28 IT(IT)A 89/DEL 2026 2022-23 [A] MUFG BANK, LTD

29 SA 141/DELS2026 2022-23 [A] MUFG BANK, LTD

30 IT{IT}A 24/DEL/2026 2023-24 [A] ADOBE SYSTEMS SOFTWARE IRELAND LIMITED

T Ty o 21-Apr-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 06-MAY-2026 (WEDNESDAY)

Sil Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6042/DEL/2015 2011-12 [D] M/S SMS MEER GMBH {INTL. TAXATION}

2 ITA 1359/DELf2012 2008-09 [&] SMS MEET GMEBH (INTL. TAXATION]

3 ITA 1360/DEL/2012 2008-09 [A] SMS MEVAC UK LTD. (INTL. TAXATION}

4 ITA 1390/DELf2012 2008-09 {D] M/S, SMS MEER GMBH {INTL. TAXATION}

5 ITA 1391/DEL/2012 2008-09 {D] M/5. SMS MEVAC UK LTD. (INTL, TAXATION]
6 1A 1075/DEL/2014 2009-10 [A] SMS MEER GMBH {iTIL. TAXATION}

7 ITA 1076/DEL/2014 2009-10 [A] SMS MEVAC UK LTD. 1T 1o

8 ITA 1916/DEL/2014 2009-10 (D] MfS, SMS MEVAK UK LTD, 0 . v 7rn
9 ITA 136/DEL{ 2015 2010-11 {A) SMS MEER GMBH

10 ITA 5831/DEL/2015 2011-12 [A] MR, SMS MEER GMBH -~ -

11 1TA 6043/DEL/2015 2011-12 [D] M{S SMS MEVAC UK LTD., . . AT
12 ITA 2509/DEL/2018 2014-15 [D] SMS MEER GMBH [TNTL. TAXATION)

13 ITA 5016/DEL/2016 2012-13 [A] 5SMS MEER GMBH {INTL. TAXATION)

14 ITA 5415/DEL/20156 2013-14 [A] SMS MEVAC UK LTD, ([MTL. TANATION;

15 ITA 5416/DEL{2016 2013-14 [A} SMS MEER GMBH [INTL. TAXATION)

16 ITA 5655/DEL/2016 2013-14 [D] M/S. SMS MEER GMBH (TNTI.. TAXATION}
17 ITA 5273/DEL 2025 2012-13 ] BANBURY HOUSE INN {1995) LTD

18 ITA 2693/DEL/2018 2014-15 [A] SMS MEVAC UK LTD, 7IMNTL FANATION)

19 ITA 2694/DELf 2018 2014-15 {A] SMS MEER GMBH """ .

20 ITA 3072/DEL/2019 2015-16 [A] SMS MEER GMBH

21 ITA 1932/DEL/2020 2017-18 [A] SMS MEVAC UK LTD o

22 1TA 1948/DEL/2025 2022-23 [A] MITSUBISHI ELECTRIC EURQPE B.V.

23 IT{ITYA 79/DEL/2025 2017-18 [A] AJIT SINGH

29 IT(IT)A 49fDELf 2026 2023-24 [A] MONGODE LIMITED

21

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 97-MAY-2026 (THURSDAY)

sl Appeal Number Assmt, Year Assessee Name Remarks
1 IT(IT)A 62/DEL/2026 2022-23 [A] PITNEY BOWES INDIA PRIVATE LIMITED /=47

2 ITA 5342/DEL/2010 2006-67 [A] M/S. MOTOROLA INC.

3 ITA 5670/DEL{2011 2007-08 [A] MOTOROLA SOLUTIONS [NC. -

9 ITA 6325/DEL/2012 2008-09 [A] MOTOROLA SOLUTIONS INC [JiiTo. TasATIuN}

5 ITA 1984/DEL/2014 2009-10 [A] M/S, MOTOROLA SOLUTIONS INC (INTL. TAXATION)
6 ITA 2673/DELf2015 2010-11 [A] M/5. MOTOROLA SOLUTIONS INC, (INTL, TAXATION)
7 ITA 374/DEL 2016 2011-12 [A] M5 MOTOROLA SOLUTIONS INC. (INTL, TAXATION)
3 ITA 2017/DEL/2017 2012-13 [A] M/S. MOTOROLA SOLUTIONS INC. (iMTL. TAXATION)
9 ITA 774S{DEL/2017 2013-14 [A] MOTOROLA SOLUTTONS TNC. (BN TL. TAKATION]

10 ITA 4031/DELf2018 2002-03 (D] MOTOROLA SOLUTIONS INC. (1d s, TAXATTOMN

11 ITA 4032/DEL/2018 2003-04 (D] MOTOROLA SOLUTIONS INC. i i%7i, ToXATHOMN

12 ITA 4033/DEL/2018 2004-05 [D] MOTOROLA SOLUTIONS INC, .~ 7 frdead ™

13 ITA 4034/DEL{2018 2005-06 [D] MOTOROUA SOLUTIONS TNC. - 7 7

14 [TA 4314/0ELf2018 2002-03 [A) MOTOROLA SOLUTIONS INC. . .

15 ITA 4315/DELf2018 2003-04 {A] MOTOROLA SOLUTIONS [NC, "0 0 foeis

16 ITA 4316/DEL/2018 2004-05 [A] MOTOROLA SOLUTIONS INC. {186, TAXATION

17 ITA 4317/DEL/2018 2005-06 [A] MOTOROLA SOLUTIONS INC, {INTL, TAXATION)

18 ITA 46/DEL/2019 2014-15 | [A] MOTOROLA SOLUTIONS INC. (ENTL. TAXATION}

15 ITA 1986/DEL/2020 2016-17 Al MOTOROLA SOLUTIONS INC

20 ITA 1987/DEL/2020 2017-18 [A] MOTOROLA SOLUTIONS INC

21 ITA 600/DEL/ 2022 2018-19 [A] MOTOROLA SOLUTIONS INC. {1NTL. TARATION)

22 1TA 1837/DELf2022 2019-20 [A] MOTOROLA SOLUTIONS INC. (! IL. TAXATION

23 1TA 17B9/DEL/2025 2022-23 [A] MITSUI CHEMICALS, INC.

24 ITA 1559/0EL/2026 2023-24 [A] ERICSSON AD

25 IT(IT)A 1/DEL/2026 2017-18 | [A] ASHISH GUPTA

26 IT{IT)A 2/DEL2026 2016-17 (D] HONDA MOTOR CO LTD

27 IT{IT)A 3/DEL/2026 2017-18 | [A] AMAN KUMAR

28 IT(IT)A 5/DEL/2026 2020-21 [A] ARPIT GUPTA

29 IT(IT)A 7/DEL/2026 2023-2024 | [A] AMADEUS IT GROUP SA

30 IT(1T)A 8/DELf2026 2019-20 [A] GAJENTHER PALANIAPPAN

31 IT(IT)A 9/DELf2026 2016-17 [A] ANJU SHARMA

32 IT(IT)A 10/DEL/2026 2019-20 {D] SRIKANTA KUMAR BISWAL

33 IT(IT)A 28/DEL/ 2025 2016-17 [A] ALOK GUPTA

(¥

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 11-MAY~2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3695/DEL/2010 2005-06 [D] M/S. SHOWA CORPORATICN (LD APPEAL/TOPPRIORITY )
2 ITA 4007/DEL/2010 2005-06 | [A] M/S. SHOWA CORPORATION (01D APPEAL/TOPPRIORITY}
3 ITA 5429/DEL/2010 2006-07 [A] SHOWA CORPORATION { (.00 APPEAL: TOPRRIORITY)
4 ITA 5815/DEL/2012 2008-09 | [A] SHOWA CORPORATION {1[.T.. TAXATION)
5 ITA 4868/DEL/2011 2007-08 [A] SHOWA CORPORTION (Th 11, TAATION
6 ITA 2175/DEL/2016 2011-12 | [D] M/S SHOWA CORPORATION @ .. "=..7i oo
7 ITA 2546/DEL/2014 2009-10 [A} SHOWA CORPORATION
8 1 ITA 125/CHANDI/2015 2010-11 {A] SHOWA CORPORATION 117t s, TanaT i)
9 ITA 2004/DEL/2016 2011-12 [A] SHOWA CORPORATION {INTL, TAXATION)
10 ITA 1578/DEL/2017 2012-13 [A] SHOWA CORPORATION {INTL. TAXATION;
11 ITA 6737/DEL{2018 2014-15 [A] SHOWA CORPORATION {IMTL, TAXATION}
12 | ITA 6754/DEL/2017 2013-14 1 [A] SHOWA CORPORATION {S/G {INTL TAXATION)
13 ITA 109/DEL/2021 2016-17 [4] SHOWA CORPORATION (I#TL, TANATION)
14 ITA 9529/DEL/2019 2015-16 [A] SHOWA CORPORATION {if 7L, fAXATION
15 ] IT{IT)A 197/DEL/2026 2018-19 [A] ALSTOM TRANSPORT SA
16 | IT(IT)A 198/DEL/2026 2019-20 {A] ALSTOM TRANSPORT SA
17 { IT{IT)A 159/DEL/2026 2020-21 TA] ALSTOM TRANSPORT SA
18 [TA 1521/DEL/2011 2006-07 [A] C5G INTERNATIONAL LTD.
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 12-MAY-2026 (TUESDAY)

sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8623/DEL/2025 2020-21 [A] CLOUDSPACE TECHNOLOGIES PRIVATE LIMITED {5/G}

2 | IT(IT)A 48/DEL/2025 2011-12 [D] SANJEEV CHADHA

3 | IT(IT)A 11/DEL/2026 2022-23 | [D] M/S ARIBA INC

4 IT(IT)A 12/DEL/2026 2022-23 {D] EURQNET WORLDWIDE INC

5 IT(IT)A 13/DEL/2026 2023-24 {D] EURONET WORLDWIDE INC

6 IT(IT)A 14/DEL/2026 2023-24 [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED

7 IT(IT)A 16/DEL/2026 2019-20 [A] ADVICS CQ., LTD.

8 | IT(IT)A 17/DEL{2026 2022-23 [A] TATA NYK SHIPPING PTE LTD

g | IT(IT)A 1B/DEL/2026 2023-24 | [A] FINASTRA INTERNATIONAL FINANCIAL SYSTEMS PTE LTD
10 | IT(IT)A 19/DEL/2026 2019-20 [A] BUTTERCUP PUBLISHING PRIVATE LIMITED

11 | IT{IT)A 20/DEL/2026 2023-24 [A] AIR FRANCE

12+ IT{IT)A 21/DEL/2026 2023-2024 | [A] COURSERA INC.

13 | IT{IT)A 22/DEL/ 2026 2019-20 [A] PANKAJ NAURIYAL

14 | IT{IT)A 23/DEL/2026 2022-23 [A} ADOBE SYSTEMS INDIA PRIVATE LIMITED

15 | IT({IT)A 25/DEL/2026 2019-20 [A} INTERNATIONAL MANAGEMENT GROUP (UK) LIMITED

16 | IT{IT)A 26/DEL/2026 2023-24 [A] ILLUMINA SINGAPORE PTE LTD

17 ITA 3460/DEL/2018 2012-13 [A] UPAID SYSTEMS LTD. -« .

18 ITA 917/BELS2023 2020-21 [A] CLOUDERA TNC. 1T, TAAAT 0N

19 ITA 3387/DEL/2023 2021-22 [A] CLOUDERA INC. (INTL. TAXATION {E-FILLING))

20 ITA 533/DEL{2025 2015-16 [A} HASSAN RAZA RIZVI SYED

21 ITA 1185/DEL/2025 2022-23 [A] CLOUDERA INC

22 ITA 1347/DEL/2025 2022-23 {A] BBC GLOBAL NEWS LTD

23 1 IT(IT)A 33/DEL/2025 2016-17 [A] VISHAL MISHRA

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 13-MAY-2026 (WEDNESDAY}

Srl Appeal Number Assmt. Year Assessee Name Remarks
01.04.87 to LS IEOAY
1 | IT(SS)A 417/DEL/2004 08.05.97 (D] P SHARMA, ({1);5 2040AT)
2 1 IT{SS)A 126/DEL/2005 0[1)%%’8;;0 [D] ROWENA SHARMA {{U/S 260A)}

[A} MACQUARIE $BI INFRASTRUCTURE INVESTMENTS PTE LTD (INTL. TAXATION

3 ITA 2667/DEL{2023 2020-21 {E-FILLING))

4 ITA 1632/DEL/2024 2015-20 {A] NAND MOHAN AHUJA (INTL. TAXATION}

5 IT(IT)A 97/DEL/2025 2015-16 [A] JOHN JACOB

6 ITA 2011/DEL/2025 2022-23 [A] TPSTAR INTERNATIONAL PTE. LIMITED

7 IT(IT)A 37/DEL/2026 2023-24 [A] AZURE POWER ENERGY LIMITED

B IT(IT)A 38/DEL/2026 2023-24 [A] AZURE POWER SOLAR ENERGY PRIVATE LIMITED

1]

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 14-MAY-2026 (THURSDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 IT{IT)A 8/DEL/2025 2019-20 [D] SOKTAS TEKSTIL SANAYT VE TICARET AS
2 IT(IT)A 14/DEL/2025 2020-21 L{}EI:I]I'E;E'?)I)ON FINANCE LIMITED (FORMERLY KNOWN AS FUSION MICRO FINANCE
3 IT(IT)A 15/DEL/2025 2021-22 I-[I[:}I_IFIEISI)ON FINANCE LIMITED (FORMERLY KNOWRN AS FUSION MICRO FINANCE
4 IT{IT)A 4/DEL/2026 2023-24  f[A] ZTE CORPORATION (S/G)
s | ITUT)A 27/DEL/2026 2020-21  { [A] ADVICS CO., LTD.
6 IT(IT}A 47/DEL/2026 23-24 [A] ASIAN HONDA MOTOR CO LTD {5/G}
7 ITA 1841/DEL/2025 2022-23 [A] HERBERT SMITH FREEHILLS LLP
8 ITA 1988/DEL/2025 2022-23 [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED

y

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 18-MAY-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 7012/DEL/2019 2016-17 [A] LG ELECTRONICS INC., KOREA (LGEK) {5/G {INTL, TAXATION})

2 ITA 7011/DEL/2019 2015-16 [A] LG ELECTRONICS INC. {S/G {INTL. TAXATION}}

3 ITA 179/DELf2021 2017-18 [A) LG ELECTRONICS INC. (S.C.}

4 ITA 1G34/DEL{2023 2320-21 [AJ LG ELECTRONICS INC. (1871, TAXATIGN)

5 ITA 5835/DEL{2019 2015-16 [A] INDRA SISTEMAS S A 1hiit i aniny)y

& ITA 5834/DEL/2019 2014-15 [A] INDRA SISTEMAS S, A,

7 ITA 6002/DEL/2019 2015-16 [O] INDRA SISTEMAS S A

8 [TA 9019/DEL/2019 2016-17 [A] INDRA SISTEMAS 5.A,

S ITA 1118/DEL/2020 2012-13 [A] INDRA SISTEMAS S. A. (THTL, TAXATION)

10 ITA 1117/DEL/2020 2011-12 [A] INDRA SISTEMAS S. A, {INTL, TAXATION)

11 ITA 1862/DEL/2020 2012-13 [D] INDRA SISTEMAS SA {INTL. TAXATEON}

12 ITA 1863/DEL/2020 2014-15 {D] INDRA SISTEMAS SA (INTL. TARKATION}

13 ITA 1966/DEL/2022 2017-18 [A] INDRA SISTEMAS S.A {INTL. TAXATION})

14 ITA 1119/DEL/2020 2014-15 [A] INDRA SISTEMAS S, A, (TNTL. TAXATION]

15 ITA 3340/DEL/2023 2021-22 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED (INTL. TAXATION)
16 ITA 757/DEL/ 2025 2022-23 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED
17 ITA 812/DEL/2025 2015-16 fA] BHAVIT SHASHIKANT DESA]

13
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 19-MAY-2026 (TUESDAY)

S Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1205/DEL/2023 2017-18 [A] BRITISH AIRWAYS PLC (THTL. TAKATION;

2 ITA 1486/DELS2023 2017-18 [D] BRITISH AIRWAYS PLC [THTL. TAXATION;

3 ITA 1206/DELf2023 2019-20 [A] BRITISH ATRWAYS PLC (1471 TAXATION)

4 IT(ITYA 21/DELJ2025 2015-16 [A] PINGGAO GROUP COMPANY LIMITED

5 IT{IT)A 22/DEL/2025 2016-17 [A] PINGGAO GROUP COMPANY LIMITED

6 | IT(IT)A 23/DEL/2025 2018-19 [A) PINGGAQ GROUP COMPANY LIMITED

7 IT(IT)A 24/DELS2025 2021-22 [A] PINGGAO GROUP COMPANY LIMITED

8 |IT(IT)A 1969/DEL/2025 2022-23 [A] GE DIGITAL INTERNATIONAL LLC

9 IT(IT)A 30/DEL/2026 2015-16 [A] BHUWNESH AGRAWAL

10 | IT(IT)A 31/DEL/2026 2020-21 {A] RAZ SINGH RATHEE

11 | IT(IT)A 32/DEL/2026 2023-24 [A] INTELSAT GLOBAL SALES AND MARKETING LIMITED
12 | IT(IT)A 33/DELf2026 2016-17 [A] ANIL MANILAL

13 | IT(IT)A 34/DEL{ 2026 2020-21 [O] VIKAS DAHIYA

14 CO 72/DEL/2026 2020-21 [A] DISCOVERY NETWORKS ASIA PACIFIC PTE LIMITED
15 | ITUTA 13/DELS2025 2020-21 (D] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED
16 | IT{IT)A 28/DEL/2026 2019-20 [A] CHERU PALLITHOD! ALl AKBAR

¥

Assistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 20-MAY-2026 (WEDNESDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4045/DEL{2019 2014-15 [A] M/S. THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION)
2 ITA 9050/DEL/2019 2015-16 [A] THYSSEN KRUPP SYSTEMS ENGENEERING GMBH (INTL. TAXATION)
3 ITA 376/0EL/2020 2016-17 [A] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION)
4 BMA 11/DELf2023 2016-17 [D) MOIN AKHTAR QURESHI {E-FILE}
5 BMA 12/DEL/2022 2017-18 [D] MOIN AKHTAR QURESHI {f-#11.7;
& BMA 2/DEL{2026 2018-19 [A] MOIN AKHTAR QURESHI
7 BMA 5/0EL/2026 2016-17 [A] MOIN AKHTAR QURESHI
8 BMA 6/DEL/2026 2017-18 [A] MOIN AKHTAR QURESHI
g BMA 7/DEL/ 2026 2018-19 {A] MOIN AKHTAR QURESHT
10 BMA 8/DEL/2026 2018-19 [A] MOIN AKHTAR QURESHI
1 BMA 9/DEL/2026 2016-17 [D] SH. MOIN AKHTAR QURESHI
12 BMA 10/DEL/2026 2017-18 [D] SH. MOIN AKHTAR QURESHI
13 BMA 10/DEL/2023 2016-17 [A] MOIN AKHTAR QUERSHI (E-FILE)
Aiﬁt Regist,
© Jo . 21-Apr-2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 21-MAY-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA B0O1/DEL/2025 2016-17 [A] SATHYAMARAYAN CHANDRASHEKHAR
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 27-APRIL-2026 (MONDAY)

Assmt.

Year Assessee Name Remarks

srl | Appeal Number

1 [TTA7770/DEL/2025( 2016-17 |[D] LOOM CRAFTS SHADE SYSTEMS PRIVATE LIMITED

2 |ITA 7771/DEL/2025 2020-21 [ [A] UNO MINDA LIMITED (SUCCESSOR TO HARITA FEHRER LIMITED)

3 |ITA7772/DEL/2025 ( 2021-22 [ [A] UNO MINDA LIMITED (SUCCESSOR TO HARITA FEHRER LIMITED})

4 |ITA7774/DEL/2025| 2012-13 | [A] ANKUR KHANDUJA

5 |ITA 7775/DEL/2025| 2018-19 |[D] LEX SPORTEL VISION PRIVATE LIMITED

6 |ITA 7776/DEL/2025] 2018-19 | [D] LUXE PASSION PRIVATE LIMITED

7 |ITA 7777/DEL/2025} 2020-21 |[A] DEEP CHAND SINGHAL

8 |ITA 7778/DEL{2025| 2012-13 | [A] DHARMENDER SAINI

S JITA 7779/DEL/2025 2015 (D) ANIL MUNJAL

10 [ITA 7780/DEL/2025| 2020-21 | [A] SIKAR CHARITABLE TRUST

11 (ITA 3328/DEL/2025( 2018-19 |[A]} PANKAJ SETHI

12 |1TA 3349/DEL/2025( 2013-14 | [A] ANKIT AGGARWAL

13 [ITA 3427/DEL/2025| 2015-16 | fA] KARAN GOMBER

14 [ITA 3428/DEL/2025( 2016-17 | [A] KARAN GOMBER

15 |ITA 3432/DEL/2025( 2020-21 | [A] SHREE ANJANEY TRADERS LLP

16 |ITA 3483/DEL/2025] 2019-20 |[A] AJAY KUMAR SINGH

17 |ITA 3527/DEL/2025] 2016-17 | [A] AMIT RANA

18 |ITA 3528/DEL/2025( 2017-18 |[[A] AMIT RANA

19 [ITA 5203/DEL/2025| 2017-18 [ [A] ANUPAM SHARMA

20 1ITA 5270/DEL/2025| 2017-18 | [D] SURESH KUMAR

21 |ITA 5272/DEL/2025 | 2022-23 | [D] MAHALAXMI AGENCIES

22 | CO23/DEL/2026 | 2022-23 | [A] MAHALAXMI AGENCIES

23 |ITA 5300/DEL/2025| 2013-14 [[A] ARVR EDUCATION SOCIETY

24 | ITA 7480/DEL/2025 | 2018-19 [ [A] SIMMOTRONICS INFOTECH P LTD.

25 |ITA 7501/DEL/2025 | 2020-2021 | [A] RAHUL SAHDEV SURI

e 4

Assistant Registrar
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHL

CAUSE LIST OF E BENCH FOR 28-APRIL-2026 (TUESDAY)

Srl | Appeal Number | Assmt, Year Assessee Name Remarks
1 © ITA 1940/DEL/2023 2015-16 | [D] NTPCLTD .
2 | 1A 1935/DEL/2023 2014-15 | {D] NTPC LTD
3 ITA 1938/DEL/2023 2013-14 {D) NTPC LTD
4 | ITA 1909/DEL/2023 2015-16 | [A} NTPC LIMITED
5 [TA 1908/DEL/2023 2014-15 {A] NTPC LIMITED
& ITA 1907/DEL/ 2023 2013-14 {A] NTPC LIMITED
7 |IT(55)A 7813/DEL/2025 2015-16 {A} AMIT KUMAR
8 ITA 7458/DEL/2025 2021-22 [A] ANUBHAV JAIN
9 ITA 7781/DEL{2025 2017-18 [D} LORD FINCAP LIMITED

10 [TA 7783/DEL 2025 2018-19 [A} AVINASH SINGH GREWAL

11 ITA 7633/DEL/2025 2015-16 [A] KAMAL PRAKASH GUPTA

12 TTA 7785/DEL/2025 2018-19 [A] KAMAL PRAKASH GUPTA

13 I'TA 7786{DELf2025 2019-20 [A] HART OM PRAKASH GUPTA HUF

14 ITA 7787/DELf2025 2020-21 {A] PRADEEP KUMAR AGRAWALLA

15 ITA 7789/DEL/2025 2012-13 [D] BIGWAY EXPORTS PVT LTD
16 ITA 7790/ DEL/2025 2017-18 [A] ONE ONE APPARELS PRIVATE LIMITED

17 ITA 7791/DEL/2025 2017-18 [A] YADU SUGAR LTD.

18 | ITA 7792/DEL/ 2025 2018-19 [A) DINESH GUPTA

15 ITA 3501/0ELf2025 2020-21 {A] ARUN PATI TRIPATHI

20 ITA 4196/DEL{ 2025 2020-21 [D] ARUN PATE TRIPATHI

21 [TA 5077/DEL/2025 2018-19 [A} SUNANDA POLYMERS LLP

22 ITA 5122/DELS2025 2017-18 [A] SLV SECURITY SERVICES PRIVATE LIMITED

23 ITA 5394/DEL/ 2025 2025-26 [A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY ENTERPRISES

24 [TA 5819/DEL/2025 2016-17 [D) SUNANDA POLYMERS

25 ITA 7381/DELS2025 2023-24 [D] SACHIN SHARMA

26 CO 45/DELf2026 2023-24 [A] SACHIN SHARMA,

27 ITA 7513/DEL/2025 2022-23 [D] MfS ADVANT IT PARK PRIVATE LIMITED
28 ITA 7515/DEL/2025 2018-19 [A] M/S BABA SHAD BHURA PARBANDHAK KAMETY

29 ITA 2493/DEL/2024 2011-12 [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED

30 ITA 1497/DEL 2025 2012-13 {A] MANINDER PAL SINGH MAINE

31 ITA 7448/DEL/ 2025 2022-23 [A] SANIAY GUPTA

32 ITA 7546/DELf2025 2013-14 [D) PAWAN FINVEST PRIVATE LIMITED

33 CO 103/DEL/2026 2013-14 [A) PAWAN FINVEST PRIVATE LIMITED

' "
nt-Registrarn
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHL

CAUSE LIST OF E BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7793/ DEL{2025 2017-18 [A] DAYA RAM

2 [TA 7794/DELf 2025 2022-23 (D] TAGIOY CONSULTANTS PRIVATE LIMITED

3 ITA 7795/DEL/2025 2018-1% [A] SUMIT

4 ITA 7796/DEL{2025 2013-14 [A] AMIT KUMAR

5 ITA 7797/DEL/ 2025 2016-17 [A] ISHWAR SINGH DABAS

6 ITA 7798/DEL/ 2025 2017-18 [A] RE INDIA PROPERTY MANAGEMENT PRIVATE LIMITED

7 ITA 7799/DEL/2025 2019-20 [D] VISHAL JAIN

8 ITA 7800/DEL/2025 2015-16 [D] CHIRAG BUILDTECH (P} LTD.

9 ITA 7801/DELf2025 2021-22 [A] PAWAN KUMAR JAIN

10 ITA 7802/DELf2025 2010-11 [D] DIWAKAR SHARMA

11 ITA 3274/DELf2025 2014-15 [A) PRATAP BURMAN

12 ITA 5253/DELf2025 2017-18 [D] YOGESH KUMAR r
13 [TA 5433/DEL/2025 2017-18 [A] AMIT GUPTA {E FILE)

14 ITA 7505/DEL/2025 2011-12 égg{ggg;;gﬁ{iél‘\lDUSTRlAL AND INFRASTRUCTURE DEVELOPMENT
15 [TA 7506/DEL/2025 2012-13 C[S})\Egg_ln%r l\?‘IEéNDUSTRlAL AND INFRASTRUCTURE DEVELCPMENT
16 ITA 7516/DEL 2025 2019-20 [A] SHANKAR METAL & ALLOYS

17 ITA 7511/DEL{2025 2013-14 [A] SHEELA GAUTAM

18 ITA 7512/DEL/ 2025 2017-18 {A] R K LUMBERS PRIVATE LIMITED

15 ITA 7517/DEL/ 2025 2015-16 D] ANJU
20 ITA 7526/DELf2025 2016-17 [D] vSM TOWNSHIP INDIA PRIVATE LIMITED
21 ITA 7527/DEL/ 2025 2016-17 [T} VSM TOWNSHIP INDIA PRIVATE LIMITED
22 ITA 7528/DEL/2025 2017-18 [D] vSM TOWNSHIP INDIA PRIVATE LIMITED

23 ITA 7529/DELf2025 2018-19 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED

24 ITA 7530/DELf2025 2019-20 [D] ¥SM TOWNSHIP INDIA PRIVATE LIMITED !
25 ITA 7531/DEL{2025 2020-21 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED

26 17A 7767/DEL/2025 2017-18 [D] AMIT GUPTA

27 ITA 1261/DELf2025 2011-12 [A] GRAND REALCON PRIVATE LIMITED

28 ITA 1262/DEL/2025 2012-13 [A] GRAND REALCON PRIVATE LIMITED

29 TTA 1263/DEL/2025 -26284 [A} FOCUS REALCON PVT LTD

30 ITA 1264/DEL/2025 2012-13 [A] FOCUS REALCON PVT LTD

ki ITA 1265/DELf2025 2011-12 [A} STARLITE BUILDERS PRIVATE LIMTED

32 ITA 1266/DELf2025 2012-13 [A) STARLITE BUILDERS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 30-APRI|.-2026 (THURSDAY)

snl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 1849/DEL/2023 2016-17 [A) OSPREY E COMMERCE PRIVATE LIMITED

2 ITA 1823/DEL/2023 2016-17 [D] OSPREY E COMMERCE PRIVATE LIMITED

3 ITA 7803/DELS2025 2017-18 {A] RAJESH THAPAR & SONS HIF

4 ITA 7805/DEL/2025 2014-15 [A] INDRAPRASTHA LOGISTICS PRIVATE LIMITED

5 [TA 7806/DEL/2025 2020-21 {A] PARUL SUYAL

6 ITA 7807/DEL{ 2025 2017-18 [A] SHREE JAINA RICE AND ESTATES PRIVATE LIMITED

7 ITA 7808/DEL/2025 2020-21 {A] MOHD TAZEEM

8 T7A 7809/DEL/2025 2019-20 [A] RAM KANWAR

9 ITA 7810/DEL 2025 2022-23 [A] PARMOD KUMAR CHAWLA

1C ITA 7811/DEL{2025 2022-23 {A] PARMOD KUMAR CHAWLA

3 ITA 7812/DEL{2025 2018-19 {A] SRS DIECASTING PRIVATE LIMITED

12 [TA 7815/DEL/2025 2016-17 [A) PAWAN KUMAR PRAMOD KUMAR

13 ITA 3534/DEL/2025 2014-15 [O] ADROIT FINANCIAL SERVICES PVT LTD

14 CO 291/DEL/2025 2014-15 [A) ADROIT FINANCIAL SERVICES PVT LTD

15 ITA 3318/DELf2025 2021-22 [A] M{S NAC SPIRITS & BEVERAGES PRIVATE LIMITED

16 ITA 3398/DEL/2025 2015-16 [A] GHAZIABAD CONTAINERS PRIVATE LIMITED

17 ITA 3482/DEL/ 2025 2022-23 [A] A2Z INFRASERVICES LIMITED ’
18 | [ITA 3494/DEL/2025 2018-19 [ [A} A2Z INFRASERVICES LTD,

19 ITA 3561/DEL{2025 2021-22 [A] NEXGEN INFRACON PVT. LTD.

20 ITA 3582/DEL{ 2025 2020-21 {A] ). SAGAR ASSOCIATES

21 ITA 3590/DEL/2025 2013-14 [A] P.P. JEWELLERS PVT LTD

22 ITA 3551/DEL/2025 2017-18 [A] P.P. JEWELLERS PVT LTD

23 ITA 3615/DEL/2025 2011-12 [D] ESAJV D ART INDO INDIA PRIVATE LIMITED

24 ITA 5045/DEL/2025 2012-13 [A} M/S. SADHNA BIO-OILS PRIVATE LIMITED

25 ITA 5175/DEL/2025 2017-18 [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
26 TTA 7468/DELf2025 2011-2012 | [AJ BABU AUGUSTINE

27 ITA 7536/DEL/2025 201314 [A] DEEPAK WATS

28 ITA B514/DFL/2025 2011-12 [D} A2Z INFRASERVICES LIMITED

29 1TA 8878/DEL{2025 2018-19 [A] M/S A2Z INFRASERVICES LIMITED

S X

istand-Registral
N 2iapr-2026
"4



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF E BENCH FOR 04-MAY-2026 (MONDAY)

Sl

Appeal Number

Assmt. Year

Assessee Name Remarks

1 ITA 7818/DEL/2025 2018-19 | [D] KAPIL MOHAN AND ASSOCIATES HYDRO POWER PVT, LTD
2 ITA 7819/DEL/ 2025 2020-21 | [D] KAPIL MOHAN AND ASSQCIATES HYDRO POWER PVT, LTD,
3 ITA 7820/DEL/ 2025 2020-21 [A] INDER JEET ARORA

9 ITA 7821/DELf2025 2023-24 [A] INDER JEET ARCRA

5 ITA 7822/DEL{2025 2016-17 [A] SUNIL AGGARWAL {HUF)

6 ITA 7823/DELf 2025 2022-23 [A] NIDAAN EXIM P LTD

7 ITA 7824/DEL/2025 2017-18 [A] MADAN SINGH

8 ITA 7825/DELf 2025 2017-18 [A] MADAN SINGH

9 CO 47/DEL/2026 2021-22 [A] NATURE PEARLS PREVATE LIMITED

10 ITA 6175/DELf2024 18-19 [A] LT.COL, SATISH KUMAR OBEROI

1 ITA 6176/DEL/2024 19-20 [A] LT COL. SATISH KUMAR OBEROI

12 ITA 6188/DEL{2024 17-18 [A] LT.COL. SATISH KUMAR OBEROI

13 ITA 6200/DEL2024 21-22 [A] LT COL. SATISH KUMAR OBEROIL

14 ITA 6206/DEL/2024 22-23 {A] LT, COL. SATISH KUMAR QBEROI

15 ITA 6210/DELf2024 20-21 {A] LT.COL. SATISH KUMAR OBEROI

16 ITA 3445/DEL/2025 2021-22 [A] JEETMAL CHORARIA

17 ITA 4514/DEL{2025 2021-22 [D] JEETMAL CHORAREA

18 ITA 5322/DEL/2025 2018 [D] BOLLY SABHARWAL

19 ITA 5323/DEL/2025 2019 [D] DOLLY SABHARWAL
20 ITA 5324/DEL/ 2025 2020 [D] DOLLY SABHARWAL

21 ITA 5325/DELS2025 2022 [O] DOLLY SABHARWAL

22 | ITA 5327/DEL/2025 2022-23 | {D] DR.SAMEER GUPTA

23 ITA 6709/DEL/2025 2018-19 [A] SUDHIR KUMAR SAXENA (E-(FILE}}

24 1TA 7416/DELS2025 2012-13 [D] SUSHIL KUMAR GARG

25 ITA 7423/DEL{2025 2017-18 [A) ARYKITA TRADING PRIVATE LIMITED

26 ITA 7424/DEL/2025 2018-19 [A] ASHWANI KUMAR

27 ITA 7425/DEL{2025 2021-22 {0] NATURE PEARLS PRIVATE LIMITED

28 | [TA 80B9/DEL{2025 2018-19 [ [A] SAPNA SAXENA

29 ITA 8094/DEL/2025 2018-i9 [A] SUDHIR SAXENA L/H OF SHEELA SAXENA

=
Asﬁsrl‘zi”‘t Registrar

-Apr-2026]
X



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 05-MAY-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7828/DEL/2025 2022-23 | [A] SYED AIJAZ HAIDER NAQVI

2 ITA 7829/DELf2025 2017-18 {A] .M. HOUSING LTD

3 ITA 7830/DEL{2025 2018-19 [A] J.M. HOUSING LTD.

4 ITA 7831/DEL/2025 2018-19 {A] MOHAN KANT JHA

5 ITA 7832/DEL/2025 2018-19 [A]} MOHAN KANT JHA

6 {TA 7833/DEL/ 2025 2015-16 [A} PEAKWOOD REALITY PVT LTD

7 ITA 7835/DEL/2025 2014-15 [A] ARSHIA AHMED QURESHI

8 TTA 7836/DEL/2025 2015-16 [A} ARSHIA AHMED QURESHI

9 ITA 7837/DEL{2025 201617 [A} ARSHIA AHMED QURESHI

10 TTA 3597/DEL/2025 2017-18 [Al MANTOLA COOPERATIVE THRIFT AND CREDIT SOCIETY LIMITED
11 ITA 3612/DEL/2025 2016-17 [D] SH. RAJINDER PRASHAD SINGHAL

12 ITA 504G6/DELf2025 2018-19 {D] TODAY HOTELS ANDHRA PVT LTD

13 ITA 5180/DEL/2025 2012-13 [A] SHRISHTI BUILDHOME PRIVATE LIMITED

14 ITA 5231/DELS2025 2011-12 [O] GENNEXT PROMOTERS PRIVATE LIMITED

15 ITA 7522/DEL/2025 2013-14 [D] SOFTWARE TECHNOLCGY PARKS OF INDIA

16 ITA 7523/DEL/2025 2014-15 [D} SOFTWARE TECHNOLOGY PARKS OF INDIA

17 ITA 7524/DEL/ 2025 2016-17 [D] SCFTWARE TECHNOLOGY PARKS OF INDIA

18 ITA 7525/DEL/2025 2017-18 [D] SOFTWARE TECHNOLOGY PARKS OF INDIA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 06-MAY-2026 (WEDNESDAY)

5 | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 7845/DELS2025 2016-17 | [A] NITIN MEHRA

2 | ITA 7846/DEL{2025 2017-18 [ [A] NITIN MEHRA

3 ITA 7847/DELf2025 2017-18 {[A] NITIN MEHRA

4 ITA 7848/DEL/2025 2021-22 [A] DIWAN CHAND

5 ITA 7849/DEL/2025 2021-22 [A] DIWAN CHAND

6 ITA 7850/DEL{2025 2021-22 [A] DIWAN CHAND

7 | 1TAa 7851/DELf2025 2011 (D] CHANDER MOHAN SETHI

8 | ITA 7852/DELf2025 2017-18 [ {A] SHIVALIK PACKAGING INDUSTRIES

9 | ITA 7853/DEL/2025 2018-19 | [A] M/S SHIVALIK PACKAGING INDUSTRIES

10 | ITA 7854/DEL/2025 2019-20 [A] M/S SHIVALIK PACKAGING INDUSTRIES

11 | ITA 7855/DELf2025 2020-21 [A] M{S SHIVALIK PACKAGING INDUSTRIES

12 | ITA 7856/DEL{2025 2021-22 | [A] M/S SHIVALIK PACKAGING INDUSTRIES

13 | ITA 7857/DELf2025 2022-23 | {A] M/S SHIVALIK PACKAGING INDUSTRIES

14 | ITA 7858/DEL/2025 2023-24 | {A] M/S SHIVALIK PACKAGING INDUSTRIES

15 | ITA 4679/DEL/2024 2017-18 [D] MCHD SULTAN
16 | ITA 5281/DEL/2024 2011-12 [D} VAYAM TECHNOLOGIES LIMITED

17 | ITA 3614/DELf2025 2021-22 | [D] SH. GAJENDER SHARMA

18 | ITA 5168/DEL/2025 2014-15 | [A] YUM RESTAURANTS (INDIA) PRIVATE LIMITED

19 | ITA 5212/DEL/2025% 2017-18 | [A] HARJINDER SINGH
20 | ITA 5235/DEL/2025 2016-17 | [A] NAI DISHA EDUCATION SOCIETY

21 1 ITA 5237/DEL/2025 2016-17 [A] FEDERATION OF HOTEL & RESTAURANT ASSOCIATIONS OF INDIA
22 | ITA 5238/DEL/2025 2017-18 [A] FEDERTATION Of HOTEL & RESTAURANT ASSOCITAITON OF INDIA
23 | ITA 7371/DEL/2025 2012-13 | [A] MALKHAN SINGH
24 | ITA 7402/DEL/2025 2023-24 | [A] KRISHAN MODI

25 | ITA 7412/DELf2025 2016-17 | [A] NEERAY HOSIERY INDIA PRIVATE LIMITED

26 | ITA 7413/DELf2025 2017-18 [A] NEERAJ HOSIERY INDIA PRIVATE LIMITED

27 | ITA 7532/DELf2025 2019-20 [©] VIMAL INTERNATIONAL PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 07-MAY-2026 (THURSDAY)

Srl | Appeal Number A:::‘: Assessee Name Remarks
1] aes /gg?./zozs 2020-21 | [A] M/S. CHINA CONSTRUCTION SAUSUM (I) PV, LTD.
2 | 767 /[ggt./zozs 2021-22 | [A] M/S. CHINA CONSTRUCTION SAUSUM (I) PVT. LTD.
cl I /&?}2023 2020-21 | [A] NITA PURI
4| 7ea /EIEJZOZ 4 | 201112 | [A] LALESHWAR KUMAR RAUT
5| 4173 /g)Tetlzoz o | 201213 (D] NAINI EXPORTS PVT. LTD.
6 | 3961 IIID.EALIZOZS 2010-11 | [A] NEEV REALCON PVT LTD
7| 3262 &‘?_,2025 2014-15 | [A] NITIN KUMAR GUPTA
8| 63 /[I>TE?./2025 2015-16 | [A] NITIN KUMAR GUPTA
9 | co 84/DEL/2026 | 2018-19 |[A] SITA DEVI MALHOTRA CHARITABLE TRUST
U /ge?./zozs 2017-18 | [A] KESHARDEO AGARWAL
11| cou /&?./2025 2017-18 | [A] KESHARDEO AGARWAL
12 |ITA 724/DEL/2026 | 2014-15 |[A]M B FINMART PRIVATE LIMITED (E-(FILE))
13| Jaes /rIJTE't/zozs 2018-19 | [D] SITA DEVI MALHOTRA CHARITABLE TRUST
14| Seay /lI)EJZOZS 2018-19 | [A] SITA DEVI MALHOTRA CHARITALBLE TRUST
15 a3 /rlﬁzzozs 2017-18 | [D] YOGESH BATRA
16| a0 /lI)TE?.IZOZS 2023-24 {[A) PAWAL TRUST
T4 -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHT

CAUSE LIST OF E BENCH FOR 11-MAY-2026 {MONDAY)

srl

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 7875/DEL/2025

2023-24

[A] ICST INTERNATIONAL ADR CENTRE

ITA 7876/DEL/2025

2024-25

[A] ICSI INTERNATIONAL ADR CENTRE

ITA 7879/DEL/2025

2016-17

[D] SATKAR LOGISTICS PVT LTD

ITA 7880/DEL/2025

2011-12

[D] SAVISTA GLOBAL SOLUTIONS PVT LTD

ITA 7881/DEL/2025

2023-24

[A] ICST INSTITUTE OF SOCIAL AUDITORS

Sl AW

ITA 7882/DEL/2025

2024-25

[A] ICST INSTITUTE OF SOCIAL AUDITORS

ITA 7883/DEL/2025

2013-14

[A] TRYSHOERA INDIA PRIVATE LIMITED

ITA 956/DEL/2025

2016

[D] WELLISEN NUTRACEUTICALS PRIVATE LIMITED

ITA 3566/DEL/2025

2020-21

{A] MAHINDER SINGH RATHEE

10

ITA 5021/DELf2025

2021

[D] RAHUL

11

ITA 1048/DEL/2025

2014-15

[D] GAGNISH ARORA

12

ITA 3437/DEL/2025

2019-20

[A] 5.S. INFRASTRUCTERS

13

TTA 3438/DEL/2025

2021-22

[A] S.5. INFRASTRUCTURES

14

ITA 5282/DEL/2025

2015-20

[A] S.5. INFRASTRUCTURES

15

ITA 5283/DEL/2025

2019-20

[A] $.5 INFRASTRUCTURES

i6

ITA 5284/DEL/2025

2019-20

[A] 5.5 INFRASTRUCTURES

17

ITA 5285/DEL/2025

2020-21

[A] 5.5 INFRASTRUCTURES

18

ITA 5286/DEL/2025

2020-21

[A] 5.5 INFRASTRUCTURES

19

ITA 5287/DEL/2025

2019-20

[A] SANJAY AGGRAWAL

20

ITA 7242/DELS2025

2011-12

{D] FORTUNE LAND AND HOUSING PRIVATE LIMITED

21

ITA 7543/DEL/2025

2013-14

[D] FORTUNE LAND & HOUSING (P} LTD

22

TTA 7657/DEL/2025

2018-19

[D] TARUN TULSIAN

o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 12-MAY-2026 (TUESDAY)

Srl | Appeal Number A‘?::': Assessee Name Remarks
o /[I)TETIM o | 202122 | [A] ONEHUB (CHENNAI) PRIVATE LIMITED

2 | 7ges /é?_nozs 2023-24 | [A] SHOKEEN EXIM PRIVATE LIMITED

3| gse /gi/zozs 2018-19 | [D] I0C SHARES TRUST

41 ear /gﬁ/sz 2022-23 |[D] MANOJ VASUDEO PARDASANY (HUF)

O /&T./zozs 202122 {[D] ATUL BEHARI LALL

6 | a5 /[I).:-ETJZOZS 2016-17 | [A] PANKAJ SETHI

7| g01 /getfzozs 2017-18 | [A] PANKAJ SETHI

8 | g03 /getzozs 2017-18 ([D] M/S INDO RAMA SYNTHETICS (INDIA) LIMITED

9 | 2008 /éTE?_/zozs 2016-17 | [A] BAUSCH AND LOMB INDIA PRIVATE LIMITED

10| gocs /g;ﬁ/zozs 2016-17 | [A] LUOR NANO TECHNOLOGY PRIVATE LIMITED

1] coeq /II)E./ZOZS 2016-17 | [A] LUXOR NANO TECHNOLOGY PRIVATE LIMITED

12| 0 /éﬁ/zozs 2017-18 | [A] SONA BLW PRECISION FORGINGS LIMITED

13} e /gepﬁ/zozaa 2018-19 {[A] SONA BLW PRECISION FORGINGS LIMITED

14| sea /gs?.fzozs 2017-18 | [A] BHARAT CONSTRUCTION COMPANY

15| eas/beL/2025 | 201617 | [D} KAPIL MOHAN & ASSOCIATES HYDRO POWER PVT LTD

" A o116 | [D] KAPIL MOHAN & ASSOCIATES HYDRO POWER PRVIATE

7647/DEL/2025 LIMITED
17| sy /[I)EJZ o5 | 202627 |[A] VAIDIK SEWA TRUST
iy ,
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INCOME TAX APPELLATE YRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 13-MAY-2026 (WEDNESDAY)
Sr |  Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7901/DELS20G25 2017-18 [D] SATYAM ECUCATIONAL SOCIETY
2 | ITA 7902/DEL/2025 2018-19 | [D] SATVAM EDUCATIONAL SOCIETY
3 ITA 7903/DEL{2025 2019-20 {D] SATYAM EDUCATIONAL SOCIETY
4 CO 8/DEL/2026 2019-20 {A] SATYAM EDUCATIONAL SOCIETY
5 CO 9/DEL/2026 2018-19 [A] SATYAM EDUCATIONAL SOCIETY
6 CO 15/DEL/2026 2017-18 [A) SATYAM EDUCATIONAL SOCIETY
7 | ITA 7905/DEL/2025 2022-23 | [A] ABHISHEK JAIN
8 ITA 7906/DELS2025 2021-22 [A] JEEVIYA BEVERAGES PRIVATE LIMITED
9 ITA 7907/DELf2025 2017-18 [A] COMPASS INDIA FOOD SERVICES PRIVATE LIMITED
10 ITA 7908/DEL/2025 2013-14 [D] AARTI FLOUR MILLS PRIVATE LIMITED
11 ITA 7909/DEL/2025 2014-15 [D] AARTI FLOUR MILLS PRIVATE LIMITED
12 CGC 229/DELf2025 2016-17 {A} SH. RAJEEV DHINGRA
13 CO 12/DEL{2026 2016-17 [A] SH. NAVEEN MANCHANDA,
14 CO 64/DELf2026 2014-15 [A] NLDK TIMBERS PRIVATE LIMITED
15 CO 65/DELf2026 2014-15 [A] NLDK TIMBERS PRIVATE LIMITED
16 ITA 1944/DELf2022 2018-19 [A] MUKESH KUMAR SONI
i7 ITA £396/DELS2023 2016-17 [D] N ¥V HOLDING {INDIA} P.LTYD
18 ITA 1096/DELf2024 2014-15 [A) NV DISTILLERIES(UK} PVT LTD
19 | ITA4375/DEL/2024 | 2018-19 |{D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
20 ITA 3303/DEL/2025 2016-17 [D] ADROIT FINANCIAL SERVICES PVT. LTD
21 ITA 5086/DELf2025 2019-20 {A] CHATTAN CUIMBING SPORTS SOLUTIONS LLP
22 ITA 80BO/DELS2025 2019-20 [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
23 ITA 5161/DEL{2025 2012-13 [A] PARTAP SINGH
24 | ITAS162/DEL/2025 | 2013-14  {[A] PARTAP SINGH
25 | ITAS338/DEL/2025 | 2014-15 |[D] MLDK TIMBERS PRIVATE LIMITED
26 ITA 5339/DEL/2025 2014-15 [D] NLDK TIMBERS PRIVATE LIMITED
27 1TA 5364/DELS2025 2016-17 [D] SH. RAJEEY DHINGRA
28 ITA 5368/DELf2025 2016-17 [D] SH. NAVEEN MANCHANDA
29 | ITA7394/DEL/2025 | 2019-20 | [A] SURINDER KOHLI
30 ITA 7575/DEL/2025 2013-14 [A] SUKHIJA HOSPTTALITY PRIVATE LIMITED
31 ITA 7576/DELf2025 2014-15 [A] SUKHIJA HOSPITALETY PRIVATE LIMITED
32 ITA 7577{DELf 2025 2015-16 [A] SUKHIJA HOSPITALITY PRIVATE LIMITED
33 ITA 7692/DELf2025 2022-23 [A} 5P) EXIM SERVICES PRIVATE LIMITED
Soaaft-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 14-MAY-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA460/DEL/2026 | 2020-21 |[A] ORANGE PLUS MEDIA SOLUTION PVT LTD
2 | ITA 7910/DEL/2025 | 2019-20 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
3 |[ITA 7911/DEL/2025 | 2015-20 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
4 | ITA 7912/DEL/2025 2017 [D] PRAMOD KUMAR GAHLAWAT
5 |ITA 7913/DEL/2025 | 2018-19% | [A] SATBIR
6 |ITA 7914/DEL/2025 | 2012-13 | [A] M/S REINFORCE RECRUITER PRIVATE LIMITED
7 |ITA 7915/DEL/2025 | 2013-14 | [D]} SKYTECH CONSTRUCTION PRIVATE LIMITED
8 |ITA 7916/DEL/2025 | 2022-23 | [A] AFFLUENCE DIGITAL SOLUTIONS INDIA PRIVATE LIMITED
9 |[ITA 7919/DEL/2025 | 2017-18 [ [D] FRIGOGLASS INDIA PRIVATE LIMITED
10 | ITA 7920/DEL/2025 | 2016-17 | [A] JITF WATER INFRA NAYA RAIPUR LIMITED
11 [ITA7921/DEL/2025 | 2010-11 | [P] AMARENDRA DHARI SINGH
12 | ITA 7922/DEL/2025 | 2011-12 [ [D] AMARENDRA DHARI SINGH
13 | CO 50/DEL/2026 2014-15 | [A] GEM AGROFOQODS PVT, LTD.
14 | ITA 1227/DEL/2025 | 2014-15 | [D] GEM AGROFOQDS PVT. LTD.
15 [ ITA 3601/DEL/2025 | 2020-21 [ [A] B H TRADING CO
16 | ITA 3602/DEL/2025 | 2020-21 | [A] BABOO RAM HARI CHAND
17 | ITA 7493/DEL/2025 | 2013-14 | [A] M/S THE LAXMIPATHI BALAJI SUGAR & DISTILLIERIES (P} LIMITED
18 | ITA 7702/DEL/2025 | 2017-18 |[A] VIKASH GUPTA
19 | ITA 7714/DEL/2025 | 2016-17 | [D] LOGIX INFRA DEVELOPERS PVT. LTD
20 | ITA 2716/DEL{2026 | 2018-19 | [A] M/S DNC INFRASTRUCTURE PRIVATE LIMITED
21 [TTA 2717/DEL/2026 | 2015-20 | [A] M/S DNC INFRASTRUCTURE PRIVATE LIMITED
22 IT(35)A 2017-18 | [A] M/S DNC INFRASTRUCTURE PRIVATE LIMITED
2715/DEL{2026
23 | ITA 668/DEL/2026 2017-18 | [D] DNC INFRASTRUCTURE PRIVATE LIMITED
24 | ITA 669/DEL/2026 2018-19 | [D] DNC INFRASTRUCTURE PRIVATE LIMITED
25 | ITA 670/DEL/2026 | 2019-20 | [D] ONC INFRASTRUCTURE PRIVATE LIMITED
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INCQOME TAX APPELLATE TRIEUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 18-MAY-2026 (MONDAY)

sel Appeal Number | Assmt, Year Assessee Name Remarks
1 |IT(S5)A 7925/DEL/2025| 2014-15 [A] HIMALAYA INFRAVENTLURE (P) LTD

2 [IT(SS)A 7926/DEL{2025| 2015-16 [A]l HIMALAYA INFRAVENTURE {P) LTD

3 | TTA 7923/DEL/2025 2017-18 | [A] ARGON HOTELS PRIVATE LIMITED

4 ITA 7924/DELf2025 2014-2015 | [A] MAXXFUN BUILDMART PRIVATE LIMITED

S ITA 7927/DEL{2025 2012-13 [D] INDUS TOWER LIMITED

& TTA 7928/DEL/2025 NA [A] GRAM DISHA TRUST

7 ITA 7929/DEL/2025 2016-17 [D] PVR INOX LTD.

8 | ITA 7930/DEL/2025 2011-12 | [A] PERFECT PROPBUILD PRIVATE LIMITED

9 ITA 7931/DELf2025 2012-13 {A} PERFECT PROPBUILD PRIVATE LIMITED

10 ITA 7932/DELf2025 - 2013-14 [A] PERFECT PROPBUILD PRIVATE LIMITED

11 | ITA 7933/DEL/2025 2014-15 | [A] PERFECT PROPBUILD PRIVATE LIMITED

12 | [ITA 1002/DEL/2023 2019-20 [A] TARUN KUMAR. JAIN

13 ITA 5137/DELf2025 2016-17 [A] ARCSERVE SOFTWARE SOLUTIONS PRIVATE LIMITED

14 ITA 5230/DEL/2025 2016-17 [D] ARCSERVE INDIA SOFTWARE SOLUTIONS PVT LTD

15 ITA 7538/DEL/2025 2020-21 [A) PACE BUILDCON PRIVATE LIMITED

16 ITA 7605/DEL/2025 2012-13 [A] SANGEETA SHARMA

17 ITA 7644/DEL/2025 AY 2023-24 | [A] LIFE LEGAL SERVICES LLP

18 | ITA 7680/DEL/2025 2013-14 [A] INDIA PREMIER SERVICES PVT LTD.

19 ITA 7681/DEL/2025 2014-15 [A] INDIA PREMIER SERVICES PVT LTD.

20 { ITA 7727/DEL/2025 2018-19 | [A] PNB HOUSING FINANCE LTD.

21 ITA 7728/DEL/2025 2015-20 [A] PNB HOUSING FINANCE LD,

22 ITA 7729/DEL/2025 2020-21 [A] PNB HOUSING FINANCE LTD.

23 [TA 7733/DEL/2025 2014-15 [A] PRADEEP KUMAR GUPTA

24 ITA 7734/DEL{2025 2015-16 [A] PRADEEP KUMAR GUPTA

25 ITA 7735/DEL/2025 2016-17 [A] PRADEEP KUMAR GUPTA

26 | ITA 7736/DELf2025 2017-18 | [A) PRADEEP KUMAR GUPTA

27 TTA 7737/DEL/2025 2018-19 [A) PRADEEP KUMAR GUPTA

28 ITA 7738/DEL/2025 2019-20 [A] PRADEEP KUMAR GLIPTA

29 ITA 7739/DEL/2025 2020-21 [A) PRADEEP KUMAR GUPTA

30 ITA 7741/DEL{ 2025 2012-13 [A} IDEAL INFRAPROMOTERS FRIVATE LIMITED

k| ITA 7742/DELf 2025 2013-14 {A] IDEAL INFRAPROMOTERS PRIVATE LIMITED

32 | ITA 7743/DEL/2025 2014-15 | (A] IDEAL INFRAPROMQTERS PRIVATE LIMITED

T A
istant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
.
CAUSE LIST OF E BENCH FOR 19-MAY-2026 (TUESDAY)

Srl | Appeal Number A$‘:'::‘ Assessee Name Remarks
1| 4003 /é?uzm 2018-19 |[A} NAVEEN TOURS PRIVATE LIMITED

2 | g3 /rI:rTeT/2025 2013-14 | [A] NITIN AGGARWAL

3| g3 /éﬁjzm 2014-15 | [A] NITIN AGGARWAL

4| soze /IIDLTJZOZS 2015-16 | [A] NITIN AGGARWAL

5| o3 /[I)TE"E 12025 | 2017-18 | [A] NITIN AGGARWAL

6 | 035 /éTEJ?./zozs 2017-18 | [A] NEHA AGGRAWAL

7| 04 /[I).:-ETJZOZS 2014-15 | [A] NV HOLDINGS INDIA PVT LTD

8 | 5030 /gé. 12025 | 2014-15 |[A] NV INTERNATIONAL PVT LTD

9 | 040 /[I)E./ZOZS - |[A]K. P. EDUCATION & MEDICAL INSTITUTION

10| a0y /g&/zozs 2022-23 |[A] BRK HOSPITALITY PRIVATE LIMITED

11| oa /tI)TET./2025 2018-19 |[A] M/S B R AGROTECH LIMITED

120 Jor /E)TE?.IZDZS 2019-20 {[{A] B R AGROTECH LIMITED

13| oue /E}LAuzozs 2020-21 |[A] A B AGROTECH LIMITED

14| ou /llj?uzozs 2021-22 |[A] B R AGROTECH LIMITED

15| o /II)TETJZDZS - | [A] K.P. EDUCATION & MEDICAL INSTITUTION

16| Jous /{I)E_IZOZS 2011-12 | [A] NITIN AGGARWAL

17 e318 /éTEAuzozs 2019-20 |[D] PUNJ LLOYD LTD

Ky -
Aﬁistant’ﬁe?’sﬁ;—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 20-MAY-2026 (WEDNESDAY)

Srl | Appeal Number Az:‘rt‘ Assessee Name Remarks

1| 2040 /éTEAL/zozs 2017-18 | [A] GEETA KHURANA

2 | g5 /E?E./ZOZS 2017-18 | [A] GEETA KHURANA

3 | o5t /gst/zozs 2021-22 | [A] SADHNA RANI

I . /[I>TET./2025 2015-16 |[A] SUDHIR KUMAR GUPTA

51 253 /IIJETROZS 2016-17 | [A] SUDHIR KUMAR GUPTA

6 | 7os4 /[I)-EALIZOZS 2017-18 |[A] SUDHIR KUMAR GUPTA

7| 255 /E)TEAL/2025 2018-19 | [A} SUDHIR KUMAR GUPTA

8 | o5 /&1/2025 2019-20 | [A) SUDHIR KUMAR GUPTA

9 | os7 /II)L’? 12025 | 2020-21 | [A] VINAY JYOTI

10| g5 /IIDE‘?_ 12025 | 201718 | [A] SH. MUKESH JAIN

1| oo /[1@2025 2018-19 |[A] SH. MUKESH JAIN

12 gy /[I).EFETJZOZS 2018-19 | {A] IMPERIAL LIFE SCIENCE PRIVATE LIMITED

13| 00 /éTeT_/zozs 2019-20 | [A] NIRMAL SINGH

i I7A 2005-06._| 1A} VODAFONE IDEA LIMITED (FORMERLY KNOWN AS
7730/DEL/2025 VODAFONE DIGILINK LIMITED)

" ITA 2005-06. | [A] VODAFONE IDEA LIMITED (FORMERLY KNOWN AS
7731/DEL/2025 VODAFONE DIGILINK LIMITED)

16| co /[gffzoze 2017-18 |[A] PATANJALI RENEWABLE ENERGY PRIVATE LIMITED

- ITA 01619 | [A] PATANALT RENEWABLE ENERGY PRIVATE LIMITED
607/DEL/2026 LIMITED

18| Jags /gst/zozs 2017-2018| [A] SURLON INDIA LIMITED

Istantﬂej_iifr;
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ANCUME JAX APPELLAIE I KIBUNAL, DELH) BENCHEYS, BEW DELHL

CAUSE LIST OF E BENCH FOR 21-MAY-2026 (THURSDAY)

Appeal Number

Assmt, Year Assessee Name Remarks

1 TTA 7961/DEL/2025 2019-20 | [A] AMIT TYAGE

P ITA 7962/DELf2025 NA [A] CONFEDERATION OF ALL INDIA TRADERS

3 ITA 7963/DELf2025 NA fA] CONFEDERATION OF ALL INDIA TRADERS

4 ITA 7964/0ELf2025 NA [A] HARYANA GAUR BRAHMAN ZAMINDAR SABHA, )
5 ITA 7965/DELf 2025 NA [A] HARYANA GAUR BRAHMAN ZAMINDAR SABHA

6 ITA 7966/DEL/2025 2018-2019 | [A] MAYANK JAIN

7 ITA 7967/DEL/2025 2018-201% | [A] MAYANK JAIN

) ITA 7968/DEL{ 2025 2021-2022 | [A} MAYANK JAIN

9 ITA B013/DEL/ 2025 2012-13 [A} NITIN AGGARWAL

10 ITA 8014/DEL/2025 2016-17 {A) NITIN AGGARWAL

11 ITA 2801/DELf2022 2008-09 [0) MDLR ESTATES PVT. LTD.

12 ITA 2B02/DELS2022 2008-09 {D] MDLR BUILDERS PVT, LTD,

13 {TA 2742/DELf2023 2014-15 fA] NV DISTILLERIES AND BREWERIES PVT LTD

14 ITA 2743/DEL2023 2015-16 {A] NV DISTILLERIES AND BREWERIES PVT LTD

15 ITA 27244/DEL{2023 2012-13 {A] Nv DISTILLERIES AND BREWERIES PVT LTD

16 TTA 2745/DELF2023 2016-17 [A] NV DISTILLERIES AND BREWERIES PVT LTD

17 ITA 3468/DELf2023 2013-14 [D] NV DISTILLERIES AND BREWERIES PVT. LTD.

18 ITA 3636/DEL/2023 2014-15 [D] NV DISTILLERIES AND BREWERIES PVT, LTD.

1% ITA 3637/DEL{2023 2012-13 [0} NV DISTILLERIES AND BREWERIES PVT. LTD.
20 iTA 3750/DELf2023 2017-18 [A] B R AGROTECH LTD.

21 ITA 3751/DEL/2023 2016-17 [A] B R AGROTECH LTD.

22 ITA 2022/DELf2024 2014-15 [D] TREHAN INFRABUILD PRIVATE LIMITED

23 ITA 4818/DELS2024 2014-15 [A] OASIS INFRA DEVELOPERS PRIVATE LIMITED
24 ITA 5380/DEL/2024 2016-17 [A] M/S MARKK LAMB INTERNATIONAL LTD

25 ITA 6149/DEL/ 2024 2017-18 {A} AMIR AHMED
26 ITA 6150/DEL/ 2029 2017-18 [A] NAVED AHMED
27 ITA 7613/DEL{2025 2017-18 [A] GOPI NATH MEHNDIRATTA THROUGH LEGAL HEIR SANJAY MEHNDIRATTA
28 ITA 7614/DEL/2025 AY 2023-24 | [A) DINESH JAIN

9 ITA 7616/DEL/2025 2020-21 [A] HANSRA) EDUCATIONAL AND CULTURAL SOCIETY

30 ITA 7618/DELS2025 2017-18 [A] AJAY KUMAR JAIN

n ITA 7623/DEL/2025 2016-17 fA] VISHAL

32 ITA 7625/DEL/2025 2014-15 [A] AAM AADMI PARTY

33 ITA 7626/DEL/ 2025 2015-16 [A] AAM AADMI PARTY

34 ITA 7628/DEL/2025 2016-17 [A] DEPUTY GOTHWAL CONSTRUCTIONS PRIVATE LIMITED
35 ITA 7629/DEL/2025 2016-17 [A} LAXMI NARAYAN MITTAL

36 2015-16 [A] LAXMI NARAYAN AGARWAL

ITA 7884/DELI2025

o

=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 04-MAY-2026 (MONDAY)

sl Appeal Number |Assmt. Year Assessee Name Remarks
1 [IT(SS)A 182/DEL/2003 1;11.?4.59? [A] S. KRISHNA KUMAR ((OLD APPEAL/TOP PRIORITY))
2 [rss)a 185/0€1/2003 8050 | () USHA KRISHNA KUMAR ((OLD APPEAL/TOP PRIORITY))
3 [IT(S$)A 183/DEL/2003 1;1'?‘_39';0 [A] ADARSH KUMAR ((OLD APPEAL/TOP PRIORITY))
4 IT(SS)A 325/DEL/2005 160‘11336“’ [A] . KRISHNA KUMAR (HUF) ((OLD APPEAL/TOP PRIORITY))
5 (rress)a seg/oer/2003] 38R0 | (a) sreepevt piLLAl (LD ApPEAL/TOP PRIORITY))
6 | ITA 1342/DEL/2000 | 1996-1997 | [A] VENAD PROPERTIES (P) LTD. ({OLD APPEAL/TOP PRIORITY))
7 | 1TA 4087/DEL/2001 | 1997-1998 | [A] VENOD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
8 | 1TA 4088/DEL/2001 | 1998-1999 |[A] VENOD PROPERTIES (P} LTD. {{OLD APPEAL/TOP PRIORITY))
01/04/1986
9 |I7(ss)A 12/DEL/2011 to  |{A] VENAD PROPERTIES PVT. LTD.
06/11/199
10 | ITA 3550/DEL/2002 | 1999-2000 |[A] VINOD PROPERTIES PVT. LTD. {(OLD APPEAL/TOP PRIORITY))
11 | ITA792/DEL/2010 | 2006-07 |[A]M/S. ESCORTS LTD. (OLD APPEAL/TOP PRIORITY))
12 | ITA 3068/DEL/2019 | 2014-15 |[A] SURYA KIRAN EXIM
13 | ITA 1628/DEL/2020 | 2013-14 |[A] ANUI BUILDCON PVT LTD
14 | ITA 5504/DEL/2025 | 2009-10 | [A] M/S NRA IRON AND STEEL PRIVATE LIMITED
15 | ITA S530/DEL/2025 | 2016-17 |{A] PEBBLES INFRADEVELOPERS PRIVATE LIMITED
16 | ITA 5692/DEL/2025 | 2022-23 |[A] RASOOL AHMAD
17 | ITA 5693/DEL/2025 | 2023-24 | [A] RASOOL AHMAD
18 | ITA 5699/DEL/2025 | 2015-16 |[A] M/S VISIONARY INFRAPROJECTS PRIVATE LIMITED
19 | A 5704/08L/2025 | 20167 |<[32a ARYAVIDYA SABHA/THROUGH ITS PRINCIPAL OFFICER SHRY ARVIND
20 | ITA 7593/DEL/2025 | 2016-17 | [A] SH. VIPIN KUMAR
21 | ITA 7594/DEL/2025 | 2017-18  [[A] SH. VIPIN KUMAR
22 | ITA8937/DEL/2025 | 2017-18 | (D] VIPIN KUMAR
23 | ITA 8304/DEL/2025 | 201920 | [A] NITANSH GOEL
24 | ITA 8307/DEL/2025 | 2012-2013 |[A] PREM SIKKA
25 | 1TA 8308/DEL/2025 | 2017-18 | [A] RAMESH KUMAR
26 | ITA 8309/DEL/2025 | 2018-19 |[A) SAKSHAT JAIN
27 | ITA 8310/DEL/2025 | 2019-20 | [A] SAKSHAT JAIN
28 | ITAB311/OEL/2025 | 202021 | (A} SAKSHAT JAIN
29 | ITA 8312/DEL/2025 | 202122 |[A] SAKSHAT JAIN
30 | 1TA 8313/DEL/2025 | 2013-14  |[A] MODH SHAHNAWAZ

TN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 05-MAY-2026 (TUESDAY) . 4
Srl | Appeal Number (Assmt, Year Assessee Name Remarks
1 ITA B/DEL/2020 2011-12 [ [A] UNIQUE DUROBUILD PRIVATE LIMITED
2 ITA 599/DEL/2020 2011-12 [ [A] DEEPAK BHARDWA)
3 ITA 276/DEL/2021 2015-16 [ [A] SUPERIOR AGRO CROPS (P) LTD.
4 | ITA 3786/DEL/2025 | 2014-2015 |[A] AJAY BANSAL
5 | ITA 3794/DEL/2025 2016-17 | (A] SHRI SANT LAL AGGARWAL
6 | ITA 3795/DEL/2025 2012-13 | [A] SANT LAL HUF
7 { ITA 3796/DEL/2025 2016-17 | [A] SANT LAL HUF
8 | ITA 3797/DEL/2025 2015-16 [ [A] SHRI SAURAV AGGARWAL
9 | ITA 379B/DEL/2025 2012-13 | [A] SHRI GAURAY AGGARWAL
10 | ITA 3799/DEL/2025 2012-13 | [A] M/S, JAGAT PROJECTS LTD.
11 | ITA 5620/DEL/2025 | 2017-18 1 (D) HELUM JAVERR] PRIVATE LIMITED (£ FILE)
12 | ITA 5632/DEL/2025 2013-14 | [A] VEDANTA LTD.
13 | ITA 5706/DEL/2025 2018-19 | [A] M/S PH INFRATECH PVT, LTD.
14 | ITA 8316/DEL/2025 2022-23 | [A] SWARN LATA JALAN
15 | ITA 8317/DEL/2025 2013-14 | [A] JOGDHIAN HARI BHAGWAN RASTOGI CHARITABLE MEMORIAL TRUST
16 | ITA 8318/DEL/2025 2015-16 | [A] HIND HOTELS PVT LTD
17 | ITA 8322/DEL/2025 2015-16 | [A] SANGEETA KAPOOR
18 | ITA 8323/DEL/2025 2020-21 [A] PARDEEP
19 | ITA 8324/DEL/2025 2017-18 | [A] LATE SUMIT BHUTAN.THROUGH GULSHAN KUMAR BHUTAN (L/H).
20 | ITA 8325/DEL/2025 2018-19 | [A} BHANSALI UDYOG PRIVATE LIMITED, NEW DELHI
21 | ITA 8327/DEL/2025 2015-16 ) [D] MEDFIN INDYA PVT LTD
22 | ITA 8328/DEL/2025 2020-21 {A] SAVITA BHUSHAN |
23 | ITA 8329/DEL/2025 2016-17 [ [A] SH. PAVINﬁER GUGNANI
R -
- Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 06-MAY-2026 (WEDNESDAY)

Sri Appeal Number |Assmt. Year Assessee Name

Remarks

1 ITA 2074/DEL/2016 2007-08 | [A] SH. MANISH MAHENDRU

2 [TA 67/DEL/2015 2012-13 | [D] BEST INTERNATIONAL PROJECTS PVT, LTD.

3 | ITA 7336/DEL/2019 2015-16 [ [D] ELLORA INRATECH PVT, LTD.

4 | ITA 8104/DEL/2019 2014-15 | [A] BICL BRITE IV

5 | ITA 8201/DEL/2019 2011-12 | [A] BLUE BELL PROMOTERS RLTD (R/M)

6 | ITA 1656/DEL/2020 2011-12 | [A] AASHIYANA INFRASTRUCTURE DEVELOPMENT PVT LTD

7 | 1TA 1815/DEL/2020 2011-12 | [A] ISH BUILDCON (P) LIMITED

8 | ITA 3839/DEL/2025 2015-16 | [A] NARAYAN SECURITIES LIMITED (E FILE)

9 | ITA 5571/DEL/2025 2018-19 [ [A] DOMUS GREENS PRIVATE LIMITED

10 | ITA 5578/DEL/2025 2017-18 [ [A] LALA SHER SINGH MEMORIAL JEEVAN VIGYAN TRUST SOCIETY

11 | ITA 8020/DEL,2025 2016-17 | [A] R.K. STOCKHOLDING PRIVATE LIMITED

12 | ITA B021/DEL/2025 2017-18 {(A] R.K. STOCKHOLDING PRIVATE LIMITED

13 | 1TA 8330/DEL/2025 2016-17 | [A] NEHA AVIATION MANAGEMENT #VT LTD

14 | ITA §332/DEL/2025 2011-12 [ [AY SH. NARESH ARORA

[A] PRIYA RANJAN TRIVEDI INSTITUTE OF ENVIORNMENTAL EDUCATION

15 | ITA §333/DELf2025 | 2025-2026 AND RESEARCH

16 | ITA 8334/DEL/2025 2014-15 1[A] GYAM BHARATI TRUST

17 | ITA 8335/DEL/2025 2021 [0 ACHLA DEWAN

18 | ITA 8336/DEL/2025 2022-23 | [A] EMBRACE GAS SERVICES PRIVATE LIMITED

19 | ITA 8337/DEL/2025 2021-22  |[D} NOON E-COMMERCE INDIA PRIVATE LIMITED

20 | ITA 8338/DEL/2025 | 2026-2027 | ([A] NAVSHIV FOUNDATION

21 | ITA 8339/DEL/2025 2026-27 | [A] NAVSHIV FOUNDATICON

22 | ITA 8340/DEL/2025 2022-23 | (D] SUMEET SINGHAL HU~

— - Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 07-MAY-2026 (THURSDAY)/-TN

gy

Srl | Appeal Number [Assmt, Year Assessee Name Remarks
1 | ITA 707/LKW/2002 1998-99 | [D] SAHARA AIRLINES LTD. (OLD MATTER/TOP PRIQORITY)

2 [ CO72/LKW/2005 1998-99 [ [A] SAHARA AIRLINES LTD. {{TOP PRIRGRITY/OLD MATTER)}

3 CO 179/DEL/2010 2004-05 | [A] M/S SAHARA INDIA FINANCIAL CORPORATION LTD.

4 | CO 157/DELf2017 2012-13 | [A] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.

5 | €O 159/DEL/2017 2013-14 | [A] SAHARA INDIA FINANCIAL CORPQRATION LTD.

6 CO 14/DEL/2019 2015-16 | [A] SAHARA INDIA FINANCIAL CORPORATION LTD.

7 | CO 208/DEL/2017 2014-15 | [A] SAHARA INDTA FINANCIAL CORP. LTD,

8 | ITA 3248/DEL/2009 | 2002-03 P[F?I]ohrg% {]SAHARA INDIA FINANCIAL CORPORATION (OLD MATTER/TOP

3 | 17a 3353/DEL/2009 2002-03 P[RAI]OS';\]P;?;{A INDIA FINANCIAL CORPORATION LTD (OLD MATTER/TOP

10 | 1TA 1094/DEL/2020 2003-04 F'[Fli:ol]ol\l:p;f_.Y )SAHARA INDIA FINANCIAL CORPORATION LTD. (OLD MATTER/TOP
11 | t7a 1607/DEL2000 | 2004-05 P[F?I]Dl«;{% g‘;AHARA INDLA FINANCIAL CORPORATION LTD. {(OLD MATTER/TOP
12 | I7A 648/DEL/2010 2003-04 | {A] SAHARA INDIA FINANCIAL CORP. LTD. (OLD MATTER/TOP PRIORITY)
13 | ITA 6927/DEL/2018 2015-16 | [D] SAHARA INDIA FINANCIAL CORPORATION LTD.
14 | ITA 4355/DEL/2017 2014-15 | [D] SAHARA INDIA FINANCIAL CORP. LTD.

15 | ITA 1953/DEL/2017 | 2011-12  |[D] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.

16 | ITA 4171/DEL/2025 | 2018-19 | [D] SAHARA INDIA FINANCIAL CORPORATION LIMITED

17 | ITA 4363/DEL/2017 | 2013-14 |[D] SAHARA INDIA FINANCIAL CORPORATION LTD.

18 | ITA2787/DEL/2017 | 2012-13 | ID) M/S. SAHARA INDIA FINANCIAL CORPORATION LTD,

19 | ITA 5844/DEL/2013 | 2009-10 | [A] SAHARA INDIA

20 | CO 245/DELS20111 2005-06 ] [A] M/S SAHARA INDIA (FIRM}

21 | ITA 1820/DEL/2G11 2003-04  {[D] M/5. SAHARA INDIA (FIRM)

22 | CO 162/DEL/2011 2003-04 | [A] M/S. SAHARA INDIA (FIRM}

23 | CO 242/DELf2011 2004-05 | [A] M/S SAHARA INDTA (FIRM)

24 | ITA3140/DEL/2011 | 2004-05 | [D] M/S SAHARA INDIA (FIRM)

25 | ITA 3143/DEL/2011 | 2005-06 | [D] M/S SAHARA INDIA (FIFM)

26 | ITA 5725/DEL/2013 | 2009-10 | [D] M/S. SAHARA INDIA (FIRM)

27 | 1A 260/0EL/2017 2011-12 | [D] M/S. SAHARA INDIA (FIRM;

28 | ITA5176/DEL/2016 | 2009-10 | [D] M/S SAHARA INDIA (FIRM)

29 | ITA 2786/DEL/2017 | 2012-13 | [D] M/S. SAHARA INDIA (FIRM)

30 | ITA 5792/DEL/2019 2016-17 | [D) SAHARA INDIA

3l CO 53/DEL/2019 2011-12 [ [A] SAHARA INDIA MASS COMMUNICATION

32 | CO 76/DEL/2024 2017-18 | [A] SAHARA INCIA MASS COMMUNICATION

33 | ITA 1039/DEL/2013 | 2005-06 |[A] M/S. SAHARA INDIA MASS COMMUNICATION

34 | ITA 1346/DEL/2013 | 2005-06 | [D] M/S. SAHARA INDIA MASS COMMUNICATION

35 | [TA 1970/DEL/2013 | 2004-05 [[D] M/S SAHARA TNDIA MASS COMMUNICATION




CAUSE LIST OF F BENCH FOR 07-MAY-2026 (THURSDAY) /Q-

Srl | Appeal Number |Assmt. Year Assessee Name p -7 - Remarks
36 ITA 64{DEU2014 2003-04 | [D] M/S. SAHARA INDIA MASS COMMUNICATION
37 | ITA 67/DEL/2014 2006-07 | [D] M/S. SAHARA INDIA MASS COMMUNICATION
38 ITA 68/DEL/2014 2007-08 | [D) M/S, SAHARA INbIA MASS COMMUNICATION
39 | 1TA 69/DEL/2014 2008-09 [ (D] M/S, SAHARA INDIA MASS COMMUNICATION
40 | ITA 1070/DEL/2014 | 2010-11 | [A] M/S. SAHARA INDIA MASS COMMUNICATION
41 | ITA 1149/DEL/2014 20309-10  {[D] M/S. SAHARA INDIA MASS COMMUNICATION({FIRM)
42 { ITA 1150/DEL/2014 2010-11 [D] M/S. SAHARA INDIA MASS COMMUNICATION(FIRM)
43 | ITA 2419/DEL/2016 2011-12 | [D] M/S. SAHARA INDIA MASS COMMUNICATION
44 | ITA 4860/DEL{2017 2012-13 | [D] SAHARA INDIA MASS COMMUNICATION
45 | ITA 4861/DEL{2017 2013-14 | [D] SAHARA INDIA MASS COMMUNICATICN
46 | ITA 4862/DEL/2017 | 2014-15 | D] SAHARA INDIA MASS COMMUNICATION
47 | ITA 4863/0DEL/2017 2015-16 | [D] SAHARA INDIA MASS COMMUNICATION
[ 48 | ITA 932/DEL{2024 2017-18 | [D] SAHARA INDIA MASS COMMUNICATION ((E FILE))
49 { ITA 8341/DEL;2025 2014-15 | [D] NEW DELHI TELEVISION LIMITED
""Mnt Re_g:;s-trar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 11-MAY-2026 (MONDAY)

Sl | Appeal Number [Assmt, Year Assessee Name Remarks

1 | ITA 1799/DEL/2006 | 2001-2002 |[A] SARLA FASHION GARMENTS

2 | ITA 2708/DEL/2008 | 2005-2006 | (D) TEAM PLUS SECURITIES LTD

3 | ITA3901/DEL/2009 | 2004-05 |[D] M/S. TEAM PLUS SECURITIES LTD

4 | ITA5243/DEL/2017 | 2010-11 |{D] VISHAL GOLD 8 PRECIOUS STONES PVT. LTD.

5 | ITA 5448/DEL/2025 | 2018-19 |[A] AZVIK GLASSES PVT LTD

6 | ITA 5626/DEL/2025 | 2017-18 | [D] INDIAN BROADCASTING FOUNDATION (E FILE)

7 aozglgséﬂgozs 2021-22 | [A] MOHIT KUMAR GUPTA

8 817;}&3‘;025 2022-23 | [A] MOHIT KUMAR GUPTA

9 | ITAB033/DEL/2025 | 2012-13 |[A] SURIDHI COMMERCIAL INFRA PRIVATE LIMITED B}
10 | ITA903/DEL/2026 | 2026-27 |[[A] SHAM SUNDER LAL KALAWATI ACHARWALE CHARITABLE TRUST

1 ITA 904/DEL/2026 2015-16 L[llzq]nl:_llzg.DCORE SERVICE SOLUTIONS INTERNATIONAL INDIA PRIVATE

12 ITA 905/DEL/ 2026 2017 [D] M/S LUCERE LIGHTING SOLUTION PRIVATE LIMITED

13 | ITA906/DEL/2026 | 2017-18 {[A] SHASHI KALA SONI

14 | ITA908/DEL/2026 | 2023-24 |[A] LORD KRISHNA iT SERVICES PRIVATE LIMITED

15 | ITA 909/DEL/2026 | 2025-26 |[[A) KHALSA RESCUE FOUNDATION

16 | ITAO10/DEL/2026 | 2026-27 |[[A] JAI SANTOSHI MAA EDUCATIONAL AND CHARITABLE TRUST

17 | ITA911/DEL/2026 | 2015-16 |[A] ABIR HYDRO POWER PRIVATE LIMITED

18 | ITA912/DEL/2026 | 2014-15 |[A] GURCHARAN SINGH BABBAR

19 | ITA915/DEL/2026 | 2016-17 |[[A] CLEMATIS TILES PRIVATE LIMITED

20 | IVA917/DEL/2026 | 2016-17 |[AlBIMLA

2t | ITA918/DEL/2026 | 2018-19 |[A] FABULOUS FIT EXIM PRIVATE LIMITED

22 | ITAS1S/DEL/2026 | 2023-24 |[A]EUGENIX HAIR SCIENCES PRIVATE LIMITED |
23 | TTA921/DEL/2926 | 2023-24 | [A] SHEKHAR SWARUP

24 | ITAG22/DEL/2026 | 2023-24 |[A] SHEKHAR SWARLP

o) —
Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 12-MAY-2026 (TUESDAY)

S | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 3714/DEL/2026 2022-23 [ [A] MUKUL ROHATGI (E/H)

2 CO 265/DEL/2025 2012 [A] WEE DEVELOPERS PVT. LTD.

3 CO 2/DELf2026 2014-15 | [A] SAURABH GUFTA

4 | ITA 3728/DEL/2019 2010-11 [D] FLAIR BUILDTECH P.LTD {R/M)

5 ITA 664/0EL/2021 2015-16 [ [A] JAYPEE HEALTHCARE LIMITED

& | ITA 3758/DELf2025 2018-19 [ [A] ELEVATOR BUILDERS PRIVATE LIMITED (E FILE)

7 | ITA 3759/DELj2025 2017-18 | [A] ELEVATOR BUILDERS PRIVATE LIMIYED {E FILE)

8 | ITA 3850/DEL/2025 2022-23 | [D] SURENDRA JAIN

9 | ITA S434/DELf2025 2014-15 | D] SAURABH GUPTA {E FILE)

10 | TTA 5435/DEL/2025 2012 {D] WEE DEVELOPERS PVT. LTD. (E FILE)

11 | ITA 8137/DEL/2025 2019-20 | [A] SMA GOYAL JEWELLERS PRIVATE LIMITED

12 | ITA 923/DEL/2026 2021-22 | [A] PARAS HEALTHCARE LIMITED

13 | ITA 924/DEL/2026 2026-27 | [A] SNB ALUMNIL TRUST

14 | ITA 925/DEL{2026 925 [A] SNB ALUMNI TRUST

15 ITA 926/DEL/2026 2017-18 [A] ARCSERVE INDIA SOFTWARE SOLUTIONS PRIVATE LIMITED
16 | ITA 928/DEL/2026 2019-20 | [A] NATICONAL BUILDING CONSTRUCTION CORPORATION LIMITED
17 | ITA 929/DEL/2026 2016-17 {[A] RAJIV GOIL

18 | TTA 930/DEL/2026 2011-12 | [A] SHRI TARIQ ATHAR

19 | ITA 931/DEL/2026 2015-16 | [A] VISHAKHA SINHA KHETRAPAL

20 | TITA 932/DEL/2026 2015-16 | [A] VISHAKHA SINHA KHETRAPAL

21 | ITA 934/DEL/2026 2017-18 | [A] SURAI KANNAYE

22 | ITA 936/DELf2026 2015-16 [ [A] AUVIAN HOLIDAYS PRIVATE LIMITED

23 j ITA 937/DEL/2026 2012-13 | [A] OMPRAKASH GOSHWAML

24 | ITA 938/DEL/2026 2012-13 | {A] OMPRAKASH GQOSHWAMI

25 | ITA 935/DEL/2026 2022-2023 | [A] APOORVA LEASING FINANCE AND INVESTMENT COMPANY LIMITED
26 | ITA 940/DEL/Z2026 2023-24 | [A] APOORVA LEASING FINANCE AND INVESTMENT CQ. LTD

27 | ITA 941/DEL/2026 2024-25 | (A} APQORVA LEASING FINANCE AND INVESTMENT CQ. LTD

w
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 13-MAY-2026 (WEDNESDAY)

Srl | Appeal Number (Assmt. Year Assessee Name Remarks
1 | ITA 2724/DELj2016 2011-12 [A] M/S. ADMIRAL FINSTCGCK PVT. LTD.

2 | ITA 1233/DEL/2017 2013-14 | [D] B BHUSHAN NAGPAL HUF

3 | ITA 5567/DEL/2017 2013-14 | [A] OCL INDIA LTD. )
4 | ITA 6445/DEL/2017 2013-14 | [D] OCL INDIA LTC.

5 | ITA 5050/DEL/2018 | 2014-15 |{A)OCLINDIALTD

6 ! ITA 5254/DEL/2018 2414-15 | [D] OCL INDIA LTD

7 ITA 6727/DEL/2018 201516 [A] OCL INDIA LTD

B8 | ITA 7324/DEL/2018 2015-16 | [D] OCL INDIA LTD.

9 | ITA 2822/DEL/2019 2015-16 | [A] MANMEET SINGH SAHNI

10 | TTA 3867/DEL/2025 2014-15 [ [A] PAWAN KUMAR (E FILE)

11 | ITA 8163/DEL/2025 201%-20 [ [D]} MANO) KUMAR GUPTA

12 | ITA 8235/DEL{2025 2014-15 [A] SINGHAL TRADEXIM PRIVATE LIMITED

13 | ITA B236/DEL{2025 2022-23 | (A] GANESH KUMAR SANCHETI

14 | ITA 8237/DEL/2025 | 2020-21 |[A] BHARAT BHUSHAN YADAV

15 | [ITA 942/DEL/2026 2020-21 [A] RAKESH KUMAR SHARMA

16 | ITA 943/DEL/2026 2016 [D] SAKARNL PLASTER (INDIA) PRIVATE LIMETED

17 | I1TA S44/DEL/2026 2017-18 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED

18 | ITA 945/DEL/2026 2020-21 [D] SAKARNI PLASTER (INDIA) PREIVATE LIMITED

19 | ITA 946/DEL/2026 2020-21 [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED ]
20 | ITA 947/DELf2026 2021-22 | [D] SAKARNL PLASTER {INDIA) PRIVATE LIMITED

21 1TA 948/DEL{2026 2021-22 [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED

22 | ITA 950/DEL/2026 20i8-19 [ [A] VIN VENTURESS

23 | ITA 951/DEL{2026 2022 [C] STARE WIRE {IND1A)} VIDYUT PVT LTD

29 | ITA 952/DEL/2026 2023-24 | [D) BSP CORPORATE SOLUTIONS PRIVATE LIMITED

25 | ITA 953/DEL/2026 2024-2025 | [A] MANU BATRA

26 | ITA 954/DEL/2026 2015-16 | [D] BABLI DEVI

27 | TTA 955/DEL/2026 2017-18 | [A] ONKAR JEWELLERS PRIVATE LIMITED

28 | ITA 957/DELf2026 2016-17 [ [A] RSND RETAIL LLP

29 | ITA 958/DELf2026 2018 [D] SAINIK MINING AND ALLLED SERVICES LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 14-MAY-2026 (THURSDAY)

Sd | Appeal Number !Assmt Year Assessee Name Remarks
01/04/1987
1 CO 70/DEL/2016 to [A] M/S. KUBER FINANCE INDIA LTD.
08/05/1997
01/04/1987
2 | IT(SS)A 4/DEL/2015 to [D] M/S, KUBER FINANCE INDIA LTD.
08/05/1997
3 ITA 6848/DEL/2017 2013-17 {{A] TIRUPATI BALAJ! FIBER LTD.
4 | ITA 1655/DEL/2020 2011-12 [A] PIONEER TOWN PLANNERS PVT LTD
5 ITA 1984/DEL{2024 2013-14 [D] PACIFEC MINING PRODUCTS PVT. LTD. (E FILING {R/M))
& | ITA 3878/DEL/2025 2016-17 [A] VIJAY KUMAR AGARWAL (E FILE}
7 | ITA 3888/DELf2025 2017-18 | [A] SANJEEV KUMAR AGARWAL (< FILE) .
8 | ITA 3889/DEL/2025 2018-19 | [A] SANJEEV KUMAR AGARWAL (= FILE)
9 | ITA 3890/DEL/2025 2019-20  j{A] SANJEEV KUMAR AGARWAL (F FILE)
10 | ITA 4094/DEL,/2025 2018-19 [D] SANJEEY KUMAR AGARWAL
11 | TTA 8106/DEL/2025 2017-18 [A] LOGIX BUILDERS & PROMOTERS PVT, LTD.
12 | ITA B1G7/DEL/2025 - |A] SWARUP CHARITABLE TRUST
13 | ITA 8108/DEL/2025 - [A] SWARUP CHARITABLE TRUST
14 1 ITA 8109/DEL/2025 2019-20 [A] GOVIND AGARWAL (THROUGH LEGAL HEIR ANITA AGARWAL}
15 | ITA B8111/DEL{2025 2017-18 [ [A]) CAPITAL TRUST LIMITED
16 ITA 960/DEL/2026 2022-23 [A] KONCEPT MARKTRADE PRIVATE LIMITED
17 ITA 961/DEL/2026 2023-24 | [A] WHESSOE ENGINEERING LIMITED
18 | ITA 962/DEL/2026 2013-14 | [D] RITY JAIN
19 ITA 963/ DEL)‘.ZDZG 2021-2G22 | [A) GLOBAL JEWELLERY
20 | ITA 966/DEL/2026 2215-16 [A] SHRI RADHA RAMAN EDUCATIONAL TRUST —‘
21 ITA 967/DEL/2026 2016-17  {{A] SHRI RADHA RAMAN EDUCATIONAL TRUST
22 TTA 968/DEL/2026G 2017-18  1{A] SHRI RADHA RAMAN ENUCATIONAL TRUST
23 ITA 969/DEL/2026 2017-18 | {A] SAI NATH TRADE LINK PRIVATE LIMITED
24 [TA 970/DEL/2026 2022-23 {D] RNT METALS PRIVATE LIMITED
25 ITA 971/DEL/2026 2021-22 {A] RAVI GUPTA .
26 ITA 972/ DEL}ZOZG 2015-2020 | [A] ASHIM TALWAR
27 TTA 973/DEL/2026 2020-2821 | [A]) ASHIM TALWAR
28 1 [TA 974/DELj2026 2018-19 | [D] LUCERE LIGHTING SOLUTION PRIVATE LIMITED B
29 1 ITA 975/DEL/2026 2017-18 [A] CAMTECH HEAVY ENGINEERING COMPANY
30 {TA 976/DEL/2026 2021-22 [A] CASH UR DRIVE MARKETING PVT LTD
LD \n..;ll' R
Assistant Registrad
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
_CAUSE LIST OF E BENCH FOR 18-MAY-2026 (MONDAY)
Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4717/DEL/2019 2014-15 [ [A] AMIT SINGH YTREHAN
2 | ITA 2875/DEL/2024 2017-18 | [D] PEEJAY INDUSTRIES PVT. LTD.
3 | ITA 5464/DEL{2025 2018-19 | [A] IOC SHARES TRUST
4 | ITA 5487/DEL/2025 2017-18 | [D} MOHAN LAL SHARMA {E FILF)
5 | ITA S489/DELf2025 2016-17 | [D] COTTON WORKS (E FILE)
6 | ITA 5490/DEL/2025 | 2017-18 | (D] DEEPAK GUPTA HUF (E FILE)
7 | ITA 5522/DEL{2025 2015-16 | [A] MG HOUSING PRIVATE LIMITED
8 | ITA5523/DEL/2025 | 2015-16 |[A] MG HOUSING PRIVATE LIMITED
9 | ITA B061/DEL/2025 2019-20 | [D] KUNAL GABA
10 | ITA 8062/DEL/2025 | 2019-20 |[[D] KUNAL GABA
11 1 ITA 977/DEL/2026 2018-19 | [A] ESSEL HIGHWAYS LIMITED
12 | ITA 979/DELf2026 2020-21 | [A] VIMLA DEVi CHHALLANI
13 | ITA 981/DEL/2026 2017-18 | [A} M/S GARG CHAINS PRIVATE LIMITED
14 | ITA 982/DEL/2026 2017-18 i {A] VIPIN KHANDELWAL
15 | ITA 983/DEL/2026 2021-22 (A} CARLSBERG INDIA PRIVATE LIMITED
16 | ITA985/DEL/2026 2023-24 | (A] MADHAVI SWARUP
17 | ITA 986/DEL/2026 2023-24 ] {A] MADHAVI SWARUP
18 | ITA 951/DEL/2026 2014-15 | [A] B M P METALS PRIVATE LIMITED
19 ) ITA 992/DEL/2026 2016-17 | [A] INNUS INFRASTRUCTURE P LTD
20 | ITA 993/DEL/2026 2017-18 | [A] INNUS INFRASTRUCTURE P LTD
21 | ITA 995/DELf2026 2023-24 | [A] GHANSHYAM GUPTA
22 | TTA 996/DEL/2026 2023-24 | [A] SANJAY GUPTA
- A;siéwut _R;Js‘trar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 19-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 |rrss)a 1510612008 43282 19 | (4] 0TI LIMBOO. ((OLD MATTER/TOP PRIRORITY))

2 [im(ss)a 168/DEL/2006] L3891 () 1voTI LIMBOO ((OLD MATTER/TOP PRIRORITY))

3 | I7A985/DEL/2009 | 200506 (D) SH. K.N. SHUKLA {OLD APPEAL/TOP PRICRITY)

4 | 1TA4420/DEL2016 | 2012-13  |{A] M/S MONNET ISPAT & ENERGY LTD.

5 | 1Ta6632/DEL2019 | 2011-12 | [A] ERICSSON INDIA PVT, LTD.

6 | ITA6667/DEL/2019 | 2011-12 |[D] ERICSSON INDIA PVT. LTD.

7 | 17A 1689/DEW2021 | 2016-17 | [A] ERICSSION INDIA PVT. LTD.

8 | ITA 3687/DEL/2025 | 2012-2013 |[A] GOLYAN EXIM PRIVATE LIMITED (E FILE)

9 | ITA S607/DEL/2025 | 2018-19 |[A] SH. MAHINDER

10 | ITA8073/DEL/2025 | 2020-21 |[D) AKSHAT COMMODITY LIMITED

11 | ITA 8075/DEL/2025 | 2017-2018 |[{A] ARVINDER SINGH |
12 | ITA 8076/DEL/2025 | 2018-2019 | [A] ARVINDER SINGH

13 | ITA997/DEL/2026 | 2019-20 |[A]LAKSHYA IMPEX PRIVATE LIMITED

14 | 1TA998/DEL/2026 | 2017-18 |[A] DIAMOND TREE

15 | ITA999/DEL/2026 | 2018-19 |[A] DIAMOND TREE

16 | ITA 1000/DEL/2026 - [A] ICMAI REGISTERED VALUERS ORGANISATION

17 | TTA 1001/DEL/2026 | 2012-13 | [A] ABHYUDAYA HOUSING& CONSTRUCTIONS (P)

18 | ITA 1002/DEL/2026 | 2014-15 |[A] KAVISH IMPEX PRIVATE LIMITED

19 | ITA 1003/DEL/2026 | 2014-15 |[A] M/S KAVISH PRIVATE LIMITED

20 | ITA 1004/DEL/2026 | 2017-18 | [A} M/S KAVISH IMPEX PRIAVATE LIMITED

21 | ITA 1005/DEL/2026 | 201617 |[A] M/S RUPAL PROMOTERS PVT. LTD

22 | ITA 1008/DEL/2026 | 202122 |[A] HINDUSTAN GOLD REFINERS & MINT PVT. LTD.

23 | ITA 1009/DEL/2026 | 2023-24 |[A] VIPIN KUMAR

24 | ITA 1010/DEL/2026 | 2013-14 |[A] RANVIR SINGH

25 | 1TA 1011/DEL/2026 | 2014-15 | [A] RANVIR SINGH

26 | ITA 1012/DEL/2026 | 2015-16 | [A] RANVIR SINGH

27 | I7A 1013/DEL/2026 | 201617 | [A] RANVIR SINGH

28 | ITA 1014/DEL/2026 | 2017-18 | [A] RANVIR SINGH

29 | ITA 1015/DEL/2026 | 2020-21 | [A] RANVIR SINGH i

Ny

- Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 20-MAY-2026 (WEDNESDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA 1732/DEL/2014 | 2010-11 | [A] M/S. EMAAR MGF CONSTRUCTION PRIVATE LIMITED
2 | ITA 2002/DEL/2014 | 2010-11 |} [D] M/S. EMAAR MGF CONSTRUCTION PVT. LTD.
3 | ITA5827/DEL/2014 | 2011-12 | [D] #/S. EMAAR MGF CONSTRUCTION PYT. LTD.
4 | ITAG114/DEL/2014 | 2011-12 |[A] M/S. EMAAR MGF CONSTRUCTION PVT. LTD.
5 | ITA 8092/DEL/2025 2020-21 | [D) MR PROVIEW REAL TECH PRIVATE LIMITED
6 | ITA8098/DELf2025 | 2017-18 [[A] CHARANIIT SINGH BHASIN
7 | 17TA BO99/DEL/2025 | 2018-19 |[A] M/S BABA SHAD BHURA PARBANDHAK KAMETY
8 | ITA 8100/DEL/2025 | 20i5-2016 {[A] RINKU BIRHMAN
9 | ITA 1016/DEL/2026 | 2027-28 | [A] SATYA EDUCATION SOCIETY ]
10 | ITA 1017/DEL/2026 | 2019-20 |[A] LOKESH KUMAR
11 | ITA 1018/DEL/2026 | 2020-21 |([A] LOXESH KUMAR
12 | ITA 1019/DEL/2026 | 2021-22 |[A] LOKESH KUMAR
13 | ITA 1020/DEL/2026 | 2022-23 | [A] LOKESH KUMAR
14 | ITA 1021/DEL/2026 | 2027-28 |[A] MAA SHAKUNTLA DEVI MEMORIAL EDUCATION SGCIETY
15 | ITA 1022/DEL/2026 | 2027-28 | [A] SHRI MAHARAJA AGGARSAIN PARAKARTIK CHIKITSA & YOG PEETH
16 | ITA 1023/DEL/2026 | 2027-28 |[A] SHRI MAHARAJA AGGARSAIN PARAKARTIK CHIKITSA & YOG PEETH
17 | [TA 1024/DEL2026 | 2021-22 | [A] AAR GEE FORMULATIONS |
18 | ITA 1025/DEL/2026 | 2022-23 ]{A] AAR GEE FORMULATIONS
19 | ITA 1026/DEL/2026 | 2027-28 [[A] JIVAM FOUNDATION
20 | ITA 1027/DEL/2026 | 2027-28 | [A] JIVAM FOUNDATION
21 | ITA 1028/DEL/2026 | 2027-28 |[A] ACHARYA SHRI MAHAPRAGYA CHARITABLE TRUST
22 | ITA 1029/DEL/2026 | 2027-28 {[A] ACHARYA SHRI MAHAPRAGYA CHARITABLE TRUST
23 | ITA 1030/DEL/2026 2018 {D] JPR BALAJI INFRA PRIVATE LIMITED
24 | ITA 1031/DEL/2026 | 2019-20 |[D]JPR BALAJI INFRA PRIVATE LIMITED
25 | ITA 1032/DEL/2026 | 2020-21 | [A] RAAVI INTERNATIONAL VENTURES LLP
26 | ITA 1033/DEL/2026 | 2021-22 |[A] RAAVI INTERNATIONAL VENTURES LLP

Voo .
- Assistant Registrag
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHY

CAUSE LIST OF F BENCH FOR 21-MAY-2026 (THURSDAY)

Sri | Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 5268/DEL/2016 2009-10 [A] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.

2 ITA 6132/DEL/2016 2009-10 [D] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.

3 ITA 5511/DEL/2025 2022-23 [A] DUSHMANTA BAMAN MANGARAJ (E FILE)

4 | ITA S5514/DEL{2025 2018-19 | [A] SABIHA CONSTRUCTION COMPANY PRIVATE LIMITED (E fILE)

S | ITA 8085/DEL/2025 2018-19 [ [D] RIVER ENGINEERING PRIVATE LIMITED

6 | ITA 80B6/DEL/2025 2019-20 ! [{D] RIVER ENGINEERING FRIVATE LIMITED

7 | ITA BOB7/DEL/2025 2019-20 {D] RIVER ENGINEERING PRIVATE LIMITED

8 ITA 8088/DEL/2025 2020-21 [D] RIVER ENGINEERING PRIVATE LIMITED

9 ] ITA BIO3/DEL/2025 2021-22 [A] J.M. HOUSING LTD.

10 | ITA 2761/DEL/2026 2021-22 [C] I M HOUSING LIMITED

11 | ITA 8124/DEL/2025 2012-13 [A] SANJEEV ARORA (E FILE)

12 | TTA B128/DEL/2025 2015-16 | [A] MOHO ASAD {E FILE)

13 | 1TA 1034/DEL/2026 | 2020-21 | [A] COSMIC NUTRACOS SOLUTIONS PRIVATE LIMITED

14 | ITA 1035/DEL/2026 2022-23 [A] COSMIC NUTRACOS SCLUTIONS PRIVATE LIMITED

15 | ITA 1036/DEL/ 2026 2015-16 [D] SH.AMARENDRA DHARI SINGH

16 | ITA 1037/DEL/2026 2016-17 [D] SH.AMARENDRA DHARI SINGH

17 | ITA 1038/DEL/2026 2015-16 | [A] AGMA POLYMERS PVT, LTD.

18 | ITA 10359/DEL/2026 2016-17 {A] AGMA POLYMERS PRIVATE LIMITED

19 | ITA 1042/DEL/2026 2014-15 [D] SH.PANKAJ JAIN

20 | TTA 1043/DEL/2026 | 2015-16 |[D] SH.PANKAJ JAIN

21 | ITA 1044/DELf2026 2016-17 [D] SH.PANKAD JAIN i
22 | ITA 1045/DEL/2026 2017-18 | [D} SH.PANKAZ JAIN

23 | ITA 1046/DEL/2026 2018-19 [D] SH.PANKAT JAIN

24 | ITA 1047/DEL{2026 2019-20 | [D] SH.PANKA3 JAIN

25 | ITA 1048/DEL/2026 2020-21 [D] SH.PANKAJ JAINM

v
—Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 27-APRIL-2026 (MONDAY)

Sr | Appeal Number Aﬁ::‘ Assessee Name Remarks
1 | ITA 4150/DEL/2025 | 2021-22 |[D] STEEL AUTHORITY OF INDIA LIMITED

2 | ITA 6099/DEL/2025 2015-16 | [A] TRISHLA BUILDTECH PRIVATE LIMITED

3 | ITA 6157/DEL/2025 | 2025-2026 |[A] SABOONI DEVI PITAMBER LAL CHARITABLE TRUST
4 | ITA 6193/DEL/2025 | 2025-2026 |[A] SABOONI DEVI PITAMBER LAL CHERITABLE TRUST
5 { ITA 6290/DEL/2025 2017-18 | [A] M/S BABA CONSTRUCTION PRIVATE LIMITED

6 | ITA 6291/DELf2025 2018-19 [ [A] M/S BABA CONSTRUCTION PRIVATE LIMITED

7 | TTA 6292/DEL{2025 2019-2¢ | [A} M/S BABA CONSTUCTION PRIVATE LIMITED

8 | ITA 6293/DEL/2025 2020-21 {[A] M/S BABA CONSTRUCTION PRIVATE LIMITED

9 | ITA 6294/DEL/2025 | 2021-22 |[A] M/S BABA CONSTRUCTION PRIVATE LIMITED

10 j ITA 8612/DEL{2025 2018-19 [A] MARHABA MEDICAL SERVICES PRIVATE LIMITED
11 | ITA 8613/DEL/2025 2017-18 | [D] BABA CONSTRUCTION PRIVATE LIMITED

12 | ITA 8614/DEL/2025 2018-19 | [D] BABA CONSTRUCTION PRIVATE LIMITED

13 | ITA 8615/DEL/2025 2019-20 | [D] BABA CONSTRUCTION PRIVATE LIMITED

14 | ITA B616/DEL/2025 2020-21 | [D]} BABA CONSTRUCTION PRIVATE LIMITED

15 | ITA 8617/DEL{2025 2021-22 [D] BABA CONSTRUCTION PRIVATE LIMITED

16 | ITA 8619/DEL/2025 2012-13 | [A] RAJESH KUMAR VERMA

17 | ITA 8620/DEL/2025 | 2026-2027 | [A] IILM FOUNDATION ACADEMY

18 | ITA 8621/DEL/2025 2014-15 | [D] PALLAVI GUPTA

19 | ITA 8622/DEL/2025 | 2026-2027 | [A] RKKR SHIKSHA FOUNDATION

20 | ITA 2705/DELf2026 201%-20 1 [A)] GAUTAM SEHGAL ‘&)t

21 | ITA 2726/DELf2026 2019-20 | [A] GAUTAM SEHGAL {c/H)

22 | ITA 2745/DEL/2026 | 2012-13 | [A] MADAN MOHAN TIWARI (E/H)

— ASSIStant Regrstrar
b 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 28-APRIL-2026 (TUESDAY)

Sri | Appeal Number Af,se:‘rt' Assessee Name Remarks
1 CO 61/DEL/2023 2012-12 | [A] SAT PAL NAGAR

2 CO 62/DEL/2023 2011-12 [[A} SAT PAL NAGAR

3 | ITA 1462/DEL/2023 | 2012-12 | [D] SAT PAL NAGAR

4 | ITA 1463/DEL/2023 | 2011-12 | [D] SAT PAL NAGAR

5 | ITA 2097/DEL/2025 | 2018-19 [ [D] MEHFOOZ KHAN

& | ITA 5838/DEL/2025 2020-21 [A] ENN V ENN DESIGNS PRIVATE LIMITED

7 | ITAS839/DEL/2025 | 2021-22 |{A] ENNV ENN DESIGNS PRIVATE LIMITED

8 | ITA 5840/DEL/2025 | 2022-23 |[A] ENNV ENN DESIGNS PRIVATE LIMITED

S | ITA5841/DEL/2025 | 2023-24 |[[A] ENN V ENN DESIGNS PRIVATE LIMITED

10 | ITA 5875/DEL/2025 2015-16 | [A] ACCURATE PRESSINGS

11 | ITA 5919/DEL/2025 2017-18 |[[D] SURESH SONI

12 | ITA 6083/DEL/2025 2020-21 |[[A] GAURAV GROVER

13 | ITA 6086/DEL/20G25 2011-12 | [A} CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

14 | ITA 6087/DEL{2025 2012-13 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

15 | ITA 8431/DEL/2025 2024-25 {[A] SANCHIT GUPTA

16 | ITA 8460/DEL/2025 2017-18 {[D] JAI SHANTI ENTERPRISES

17 | ITA B624/DEL/2025 2014-15 {[D] RANI GUPTA

18 | ITA 8627/DELf2025 2011-12  {[A] M/S D D METALS PVT LTD

19 | ITA 8628/DELf2025 2019-20 | [D] CONCEPT WEAVERS PRIVATE LIMITED

20 | ITA 8629/DEL/2025 2017-18 |[A} RAM AVTAR GUPTA

21 | ITA 8631/DELf2025 | 2023-24 |[A] UTTAM ADLAKHA & SONS HOLDINGS PRIVATE LIMITED

22 | ITA 8635/DEL/2025 | 2017-2018 | [A] DHARMENDER GOTAM

23 | ITA 8638/DEL/2025 - [A] LIFE TREE FOUNDATION

24 1 ITA 8639/DEL{2025 - fA] LIFE TREE FOUNDATION
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number Aﬁ! :1:: Assessee Name Remarks
1 | ITA 8357/DEL/2025 | 2026-27 | [A] RAM BHAGAT HANUMAN MANDIR SAMITI

2 | ITA B358/DEL/2025 2019-20 | [A] MAMTA WADHWA

3 | ITA 8359/DEL/2025 | 2021-22 | [A] MAMTA WADHWA

4 | ITA 8421/DEL/2025 | 2017-18 | [A] DIVYA BURMAN

5 [ ITA 8430/DEL/2025 | 2010-11 | [A] RAJIV SHAMSHERBAHADUR SAXENA

6 | TTA 8443/DEL/2025 | 2011-12 |[A] RAJIV SHAMSHERBAHADUR SAXENA

7 | ITA 8448/DEL/2025 | 2017-2018 |[A] DINESH KUMAR PANWAR

8 | ITA B479/DEL/2025 2012-13 | [A] RAJIV SHAMSHERBAHADUR SAXENA

9 | ITA 8480/DEL/2025 | 2013-14 | [A] RAJIV SHAMSHERBAHADUR SAXENA

10 | ITA 8481/DEL/2025 | 2014-15 | [A] RASIV SHAMSHERBAHADUR SAXENA

11 | ITA B4B2/DELf2025 | 2015-16 | [A] RAJIV SHAMSHERBAHADUR SAXENA

12 | ITA B483/DEL/2025 | 2026-17 |[A] RAJIV SHAMSHERBAHADUR SAXENA

13 | ITA 8484/DEL/2025 | 2017-18 | [A] RAIIV SHAMSHERBAHADUR SAXENA

14 | ITA 8485/DEL/2025 | 2018-19 [{A] RAJIV SHAMSHERBAHADUR SAXENA

15 | ITA BS64/DEL/2025 | 2018-1% | {A] RAJIV SHAMSHERBAHADUR SAXENA

16 | ITA 8565/DEL/2025 | 2019-20 |[A] RAJIV SHAMSHERBAHADUR SAXENA

17 | TTA 8566/DEL{2025 | 2020-21 |[A] RAJIV SHAMSHERBAHADUR SAXENA

18 | ITA 8640/DEL/2025 2022-23 | [A] MEDSAVE HEALTH INSURANCE TPA LIMITED

19 | ITA 8641/DEL/2025 | 2017-18 L{Jﬁﬁ?;]ONAL FEDERATION OF COOPERATIVE SUGAR FACTORIES

20 | ITA 8642/DEL/2025 | 2018-19 L[m#E;IONAL FEDERATION OF COOPERATIVE SUGAR FACTCRIES

21 | ITA 8644/DEL/2025 | 2017-18 | [A] RAKESH TRISAL

22 | ITA 8645/DEL/2025 | 2016-17 | [D] AL ZIA EXPORTS PRIVATE LIMITED

23 | TTA 8646/DEL/2025 2017-18 | [D] AL ZIA EXPORTS PRIVATE LIMITED

24 | ITA 8652/DEL/2025 | 2015-20 | [A) SWATI SEKSARIA

25 | ITA B653/DEL/2025 | 2024-25 | [A] DIVYA PARKASH SOCIETY

26 | ITA 8655/DEL/2025 | 2023-24 ég%gg&:%%ﬁ'ﬁ;g%%ﬂmﬂ & INFRASTRUCTURE DEVELOPMENT

N
Assistant Régistrar

% 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 30-APRIL-2026 (THURSDAY)

Srl | Appeal Number A\s’se?rt. Assessee Name Remarks
1 | ITA 5735/DEL{2025 2016-17 | [A] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD

2 | ITA 5960/DEL/2025 2016-17 | [D] ELDECO INFRASTRUCTURE & PROPERTIES PVT. LTD

3 | TTA 6094/DEL/2025 | 2021-22 |[A) POCIA MINING & MARBLES PRIVATE LIMITED

4 | ITA 6155/DEL/2025 2021-22 | [D] VIVEK SHARDA

5 | ITA 8513/DEL/2025 2022-23 | [D] SHARE INDIA SECURITIES LIMITED

6 | ITA 8656/DEL/2025 2011-12 1 [A] SWR BELTING (INDIA) PRIVATE LIMITED

7 | ITA 8657/DEL2025 | 2012-13 |[A] SWR BELTING (INDIA) PRIVATE LIMITED

8 | ITA 8658/DEL/2025 2013-14 }[A] SWR BELTING (INDIA} PRIVATE LIMITED

9 | ITA 8659/DEL{2025 2014-15 {[A] SWR BELTING (INDIA} PRIVATE LIMITED

10 | ITA 8660/DEL/2025 | 2015-16 |[A] SWR BELTING (INDIA} PRIVATE LIMITED

11 | ITA 8661/DEL/2025 | 2016-17 [[A] SWR BELTING {INDIA) PRIVATE LIMITED

12 | ITA 8662/DEL/2025 2017-18 | [A] SWR BELTING {INDIA) PRIVATE LIMITED

13 | ITA 8663/DELf2025 | 2018-19 [{A] SWR BELTING {INDIA) PRIVATE LIMITED

14 | ITA 8664/DELf2025 2019-20 [A] SWR BELTING {INDIA) PRIVATE LIMITED

15 | ITA B665/DEL/2025 2020-21 | [A] SWR BELTING {INDIA) PRIVATE LIMITED

16 | ITA 8592/DEL{2025 2015-16 | [A] SAI KRISHNA ASSOCIATES

17 | ITA 4073/DELf2025 | 2019-20 |[A] PRATEEXK CHITKARA

18 | ITA 4138/DELf2025 2019-20 | [D] PRATEEK CHITKARA

19 I ITA 4139/DEL/2025 2017-18 | [D] PRATEEK CHITKARA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

"~
CAUSE LIST OF G BENCH FOR 04-MAY-2026 (MONDAY)
Srl | Appeal Number A:Z?:' Assessee Name Remarks
1 } ITA 3729/DEL/2024 | 2013-14 | [A] SHANTI DEVI JAIN MEMORIAL TRUST (E FiLE)
2 | ITA5762/DELf202% | 2016-17 | [A] AMRIT PAL SINGH HUF
3 | ITA 5996/DEL/2025 2014-15 | [A] SANJAY KUMAR VATS
4 | ITA 5997/DELf2025 2015-16 | [A] SANJAY KUMAR VATS
5 { ITA 6192/DEL/2025 | 2016-17 |[D] MITHUN SECURITIES PRIVATE LIMITED
6 | ITA 8515/DEL/2025 | 2018-19 |[D] JAI SHANTI ENTERPRISES
7 | ITAB516/DEL/2025 | 2018-19 | [D] JAI SHANTI ENTERPRISES
8 | ITA 8666/DELf2025 ; 2011-12 |[A] TATA POWER DELHI DISTRIBUTION LIMITED
9 | ITA 8667/DELf2025 | 2012-13 | [A] TATA POWER DELH! DISTRIBUTION LIMITED
10 | ITA 8668/DEL/2025 | 2018-19 |[D] SITA NIWAS PRIVATE LIMITED
11 | ITA 8669/DEL/2025 | 2018-19 | [A] MASTERGUARD PROTECTIVE SERVICES PVT LTD
12 | ITA8670/DEL/2025 | 2012-13 | [D] ASTEROID SHELTERS LIMITED
13 | ITA8671/DEL/2025 | 2013-14 | [A} AMAN BUILDWELL PRIVATE LIMITVED
T Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 05-MAY-2026 (TUESDAY)

Srf | Appeal Number As:::_t' Assessee Name Remarks

1 | ITA 6019/DEL/2025 2018-19 Ik[::] Ri?lééﬁsg\?TNLESD'I;ATE PVT LTD{EARLIER KNOWN AS PAARTH

2 | ITA 6036/DEL{2025 2019 [D] SHANKAR METAL & ALLOYS

3 | ITA 6054/DEL/2025 3003 E]?}]‘?Q[S)TI SUGAR MILLS CO. LTD, NOW KNOWN AS PHENIL SUGAR

4 1 ITA 8383/DEL/2025 2013-14 | [A] DELTA LEASING AND FINANCE LTD

5 | ITA 8384/DEL/2025 2014-15 [ [A] DELTA LEASING AND FINANCE LTD

6 | ITA 8451/DEL/2025 9017-18 égi?glé:}_%Tﬁ[llfhleT[E%STRlAL & INFRASTRUCTURE DEVELOPMENT

7 | ITA 8675/DEL/2025 2014-15 [A] NAVNIRMAN INFRAENGINEERING PRIVATE LIMITED

8 | ITA 8676/DEL/2025 2020-21 | [A] SATIN CREDITCARE NETWORK LIMITED

9 | ITA 8677/DELS2025 2017-18 |[[A] PRET STUDY BY JANAK FASHIONS PRIVATE LIMITED

10 | ITA 8678/DELf2025 2015-16 |[A] USHA SINGH

11 | ITA 8679/DEL/2025 2018-19 [D] UNITED HOTELS LIMITED

12 | ITA 8680/DEL/2025 2015-16 | [A] SANDEEP

13 | ITA 8681/DEL/2025 2017-18 | [A] SANDEEP

14 | ITA 8682/DEL/2025 2018-19 | [D] SAKSHAT JAIN

15 | 17A 8683/DEL/2025 2021-22 1[D] SAKSHAT JAIN

16 | TTA 8684/DEL/2025 2018-19 [ [A] JASIIT SINGH CHHABRA

17 | ITA 1199/DEL/2026 2012-13 [A] RN CREATIONS PRIVATE LIMITED (E-(FILE};
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH1

CAUSE LIST OF G BENCH FOR 06-MAY-2026 (WEDNESDAY)

Assmt.

Sil | Appeal Number Year Assessee Name Remarks
1 | ITA 6008/DEL/2025 2012-13 [AJ ANOOP JAIN HUF
2 { ITA 600S/DEL/2025 2015-16 | [A] ANOOP JAIN HUF
3 | ITA 5962/DELf2025 2011-12 [A] ANOCP JAIN HUF
4 | ITA 5970/DEL/2025 1 2014-15 | [A] RITU JAIN
5 | TTA 6040/DEL/2025 2011-12 | [A] ANOOP JAIN
6 | ITA 6041/DEL/2025 2012-13 | [A] ANOOP JAIN
7 | 1TA 8643/DEL/2025 2020-21 L[Iﬂnl\-l?gIONAL FEDERATION OF COOPERATIVE SUGAR FACTORIES
8 | ITA 8685/DEL/2025 2013-14 [D] SUNITA JAIN
9 | ITA 8687/DEL/2025 | 2019-20 | [A] TEWATIA CONSTRUCTION PRIVATE LIMITED
10 | ITA 8688/DEL/2025 2020-21 | [A] TEWATIA CONSTRUCTION PRIVATE LIMITED
11 | ITA 8689/DEL/2025 2014-15 | [A] CONTINENTAL CONSTRUCTION LTD
12 | ITA 86S0/DEL/2025 2015-16 | [A] CONTINENTAL CONSTRUCTION LTD
13 | ITA 8691/DEL/2025 2013-14 {[A] CONTINENTAL CONSTRUCTION LTD
14 | TTA 86495/DEL/2025 2014-15 [A] AJANTA CHEMICAL INDUSTRIES
15 | ITA 8696/DEL/2025 1988-89 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
M-
“Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]I

CAUSE LIST OF G BENCH FOR 07-MAY-2026 (THURSDAY)

Srl | Appeal Number Az ':rt Assessee Name Remarks

1 | ITA 5987/DEL/2025 | 2019-2020 | [A] SHIKHI AGARWAL

2 | ITA 6135/DEL/2025 2013-14 | [A] SHRI JATIN MADANI

3 | ITA 6136/DELf2025 2014-15 [A] SHRI JATIN MADANI

4 | [TA6137/DEL/2025 | 2017-18 | [A] SHRI JATIN MADANI

5 | ITA 6138/DEL/2025 2017-18 | [A) KRISHNA MARUTI LIMITED

6 | ITAB6135/DEL/2025 2018-19 | [A} KRISHNA MARUTI LIMITED

7 | ITA 8525/DEL/2025 2022-23 | [D] GARDENIA SHELTERS PRIVATE LIMITED

8 | ITA 8697/DEL/2025 19%0-1 [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED

9 | TTA 8698/DEL/2025 1851-92 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED

10 | I7A 8659/DEL/2025 | 1992-93 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED

11 | ITA 8700/DEL/2025 1993-94 | [A] ANSAL PRGPERTIES & INFRASTRUCTURE LIMITED

12 | ITA B701/DEL/2025 1994-95 | [A] ANSAL PROPERTIES INFRASTRUCTURE LIMITED

13 | ITA 8702/DELf2025 1995-96 | [A] ANSAL PRGPERTIES & INFRASTRUCTURE LIMITED

14 | ITA B703/DEL/2025 2016-17 | [A] ANKIT SHARMA

15 | ITA 8706/DEL/2025 2022-23 | [A] VIVEK KUMAR

16 | ITA 8707/DEL/2025 2021-22 | [A] AMARIIT MEHTA

17 | ITA 8708/DEL/2025 2021-22 | [A] KRISHAN KUMAR GARG
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
-
CAUSE LIST OF G BENCH FOR 11-MAY-2026 (MONDAY)
S | Appeal Number A,?:':rt' Assessee Name Remarks
1 ) ITA 681/DEL/2023 2017-18 | [A] SHOBHIT SINHA
2 | ITA 4083/DEL{2025 2017-18 [A] SUNDER MARKETING ASSQCIATES
3 | ITA 5898/DEL/2025 2010-11 [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED
4 | ITA 5899/DEL/2025 2011-12 | {A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED
5 | TTA 6035/DEL/2025 2016-17 | [D] STAR WIRE INDIA LIMITED
6 | ITA 6142/DEL{2025 2015-16 | [A] CHANDER MOHAN SETHI
7 | ITA 6143/DEL/2025 2017-18 | [A] CHANDER MOHAN SETHI
8 | ITA 8709/DEL/2025 2014-15 [ [A] RITU JAIN
9 | ITA 8710/DEL/2025 2020-21 |[[A] AL-AALI EXPORTS PVT LTD
10 | ITA 8711/DEL{2025 2021-22 | {A] AL-ALT EXPORTS PVT LTD
11 | ITA 8712/DEL/2025 2022-23 [A] AL-ALI EXPORTS PVT LTD
12 | ITA 8713/DEL/2025 2023-24 [ [A] AL -AALT EXPORTS PVT LTD
13 | ITA 8714/DEL/2025 2014-15 | [A] SAVITA GUPTA
14 | ITA 8715/DEL/2025 2014-15 [ [A] SAVITA GUPTA
15 | ITA 8716/DEL{2025 2018-19 | [A] ACCURATE EDUCATION AND RESEARCH SOCIETY
16 | [TA 8717/DEL/2025 2019-20 | {A] ACCURATE EDUCATION AND RESEARCH SOCIETY
17 | ITA 8718/DELf2025 2016-17 | [A] M/S BANSAL JEWELLERS
P R
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 12-MAY-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 4068/DEL/2025 2015-16 | [A] TRIVENI ENTERPRISES LIMITED

2 | ITAS948/DEL/2025 | 2017-18 |[[D] SHIV KUMAR

3 § ITA596S/DELf2025 | 2020-21 |[[A] NITIN SACHDEVA

4 | ITA 8553/DEL/2025 2019-20 | [D] SAKSHAT JAIN

5 | ITA 8557/DEL/2025 | 2022-23 égégg::%%T&EJ;ﬂT%%STRIAL & INFRASTRUCTURE DEVELOPMENT

6 | 1TA 8715/DEL/2025 2018-19 [A] R K AND D INVESTMENT PRIVATE LIMITED

7 | ITA 8720/DEL{2025 | 2020-21 |[A] BAJAJ RESOURCES PRIVATE LIMITED, UDAIPUR

8 | ITA 8721/DELf2025 | 2016-17 [A] M/S MAHABIRA EXPORTERS

9 | ITA B722/DEL/2025 | 2017-18 | [A] M/S MAHABIRA EXPORTERS

10 | ITA 1183/DEL/2026 2018-19 [A] M_P. SINGH FOUNDATION

11 | ITA 1184/DELf2026 | 2022-23 | [A] M.P. SINGH FOUNDATION

12 | ITA 1185/DEL/2026 | 2018-19 |[A] VINEET SOOD & SONS

13 | ITA 1185/DEL/2026 | 2025-2026 | [A] MISSION HOPP

14 | ITA 1187/DEL/2026 | 2025-2026 | [A] MISSION HOPP

15 | ITA 1188/DELf2026 | 2022-23 | [D] DOLLY KUMAR

16 | ITA 1190/DEL/2026 | 2012-13 | [A] RADHEY SHYAM SAINI

17 | ITA 1191/DEL/2026 | 2016-17 | [A] BASANT KUMAR RAUT

18 | ITA 1192/DELf2026 | 2020-2021 |[A] PALLAVI JAIN, DELHI

19 | ITA 1193/DEL/2026 | 2017-18 1 [A] RAZ SHYAMA CONSTRUCTIONS PVT, LTD.

20 | ITA 1194/DEL/2026 | 2018-19 |[A] RAJ SHYAMA CONSTRUCTIONS PVT, LTD,

21 1 ITA 1466/DEL/2026 2023-24 | [A] M/S RAMA KRISHNA JEWELLERS PVT. LTD. (E/H}

22 | ITA 1476/DEL/2026 2023-24 | [A] PREM PRAKASH CHOUDHARY {[/H}
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 13-MAY-2026 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 4125/DELJ2025 2017-18 | [A) SBL PVT, LTD,

2 | ITA 4126/DEL/2025 2018-19 [A] SBL PVT. LTD,

3 | ITA 4127/DEL{2025 2019-20 | [A] SBL PVT. LTD.

4 | ITA 4128/DEL/2025 | 2020-21 | [A] SBL PVT.LTD

5 | ITA 5914/DEL/2025 | 2014-15 | [A] SANJAY BHANDARI

& | TTA 6049/DEL/2025 2018-19 | [A] INFINITE LUXURY BRANDS PVT. LTD.

7 | ITA 8382/DEL{2025 2011-12 | [A] DELTA LEASING AND FINANCE LTD

8 | ITA 8426/DEL/2025 | 2016-17 |{A] LAXMI BUILDTECH PRIVATE LIMITED (E- {FILE})
9 i ITA 8559/DEL/2025 2016 [B] PREM CHAND MADAN

10 | ITA 8560/DEL/2025 2018 [D] PREM CHAND MADAN

11 | ITA 1195/DEL/2026 | 2021-22 | [D] SMT. AKANKSHA GUPTA

12 | ITA 1196/DEL/2026 2023-24 | [D] M/S KWORKS TECHNOLOGIES PRIVATE LIMITED
13 | ITA 1197/DEL/2026 2018-19 | [A] TEJINDER SINGH

14 | ITA 1200/DEL/2026 2017-18 | [D] SUNIL KUMAR BHALA HUF

15 | ITA 1201/DEL/{2026 2020-21 | [A] KARUNESH BHALLA

16 | ITA 1202/DEL/2026 2021 [D] AN. ENTERPRISES

17 | ITA 1203/DEL/2026 2013-14 | [A] KARTIKAY PROJECTS PRIVATE LIMITED

18 | ITA 1204/DEL/2026 2014-15 | [A] KARTIKAY PROJECTS PRIVATE LIMITED

19 | ITA 1205/DEL/2026 2015-16 | [A] KARTIKAY PROJECTS PRIVATE LIMITED

20 | ITA 1206/DEL/2026 2022-23 {[A] SUKRIT KALIA

21 | ITA 1859/DEL/2025 2013-14 {[A] VINOD KUMAR MAHESHWARI

22 | ITA 1860/DEL/2025 2014-15 | [A] VINOD KUMAR MAHESHWARI

23 | TTA 1861/DEL/2025 2015-16 ) [A] VINOD KUMAR MAHESHWARI

24 | ITA 1862/DELf2025 2016-17 | [A] VINOD KUMAR MARESHWARI

25 | ITA 1863/DEL/2025 | 2017-18 |[A) VINOD KUMAR MAHESHWARIE

26 | ITA 1864/DEL{2025 2018-19 [{A] VINOD KUMAR MAHESHWARI

27 | ITA 1865/DEL/2025 2019-20 [A] VINOD KUMAR MAHESHWARI

28 | ITA 1866/DEL/2025 2014-15 | [A] KRISHAN KUMAR MAHESHWARI

29 | TTA 1867/DEL/2025 | 2017-18 |[A] KRISHAN KUMAR MAHESHWARI

LS
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N PP T UNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-MAY-2026 (THURSDAY)

srl | Appeal Number Az:'rt' Assessee Name Remarks
1 | COS8/DEL/2026 | 2012-13 |[A] NIRMAL KUMAR SARDA

2 | COS9/DEL/2026 | 2013-14 |[A] NIRMAL KUMAR SARDA

3 | ITA 5815/DEL/2025 | 2012-13 | [A} TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED

4 | 1A 5816/DEL/2025 | 2013-14 | [A] TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED

5 | ITA 5877/DEL/2025 | 2018-19 | [A] VDAY KUMAR BHASIN

6 | ITA6071/DEL/2025 | 2019-20 |[A] SURYADEV FOOD AND BEVERAGES PRIVATE LIMITED
7 | ITA 8348/DEL/2025 | 2012-13 |{D] NIRMAL KUMAR SARDA

8 | ITA 8349/DEL/2025 | 2013-14 |[D] NIRMAL KUMAR SARDA

9 | ITA 8467/DEL/2025 | 2015-16 |[A} EARTHCON DEVELOPERS PRIVATE LIMITED

10 | TTA8551/DEL/2025 | 2013 | [D] RAMESH CHANDRA VERMA

11 | T7A 8567/DEL/2025 | 2017-18 | [A] MAYA BUILDCON PRIVATE LIMITED

12 | ITA 8570/DEL/2025 | 2015-16 | [A] NAVRANG THEATRES PRIVATE LIMITED

13 | ITA 8571/DEL/2025 | 2017-18 |[A] VP COLD STORAGE & FARMS PRIVATE LIMITED

14 | TTA 8573/DEL/2025 | 2019-2020 |[A] NISHANT GABBA

15 | I7A 1207/DEL/2026 | 2018-19 | [D] ANIL KUMAR PITTI

16 | TTA 1209/DEL/2026 | 202223 | [A] SONU GROVER

17 | ITA 1210/DEL/2026 | 2016-17 | [A] ASHOK KUMAR GOYAL

18 | ITA 1211/DEL/2026 | 2016-17 {[A] ASHOK KUMAR GOYAL

19 | I7A 1212/DEL/2026 | 2016-17 |[A] ASHOK KUMAR GOYAL

20 | ITA 1213/DEL/2026 | 2013-14 | [A] AKSHAY MANGLANI

21 | ITA 1214/DEL/2026 | 2023-24 |[A] SANJAY KHURANA

22 | ITA 1215/DEL/2026 | 2022-23 | [A] ADHISH JAIN

23 | ITA 1216/DEL/2026 | 2023-24 |{A] ADISH JAIN

24 | ITA 1217/DEL/2026 | 2015-16 | [A] RAJENDRA

" Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

 —
CAUSE LIST OF G BENCH FOR 18-MAY-2026 (MONDAY)

Sri | Appeal Number A\s’se:irt. Assessee Name Remarks
1 | ITA 3718/DELf2024 | 2014-15 |[(A] SHRITI VERMA ¢E FILE}

2 | [TA 6194/DEL/2025 2017-18 | [A] QUASAR MEDIA PRIVATE LIMITED

3 | [TA 6195/DEL/2025 2018-19 |[[A] QUASAR MEDIA PRIVATE LIMITED

4 | ITA 8396/DEL/2025 2017-18 [[A} CHETANYA BUILDCON PRIVATE LIMITED

S | ITA 8397/DEL/2025 | 2018-19 |[[A] CHETANYA BUILDCON PRIVATE LIMITED

6 | ITA 8398/DEL/2025 2021-22 | [A] CHETANYA BUILDCON PRIVATE LIMITED

7 | ITA 8399/DEL/2025 2022-23 | [A] CHETANYA BUILDCON PRIVATE LIMITED

8 | ITA BS78/DEL/2025 | 2012-13 | [A] AJAY KAUSHIK

S | ITA 8582/DEL/2025 2017-18 [A] MANISH AUSTIN

1G 1 ITA 913/DEL/2026 2020-21 [A] CHETANYA BUILDCON PRIVATE LIMITED

11 | ITA 914/DEL{2026 2023-24 | [A) CHETANYA BUILDCON PRIVATE LIMITED

12 | TTA 1218/DEL/2026 | 2017-18 | [A] SATPAL NANDRAJOG

13 | TTA 1219/DEL/2026 | 2017-18 | [A] NORTH DELHE BEVERAGES P LTD

14 | 1TA 1220/DEL{2026 2017-18 j[A] SUPERMAX DRUGS AND PHARMACEUTICAL P LTD

15 | ITA 1221/DEL{2026 2019-20 | [A] LAKSHMI KAMEPALL!

16 | ITA 1222/DELf20G26 | 2019-20 | [A} JAYARAM BHYRAVABHOTLA

17 | ITA 1223/DEL/2026 | 2018-19 |[[A] METAL FORGINGS PRIVATE LIMITED

18 | ITA 1225/DEL/2026 | 2015-16 | [A] SUBHASH CHAND GOEL

19 | ITA 1226/DELf2026 2011-12 | [D] KRISHNA ASSETS RECONSTRUCTION PRIVATE LIMITED
20 | ITA 1227/DEL/2026 | 2012-13 | (D] KRISHNA ASSETS RECONSTRUCTION PRIVATE LIMITED
21 | ITA 1228/DEL/2026 | 2013-14 |[D] KRISHNA ASSETS RECONSTRUCTION PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 19-MAY-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 3986/DEL/2024 2018-19 | [A] SANJAY JAIN
2 | ITA 5009/DEL/2024 2018 [D] SANIAY JAIN
3 | ITA 5940/DEL/2025 2016-17 | [A] MEDECUBE HEALTHCARE INDIA PRIVATE LIMITED
4 | ITA 6010/DEL/2025 2016-17 | [A] ITS MY NAME PRIVATE LIMITED
5 | ITA 6050/DEL/2025 2015-16 | [A] M/S VIVEK BAL NIKETAN EDUCATIONAL SOCIETY
6 | ITA 6079/DEL/2025 | 2015-16 | [A] VIVEK BAL NIKETAN EDUCATIONAL SOCIETY
7 | ITA 8586/DEL/2025 2016-17 | [A] KARAN TALWAR
8 | ITA 1229/DEL/2026 2018-19 | [D] INTERNATIONAL GREEN SCAPES LIMITED
9 | ITA 1230/DEL/2026 | 2021-2022 | [A] MOHINDER KUMAR MALHOTRA
10 j ITA 1231/DEL/2026 2017-18 | [A] SATISH CHANDRA
11 ITA 1232/DEL/2026 | 2017-18 | [A] SATISH CHANDRA
12 | ITA 1233/DEL/2026 | 2017-18 | {A] SATISH CHANDRA
13 | ITA 1234/DEL/2026 | 2017-18 |[A] SATISH CHANDRA
14 | ITA 1235/DEL/2026 2018-19 | [D] SHIV INFRAPROMOTERS PRIVATE LIMITED
15 | ITA 1237/DEL{2026 2022-23 | [D] VINDHYACHAL ROPEWAYS PRIVATE LIMITED
16 | ITA 1239/DEL/2026 | 2019-20 | [D} BHATIA FINVEST PRIVATE LIMITED
17 | ITA 1240/DEL/2026 2014-15 | [D] SHREE NATH 11 AGRO PRODUCTS PRIVATE LIMITED
18 | ITA 1241/DEL{2026 2016-17 | [D] JAI HEALTHCARE PRIVATE LIMITED
19 | ITA 1242/DEL{2026 2019-20 | [D] BANS AEROSOL PVT. LTD.
20 | ITA 1243/DEL/2026 2017-18 [A] SUMANTRA MUKHERJIEE
21 | ITA 1244/DEL/2026 2010-11 | [D] PBG EXIM PRIVATE LIMITED
22 | TTA 1245/DEL/2026 1 2011-12 | [D] PBG EXIM PRIVATE LIMITED
23 | ITA 1246/DEL/2026 | 2012-13 |[D] PBG EXIM PRIVATE LIMITED
24 | ITA 1247/DEL/2026 2013-14 | [D] PBG EXIM PRIVATE LIMITED
oMY
—Assistant Registran

y 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 20-MAY-2026 (WEDNESDAY)

Assmt,

Srl { Appeal Number Year Assessee Name Remarks
1 €O 108/DEL/2026 2020-21 |[[A] BINDAL TRANSOLUTION PVT LTD

2 CO 109/DEL/2026 2019-20 | fA] BINDAL TRANSOLUTIONS PVT LTD

3 | ITA 8423/DELf2025 2015-16 | [A] HH INTERIOR & AUTC COMPONENTS PVT. LTD.

4 | ITA 8424/DEL/2025 | 2016-17 | [A] HH INTERIOR & AUTQ COMPONENTS PVT, LTD.

5 | ITA 8497/DEL/2025 2014-15 | [A] PRADEEP KUMAR JINDAL

6 | ITA 8498/DEL/2025 2015-16 | [A] PRADEEP KUMAR JINDAL

7 | TTA 1248/DEL/2026 | 2018-19 | [D] NEHA AVIATION MANAGEMENT PRIVATE LEIMITED

8 | ITA 1249/DEL/2026 | 2020-2021 |[A] APARNA MALHOTRA

9 | ITA 1251/DELf2026 | 2024-25 ;[A] KDM FOUNDATION

10 | T3A 1252/DEL/2026 | 2021-22 | [D] CAPITAL TRADE LINKS PVT. LTD.

11 | ITA 1253/DEL/2026 2022-23 [ [D] CAPITAL TRADE LINKS PVT, LTD.

12 | ITA 1254/DEL/2026 | 2013-14 | [Dj BLUEJAYS REALTECH PRIVATE LIMITED

13 | ITA 1256/DEL/2026 | 2015-16 |[A] MOHD SAJID

14 | ITA 1257/DEL/2026 | 2019-20 | [D} BINDAL TRANSOLUTIONS PRIVATE LIMITED

15 | ITA 1258/DEL{2026 2020-21 | [D} BINDAL TRANSOLUTIONS PRIVATE LIMITED

16 | ITA 8597/DELf2025 2018-19 | [A] HEALTH CARE AT HOME INDIA PRIVATE LIMITED

17 | ITA 8968/DEL/2025 2018 [D] HEALTHCARE AT HOME INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 21-MAY-2026 (THURSDAY)

Srt | Appeal Number A\fz:’:' Assessee Name Remarks
1 | ITA 6075/DEL/2025 2015-16 | [A] ST THOMAS SPG TAMIL CHURCH

2 | ITA 6093/DEL/2025 2012 [D] BINARY NETWORK SOLUTION

3 | ITA 8427/DEL/2025 2018-19 | {A] LAXMI BUILDTECH PRIVATE LIMITED

4 | ITA 1259/DEL/2026 | 2008-09 |[D] JINDAL POLY FILMS LTD.

5 | ITA 1260/DEL/2626 2009-10 | [D] JINDAL POLY FILMS LTD.

6 | ITA 1265/DEL/2026 2012-13 [A] SIDDHARTH SHANKAR

7 | ITA 1267/DEL/2026 2013-14 | [A] SHYAM SUNDER

8 | ITA 1268/DEL/2026 2014-15 | [A] SHYAM SUNDER

S | ITA 1269/DEL/2026 2014-15 | [A] SACHIN

10 | ITA 1271/DEL/2026 | 2017-18 |[A] DEVENDRA KUMAR

11 | ITA 1273/DEL/2026 - [A] AAPKT APNI PAHCHAN BHARTIYA SHAKTI SANGTHAN
12 | ITA 1274/DELf2026 - [A] AAPKI APNT PAHCHAN BHARTIYA SHAKTI SANGTHAN
13 | ITA 1275/DEL/2026 | 2014-15 | [A] KABIR FOODS PVT LTD

14 | TTA 1276/DEL{2026 | 2018-19 | [A] ANIL BANSAL H.U.F.

15 | ITA 1277/DEL{2026 2017-18 | [A] PAWAN KUMAR

16 | ITA 1278/DEL/2026 2018-19 [A] PAWAN KUMAR

17 | ITA 1279/DELf2026 2019-20 | [A] PAWAN KUMAR

18 | ITA 1280/DELf2026 | 2020-21 |[A] PAWAN KUMAR

19 | ITA 1281/DEL/2026 2021-22 | [A] PAWAN KUMAR

~ Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 27-APRIL-2026 (MONDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 BMA 13/DEL/2023 2019-20 [D] ANKITA RAI TIWARI
2 BMA 14/DEL/2023 2019-20 [D] NIMIT RAI TIWARI
3 CO 122/DEL{2023 2019-20 [A] ANKITA RAI TIWARI
4 CO 123/DEL/2023 2019-20 [A] NIMIT RAT TIWARI
_ [A] RICHEMONT INDIA PRIVATE LIMITEDC (FRSTWHILE KNOWN AS RLG RETAIL
5 1TA 3789/DEL/2023 2012-13 PRIVATE LIMITED)
6 ITA 3738/DEL/2024 2020-21 [A] SHAHI EXPORTS PRIVATE LIMITED (E-FILE}
7 ITA 4321/DEL{2024 2020-21 [A] COLT TECHNGLOGY SERVICES INDIA PRIVATE LIMITED (E FILE)
8 TTA 6745/DEL/2025 2022-23 [A] IRDETO TECHNOLOGY INDIA PRIVATE LIMITED
<
istant Regist,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF H BENCH FOR 28-APRIL-2026 (TUESDAY)

5r Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4469/DELf2024 2020-21 [A]) TORAY INDUSTRIES (INDIA) PRIVATE LIMITED (E FILE)

2 ITA 3056/DELf2024 2020-2021 | [A] MITSUL PRIME ADVANCED COMPOSITES INDIA PRIVATE LIMITED (E FILE}
3 ITA 7598/DEL/2025 2022-23 [A] BHILWARA GREEN ENERGY LIMITED

4 | IT(IT)A 61/DEL/2025 2022-23 [A] CLEAN SOLAR POWER{DHAR) PRIVATE

5 | IT(IT)A 66/DEL/2025 2022-23 | [A] CLEAN WIND POWER {SATARA) PRIVATE LIMITED

& | IT{IT)A 67/DEL/2025 2022-23 [A] CLEAN WIND POWER (RATLAM) PRIVATE LIMITED

7 | IT(IT)A 68/DEL/2025 2022-23 [A] CLEAN WIND POWER({PIPLODA) PRIVATE LIMITED

8 1 IT(IT)Aa 70/DEL/2025 2022-23 [A] CLEAN SOLAR POWER (GULBARGA) PRIVATE LIMITED

9 | IT(TP)A 15/DEL/2025 2022-23 [A] CLEAN WIND POWER {BABLESHWAR) PRIVATE LIMITED

10 | IT(TP)A 19/DEL/2025 2021-22 [A] AZURE POWER MARS PRIVATE LIMITED

11 | IT(TP)A 50/DEL/2025 2022-23 [A] ABBOTT DIAGNOSTICS MEDICAL PRIVATE LIMITED

12 | IT(TP)A 8/DEL{2026 2022-23 [A] TRIBAL FUSION R &D LLP

13 | IT{TP}A 9/DEL/2026 2022-23 [Al GIESECKE & DEVRIENT INDIA PRIVATE LIMITED

14 | IT(TP)A 12/DELf2026 2022-23 [A] LI & FUNG {INDIA} PRIVATE LIMITED

15 | [T(TP)A 64/DEL/2026 | 2022-23 | [A) NESTLE INDIA LIMITED

-y

istant Registrar
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I_ - INCOME TAX APPELLATE TRIBUNAL, DEL ES, NEW DELHI
CAUSE LIST OF H BENCH FOR 29-APRIL-2026 (WEDNESDAY)
s Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 43/DEL{2026 2022-23 [A] GLORYBIRD INDIA PVT LTD
) [A} VODAFONE IDEA LIMITED (SUCCESSOR OF vODAFONE MOBILE SERVICES
2 ITA 8972/DELf2019 2014-15 LTD.) (INTL. TAXATION)
3 BMA 11/DEL/2025 2019-20 [A] ASHISH GARG
4 BMA 13/DEL/2025 2019-20 | [D] ASHISH GARG
5 BMA 10/DEL/2025 2019-20 [A] ASHISH GARG
6 BMA 15/DEL/2025 2021 [D] TARUN TRIKHA
7 BMA 21/DEL{2025 2017-18 [D] TAHILIANI DESIGN PVT. LTD.
8 BMA 22/DEL/2025 2018-19 [D] TARILIANI DESIGN PVT. LTD.
9 BMA 20/DEL/2025 2015-16 [D] TAHILIANI DESIGN PVT. LTD.
10 | TA 6772/DELf2025 2022-23 [A] INCEDO TECHNOLOGY SOLUTIONS LIMITED
11 ITA 7827/DELf2025 2020-21 [A] SENATECH INDIA PRIVATE LIMITED
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 30-APRJL-2026 (THURSDAY)

Sri

Appeal Number

Assmt, Year Assessee Name

Remarks

SA 151/DEL/2026

2022-23 | [A] LF LOGISTICS (INDIA} PRIVATE LIMITED

IT(TP)A 158/DEL/2026

2022-23 | [A] LF LOGISTICS (INDIA} PRIVATE LIMITED

3 [ IT(TP)A 35/DELf2025 2022-23 | [A] DCM SHRIRANM LIMITED

4 ITA 3490/DELf2016 2009-10 | [D] M/S. BBC WORLD INDIA PVT. LTD.

5 ITA 3491/DELf2016 2010-11 [©] M/S. BBC WORLD INDIA PVT. LTD.

6 ITA 556/DEL/2021 2016-17 | [A] SYNIVERSE TECHNOLOGIES SERVICES {INDIA) PVT. LTD.

7 ITA 1759/DEL/2021 2013-14 | [A] SYNIVERSE TECHNOLOGIES SERVICES(INDIA) PRIVATE LIMITED
8 | IT(TP)A 18/DEL/2026 2022-23 | [A] MONOTYPE SOLUTIONS INDIA PRIVATE LIMITED

9 | IT(TP)A 22/DEL/2026 2022-23 | [A] ENERCON WINDENERGY PRIVATE LIMITED

v
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 04-MAY-2026 (MONDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 12/DEL/2026 2022-23 [A] INTERGLOBE AIR TRANSPORT LIMITED

2 ITA 881/DELf2016 2011-12 [A] M/S. SONY INDIA FVT. LTD. (5/G)

3 | ITA 1076/DEL/2017 2012-13 | [A] M/S. SONY INDIA PVT. LTD. ($/G)

4 iTA 8150/DEL/2018 2014-15 [A] SONY INDIA PVT. LTD. {5/G)

5 ITA 2107/DEL/2016 2011-12 [D] M{S. SONY INDIA PVT. LTD.

6 ITA 4310/DEL{2013 2014-15 [A] KRISHAN KUMAR GOEL

7 ITA 368/DEL/2021 2012-13 [A] PURUS BUILDERS PRIVATE LIMITED

8 ITA 605/DELF2021 2016-17 [A] SENICR INDIA PRIVATE LIMITED

g ITA 740/DEL/2022 2017-18 [A] SENIOR INDIA PRIVATE LIMITED

10 | ITA 2314/DEL/2022 2018-1% [A] PHARMA FORCE LAB

11 | ITA 4374/DEL/2024 2020-21 [A] TEIJIN INDIA PRIVATE LIMITED

12 | IT{TP)A 74/DELf2026 | 2022-23 | [A] HONDA MOTORCYCLE AND SCOOTER INDIA PRIVATE LIMITED
13 | IT(TP)A 87/DEL/2026 2022-23 [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED

=38
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 05-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 IT(TP)A 143/DEL/2026| 2022-23 [A] PERNQD RICARD INDIA PVT LTD (S/G)
2 ITA 6835/DEL/2015 2011-12 [A} M/S TAKATA INDIA PVT. LTD. {R/i)
3 ITA 1941/DEL/2017 2012-13 [A] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD.
4 ITA 467/DEL/2018 2013-14 [A] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD,
5 ITA 685/DELf2018 2013-14 [D] THYSSENKRUFP ELEVATOR (INDIA) PYT, LTD.
6 | ITA 3473/DEL/2018 2014-15 | [D] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
7 ITA B716/DELf2019 2015-16 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
8 ITA 4389/DEL/2018 2014-15 [A] AGILENT TECHNCOLOGIES INDIA PVT. LTD.
9 CO 86/DEL/2023 2014-15 [A] BACARDI INDIA PVT.LTD.
10 CO 87/DEL{2023 2015-16 | [A] BACARDI INDJA PVT.LTD.
11 | 1TA 1193/DELf2023 2015-16 [A] BACARD] INDIA PRIVATE LIMITED
12 | ITA 1872/DELf2023 2014-15 [D] BACARDI INDIA PVT.LTD.
13 | ITA 1B73/DEL/2023 2015-16 [D] BACARDI INDIA PVT.LTD,
i4 BMA 16/DEL/2025 2021-22 [A] ATUL PUN)
15 BMA 1/DEL/2026 2021-22 [D] SHRI. ATUL PUN]
16 | IT(TPYA 26/DEL/2025 2022-23 [A] AMADEUS INDIA PVT LTD
17 | ITA 6Q00/DEL/2024 2021-22 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED
18 | ITA 4210/DEL/2024 2020-21 [A] BECTON DICKINSON INDIA PRIVATE LIMITED {(E-FILLING}
©19 | ITA 5223/DELf2024 2021-22 [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE LIMITED
20 | 17A 5239/DEL/2024 2021-22 JF?IJV];E'IELLOI%C;I EEFBO(V;-‘I\; IALIEI;D ROOT ENGINEERING AND CONSTRUCTION INDIA
21 [IT(TPMA 146/DEL/2026] 2020-21 |[A] GENONE OPTECH PVT LTD
22 | ITA 7650/DEL/2025 2016-17 [A] BSC C&C JOINT VENTURE

=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 06-MAY-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 42/DEL2026 2022-23 {A] GIESECKE & DEVRIENT MS INDIA PRIVATE LIMITED
2 | IT(TP)A 1/DEL/2026 2016-17 | [A] SMA NUTRITION INDIA PRIVATE LIMITED
3 IT(TP)A 3/DEL/2026 2022-23 [A] ALLIANCEFRICTION TECHNOLOGY BVT LTD
4 IT(TP)A 7/DELf2026 2022-23 {A] ROSE L.T. SOLUUTIONS PRIVATE LIMITED
5 | IT{TP)A 10/DEL/2026 2022-23 {A] JINFEI TRADING INDIA PRIVATE LIMITED
6 |[IT(TP)A 165/DEL/2026| 2022-23 {A] CELLA WAREHOUSING PRIVATE LIMITED {5/G)

7 ITA 597/DELf2024 2013-14 {A] GENPACT SERVICES LLC {E FILE}

8 ITA 998/DEL/2024 2016-17 | fA] GENPACT SERVICES LLC {E FILE;

9 ITA 4559/DEL{2024 2020-21 [A] DONALDSON INDIA PRIVATE LIMITED (E FILE)

10 | ITA 6232/DELS2025 2022-23 {A] NEWTIMES DEVELOPMENT INDIA PRIVATE LIMITED
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- INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 07-MAY-2026 (THURSDAY)

srl Appeal Number |Assmt, Year Assessee Name Remarks

1 8MA 11/DELf2026 2020-21 [A] LATE SHRI DEEPAK PURI (THROUGH LEGAL REPRESENTATIVE NITA PURT)

2 BMA 12/DEL/2026 2020-21 [A] ASHOK SHANKAR

3 B8MA 13/DEL/2026 2020-21 [A] ASHOK SHANKAR

4 |IT(TP)A 101/DELf2026| 2022-23 [A] KUNSHAN Q TECH MICROELECTRONICS {INDIA) PVT LTD.

5 IT(TP)A 102/DEL/2026]| 2020-21 [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA } FVT LTD

© | IT(TP)A 14/DEL{2026 2022-23 [A] SQUARE YARDS CONSULTING PRIVATE LIMITED

7 | IT(TP)A 16/DELf2025 2021-22 [A] VIVO MOBILE INDIA PRIVATE LIMITED

8 | IT(TP)A 16/DEL/2026 | 2022-23 | [A] BUCHER HYDRAULICS PRIVATE LIMITED

9 | IT(TP)A 17/DEL/2026 2022-23 [A] MNP INTERCONNECTION TELECOM SQLUTIONS INDIA PRIVATE LIMITED

10 { IT(TP)A 24/DEL/2025 2021-22 [A] AKILA TRADING PRIVATE LIMITED

11 ITA 140/DEL/2023 2019-20 [A] VMS BATHWARE PVT. LTD.

12 | ITA 3892/DELf2023 | AY. 2013-14 | [[}] KOHINCOR FOODS LIMITED

13 SA 143/DELf2026 2020-21 [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD

14 SA 144/DELS2026 2022-23 [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
Assistant Registrar
[ 21-Apr-

A(4



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
- -
CAUSE LIST OF H BENCH FOR 11-MAY-2026 {MONDAY)
srl Appeal Number |Assmt. Year Assessee Name Remarcks
1 BMA 5/DELf2025 2020-21 | [D] SUSHMA SHRESTHA {E FILE)
2 CO 77/DEL/ 2025 2020-21 [A] SUSHMA SHRESTHA
3 | IT(TP)A 48/DEL/2026 2022-23 [A] GOLDEN AGRI RESOURCES (INDIA) PRIVATE LIMITED
4 IT(TP)A 6/DEL/2026 2022-23 [A] SEIL ENERGY INDIA LIMITED
5 ITA 1684/DEL/2022 2017-18 [A] CLIX CAPITAL SERVICES PRIVATE LIMITED
& ITA 2186/DEL/2022 2016-17 [D} ONE WORLD CORPORATION PVT. LTD.
7 ITA 2287/DELf2022 2018-1% [A] LUMMUS TECHNQLOGIES HEAT TRANSFER BY
8 ITA 286/DEL/2021 2013-14 [D] DEEPAK CHOFPRA
o ITA 5162/DELf2024 2021-22 [A] SQUARE YARDS CONSULTING PRIVATE LIMITED
10 | ITA 6397/DEL/2017 2010-11 | [D] MAKEMYTRIP INDIA PVT, LTD, {(FOR TRANSFER)
11 ITA 70/DEL/2023 2010-11 [A] KEY STROKE PRO INDIA PRIVATE LIMITED
12 ITA 753/DEL/2022 2017-18 [A] CLASS AGRICULTURAL MACHINERY
13 SA 71/DEL/2026 2022-23 [A] GOLDEN AGRI RESCURCES (INDIA} PRIVATE LIMITED
=
Assistant Registrar
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH
CAUSE LIST OF H BENCH FOR 12-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | IT(TP}A 23/DEL/2026 2022-23 [A] NORTH SHORE TECHNOLOGIES PRIVATE LIMITED

2 | IT{TP)A 25/DEL/2026 | 2022-2023 | [A] ASCERTIS INVESTMENT MANAGERS PRIVATE LIMITED

3 | IT{(TP)A 26/DEL/2026 2022-23 [A] MAT BRAKES TNDIA PVT LTD

: [A] HASKONING INDIA CONSULTING PRIVATE LIMITED (FORMERLY KNOWN AS

3 | IT(TPIA 27/DEL/2026 2022-23 HASKONINGDHY CONSULTING PRIVATE LIMITED )

S | IT(TP)A 28/DEL/2026 |  2022-23 | [A] FURUKAWA MINDA FLECTRIC PRIVATE LIMITED

& | IT{TP)A 29/DEL/2026 2022-23 [A] HYUNDAI ROTEM COMPANY- [NDIAN PROJECT QFFICES

7 | IT(TMA 30/DEL/2025 2022-23 [A] AAPC INDIA PRIVATE LIMITED

8 | ITA 4070/DEL/2024 2020-21 | [A] COWI INDIA PRIVATE LIMITED (E-FILE)

9 ITA 4326/DELS2024 2020-21 [A] OSRAM LIGHTING PRIVATE LIMITED (E FLLE)

10 ITA 502/0EL/2022 2017-18 [A] BEAM GLOBAL SPIRITS & WINE {INDIA) PRIVATE LIMITED

S
Assistant Registr,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 13-MAY-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT{TP)A 30/DEL/2026 2022-23 [A] SAFRAN ELECTRICAL & POWER INDIA PRIVATE LIMITED

2 | IT(TP)A 31/DEL/2026 | 2022-23 | [A] 4SIGHT SOLUTIONS PRIVATE LIMITED

3 | IT(TPA 32/DEL/2026 2022-23 [A] MCDONALDS INDIA PRIVATE LIMITED

4 | IT(TP)A 33/DEL/2026 2022-23 [A] MIDEA INDIA PRIVATE LIMITED

5 | IT(TP)A 34/DEL/2025 2022-23 [A] LS CABLE INDIA PRIVATE LIMITED

6 | IT(TP)A 36/DEL/2026 | AY 2022-23 | [A] BERTELSMANN CORPORATE SERVICES INDIA PRIVATE LIMITED
7 | IY(TPYA 37/DEL/2026 2022-23 [A] UNICHARM INDIA PRIVATE LIMITED

] 1TA B08/DEL/2021 2016-17 [A] LUMINQUS POWER TECHNOLOGIES PVT. LTD.

9 ITA 6084/DEL/2018 2014-15 [A] LUMINQUS POWER TECHNOLOGIES PVT, LTD.

10 | ITA 6996/DEL/2017 2013-14 {A] LUMINQUS POWER TECHNOLOGIES PVT. LTD.

11 | ITA B768/DEL/2019 2015-16 [A] LUMINQUS POWER TECHNOLOGIES PVT. LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 14-MAY-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 | IT{TP)A 38/DEL/2026 2022-23 [A] SUNRGOT ENERGY PRIVATE LIMITED

2 | IT(TP)A40/DEL/2026 | 2022-23 | [A] DORA MEDICAL TRADING (INDIA) PRIVATE LIMITED

3 | IT(TPYA 41/DEL/2026 | 2022-2023 | [A] CHETU INDIA PRIVATE LIMITED

4 | IT(TP)A 42/DEL/2026 2022-232 [A] AMPLUS GREEN POWER PRIVATE LIMITED

5 | IT(TPYA 43/DELf2026 2022-23 [A] AMPLUS SUN SOLUTIONS PRIVATE LIMITED

6 | IT(TP)A 44/DEL/2026 2022-23 [A] AMPLUS PAVAGADA SOLAR ENERGY TWO PRIVATE LIMITED

7§ IT(TPYA 45/DEL/2026 2022-23 [A] AMPLUS DAXSHIN PRIVATE LIMITED

8 | IT(TP)A 46/DEL/2026 | 2022-23 | [A} AMPLUS MANAGEMENT SERVICES PRIVATE LIMITED

9 | IT(TP)A 47/DEL/2026 2022-23 (A} AMPLUS SHAMS PRIVATE LIMITED

10 } TTA 5150/DEL/2024 2021-22 [A) HORIBA INDIA PRIVATE LIMITED (E FILE}
Assist:;nt Regis
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 18-MAY-2026 (MONDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT{TP)A 49/DEL{2026 2022-23 {A] ZIMBRA TECHNOLOGY INDIA PRIVATE LIMITED

2 | IT{TP)A 50/DEL/2026 2022-23 [A] CIENA INDIA PRIVATE LIMITED

3 | IT{TP)A 51/DEL/2026 202223 {A] TRIANZ DIGITAL CONSULTING PRIVATE LIMITED

4 | IT{TP)A 52/DEL/2026 2017-18 [A] FEV INDIA PRIVATE LIMITED

5 | IT(TPA 53/DEL/2026 2022-23 [A] JUNGLEE GAMES INDIA PRIVATE LIMITED

6 | IT(TP)A 54/DEL/2026 2022-23 [A] LOGISTICS PLUS INDIA PRIVATE LIMITED

7 | IT(TP)A 55/DEL/2026 2022-23 [A] AMPLUS ENERGY SOLUTIONS PRIVATE LIMITED

8 | IT(TPA S56/DEL{2026 2022-23 [A] ELCAMINOG SOFTWARE PRIVATE LIMITED

9 ITA 1754/DELf2021 2017-18 [A] SANDEN VIKAS INDIA PRIVATE LIMITED

10 | ITA 1872/DEL/2021 2017-18 [A} BUCHER HYDRAULICS PRIVATE LIMITED

11 ITA 4451/DEL/ 2024 2020-21 [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED

12 | TTA 5611/DEL/2024 | AY 2021-22 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED

21-Apr-2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF H BENCH FOR 19-MAY-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 14/DEL/2025 2019-20 | [D] ASHUTOSH SHARMA
2 BMA 8/DEL/2024 2017-18 | [A] SARVESH NAIDU
3 BMA 8/DEL/2025 2019-20 | [A] ASHUTOSH SHARMA
4 BMA S/DEL/2025 2019-20 | [A] ASHUTOSH SHARMA,
5 | IT(TPYA 77/DEL/2026 2022-23 | [A] EXPEDITORS INTERNATIONAL (INDIA) PRIVATE LIMITED
6 | IT(TPA 88/DEL/2026 2022-23 | [A] MARUTI SUZUKI INDIA LTD {5/G)
7 ITA 2325/DEL{2022 2018-19 [A] AERIS COMMUNICATIONS INDIA P.LTD
8 ITA 3972/DEL/2024 2020-21 [A] CNH INDUSTRIAL (INDIA) PRIVATE LIMITED (S/G;
9 ITA 5988/DEL/2019 2008-09 | [D] AON SERVICES INDIA P.LTD
10 ITA 601/DEL/2022 2017-18 [A] RMD KWIKFROM INDIA PRIVATE LIMITED
Assistanf Regi:
4 21-Apr-2
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| - INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 20-MAY-2026 (WEDNESDAY)
Srl |  Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 3/DELS2026 2019-20 [A] RAJESH GUPTA
2 BMA 7/DEL/2025 2018-19 | [A] BINDU TODI
3 | IT(TP)A 33/DEL/2025 2022-23 [A] BREVC CRM SOLUTIONS PRIVATE LIMITED
4 | IT(TP)A 40/DEL/2025 | AY 2021-22 | [A] CARGILL INDIA PRIVATE LIMITED
s e ooezos | vz | B e RO RATE DA USSR TR
6 | IT(TP)A 80/DEL/2026 | AY 2022-23 | [A] BMW INDIA PRIVATE LIMITED
7 ITA 480/DEL/2021 2016-17 [A] BI.VIW INDIA PVT, LTD.
§ TTA 5318/DEL/2024 | AY 2021-22 | [A] BMW INDIA PRIVATE LIMITED (S/G)
9 ITA 5354/DEL/2012 2008-09 [A] BMW INDIA PVT. LTD. {2604)
10 ITA 7223/DELf2017 2013-14 [A] BMW INDIA PVT, LTD,
11 | 1TA 8226/DEL/2018 2014-15 [A] BMW INDIA PVT, LTD,
12 ITA 880/DEL/2021 2016-17 [A] SQUARE YARDS CONSULTING PVT. LTD.
13 | TTA 9657/DEL/2015 2015-16 [A] BMW INDIA PVT, LTD,
14 SA 112/DELf2026 AY 2022-23 | [A] BMW INDIA PRIVATE LIMITED
15 SA B25/DELS2025 2022-23 [A] BREVO CRM SOLUTIONS PRIVATE LIMITES
Bty
Assistant Regﬁ|
21-Apr-20 H}
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 27-APRIL-2026 (MONDAY)

Srl | Appeal Number A;::": Assessee Name Remarks
1 [1TA 1368/DEL/2017| 2012-13 |[A] ZIMMER INDIA PVT. LTD.
2 |ITA 1977/DEL/2017| 2012-13 [[A] DISCOVERY COMMUNICATIONS INDIA
3 |ITA 3874/DEL/2018( 2012-13 |[A] ACME CLEANTECH SOLUTIONS LTD. -
4 |ITA 3963/DEL/2018( 2012-13 |[[D} ACME CLEANTECH SOLUTIONS LTD. I
5 {ITA 5193/DEL{2019| 2013-14 |[D] ACME CLEANTECH SOLUTIONS PVT. LTD.
& |ITA 5194/DEL/20191 20613-14 |[A] ACME CLEANTECH SOLUTIONS PVT. LTD™
7 |ITA 1638/DEL/20221 2017-18 |[A] ROCKWELL AUTOMATION PRIVATE LTD. (R/M)
8 [ITA 6089/DEL/2024| 2021-22 |{A] TOYOTA TSUSHO NEXTY €LECTRONICS INDIA PRIVATE LIMITED ]
j{'vi .

7 Assistant Registra
: 21-Apr-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 28-APRIL-2026 (TUESDAY)

Sri | Appeal Number A‘z?rt. Assessee Name Remarks
1 |ITA 5938/DEL/2018| 2010-11 |[{A] UNICHARM INDIA PVT. LTD.
2 UITA 6088/DEL/2018| 2011-12 |[A] UNICHARM INDIA PVT. LTD.
3 |ITA 6104/DEL/2018| 2010-11 [D]'UNICHARM INDIA PVT. LTD.
4 1TTA 6203/DEL/2018| 2011-12 | [D] UNICHARM INDIA PVT. LTD.
5 |ITA 7414/DEL/2019( 2012-13 | [A] UNICHARM INDIA PVT. LTD,
6 [ITA 1478/DEL/2022| 20317-18 | [A] UNICHARM INDIA PRIVATE LIMITED
7 |ITA 2045/DEL{2022| 2018-19 | [A] UNICHARM INDIA P.LTD ~)
8 |[ITA 3938/DEL/2019| 2009-10 |[A] CARGILL INDIA PVT. LTD. ' ’T
9 |[ITA 4033/DEL/2015 2b09-10 (D] CARGILL INDIA PVT. LTD. ~
10 [ITA 7310/DEL/2019| 2014-15 | [A] MCCAIN FQOCS INDIA PVT. LTD ? ]
11 | ITA 7567/DELf2019| 2014-15 |[D] MCCAIN FOODS INDIA PVT. LTD —J
12 |1TA 1493/DEL/2022| 2618-19 |[A] BT GLOBAL BUSINESS SERVICES PRIVATE LIMITED |
13 IITA 2042/0ELf2022| 2018-19 | [A] KOMORI INDIA PVT LTD |
oA .
- Assistant Registrar
D~ 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 29-APRIL-2026 (WEDNESDAY)

Sl | Appeal Number A\S,Z:'rt' Assessee Name Remarks
1| SA22/DEL/2026 | 2021-22 |(A]CBRE SOUTH ASIA PRIVATE LIMITED
2 |ITa 5369/DEL/2024| 202122 | [A] MICROSOFT INDIA (R&D) PRIVATE LIMITED (S/S)
3 5552&2‘;02 4 | 202122 |[A] SOTL INDIA PRIVATE LIMITED (5/G) ]
N I 202223 | [A] SOTI INDIA PRIVATE LIMITED |
/DEL/2025 ]
5 |ITA 7526/DEL/2017| 2012-13 | [D] AON SERVICES INDIA PATD —
6 |ITA 7669/DEL/2017| 2012-13 | [A] AON CONSULTING PYT.1TD.
7 |I17A 1151/DEL/2022| 201819 | [A] MOBASE INDIA PLTD
8 |ITA4336/DEL/2024| 2020-21 |[A] SIEMENS EDA (SALES AND SERVICES) PRIVATE LIMITED
9 |1TA 3383/DEL/2024| 2020-21 | [A] HORIBA INDIA PRIVATE LIMITED
10 |ITA 5996/DEL/2024| 2021-22 | [A] EFACEC INDIA PRIVATE LIMITED
: stant Registr;r

21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 30-APRIL-2026 (THURSDAY)

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
1 | ITA 490/DEL/2021 2015-16 | [A] LG ELECTRONICS INDIA PVT. LTD. (%} “

2 FITA 2493/DEL/2022] 2017-18 | [A] LG ELECTRONICS INDIA PVT. LTD. (w

3 |ITA 1036/DEL/2023) 2018-19 | [A] LG ELECTRONICS INDIA PVT. LTD (5/G)

4 |ITA 4397/DEL/2024] 2020-21 |{A] LG ELECTRONICS INDIA PRIVATE LIMITED (5/G

IT(TP)A

187/DEL/2026 2022-23 | [A] LG ELECTRONICS INDIA LIMITED (_SﬁS)

6 |ITA 2781/AHD/2012( 2008-09 §[A] GE INDIA INDUSTRIAL {P) LTD. 7

7 |TTA 1867/DEL/2015| 2010-11 | [A] GE INDIA INDUSTRIAL PVT. LTD. J

8 }ITA 3695/DEL/2015( 2007-08 |[A] M/S. GE INDIA INDUSTRIAL PVT. LTD.

9 JITA 5193/DEL/2018| 2014-15 | [A] GE INDIA INDUSTRIAL PVT. LTD.

10 |ITA 7760/DEL/2019| 2010-11 | [A] GE INDIA INDUSTRIAL PVT, LTD.

11 |ITA 3389/DEL/2014| 2008-09 | (A} M/S. CORNELL OVERSEAS P LTD.

[A] GENPACT INFRASTRUCTURE (HYDERABAD) PVT. LTD. (RE-

12 1ITA 2055/DEL/2015} 2009-10 CONSTRUCTED)

13 ¢ ITA 66/DEL/2018 | 2010-11 |[D) BERTELSMANN MARKETING SERVICES INDIA PVT. LTD. =

14 | CO60/DEL/2018 | 2010-11 |[A] BERTELSMANN MARKETING SERVICES INDIA PVT. LTl.',‘J."Jr

15 |ITA 3543/DEL/2018| 2007-08 | [A] BOMBARDIER TRANSPORTATION INDIA PVT. LTD.

16 | ITA 8275/DEL/2018| 2002-03 | [D] COCA-COLA INDIA INC, INDIA BRANCH OFFICE ¢’

17 | CO 73/DEL/2020 2002-03 | [A] COCA-COLA INDIA INC. INDIA BRANCH OFFICE J

18 [ITA 2391/DEL/2019( 2013-14 | [A] BHARAT ALUMINIUM COMPANY LTD,

19 (ITA 2471/DEL/2019] 2013-14 | {D] BHARAT ALUMINIUM COMPANY LTD. {{R/M}}

X
AsSistant Registrar
#L. 21-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF [ BENCH FOR 04-MAY-2026 (MONDAY)
St [ Appeal Number A\s,::':' Assessee Name Remarks

1 [ITA 1238/DEL/2025( 2012-13 | [A]) M/S OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD (5/G)

2 {ITA 6528/DEL/2017| 2013-14 |[A] DIXON TECHNOLOGIES (INDIA} LTD, -

3 |T7A 1946/DEL/20221 2018-19 | [A] DIXON TECHNOLOGIES (INDIA}) LIMITEDJ

S

. ant Registri?
- 21-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 05-MAY-2026 (TUESDAY)

Srl | Appeal Number A:::rt Assessee Name Remarks
L] 4 ;géff)zgz 5 | 202223 |(A] TOLL GLOBAL FORWARDING (INDIA) PRIVATE LIMITED (S/G).

2 |I7A 6989/DEL/2017| 2013-14 |[A] NEC INDIA PVT, LTD. — 1
5 |masaupeLzome| 201ats |IAINEC V;EE_:_-ig)OLOGIES INDIA P.LTD (FORMERLY KNOWN AS NEC ]

4 |1TA 5321/DEL/2018| 2008-09 |[A] CADENCE DESIGNS SYSTEMS (INDIA) PVT. LTD.

5 |ITA 6770/DEL/2018| 2013-14 | [D} HONDA M OTOR INDIA PLTD

6 |ITA6771/DEL/2018| 2014-15 |[D] HONDA MOTOR INDIA PATD

7 |7h 6786/DEL/2018| 201314 |[A] HONDA CARS .Il;l-gg'\) LT, (SUCCESSOR IN INTEREST OF HONDA

s | o7e7joEL/2010] 201915 |2 FONDA CARS .IT%:.;) LTD. (SUCCESSOR IN INTEREST OF HONDAJ

9 | ITA 786/DEL/2021 | 2016-17 | [A] ELCA COSMETICS PVT, LTD. —

10 | ITA 797/DEL/2022 | 2017-18 | [A] ELCA COSMETICS PRIVATE LIMITED

11 |ITA 1452/DEL/2022| 201819 |[A] ELCA COSMETICS PLTD

12 | ITA 4108/DEL/2024| 2020-21 | [A] ELCA COSMETICS PRIVATE LIMITED

13 {ITA 5974/DEL/2024| 2021-22 |[A] ELCA COSMETICS PRIVATE LIMITED

14 |ITA 1995/DEL/2021| 201617 |[A] BOMBARDIER AEROSPACE INDIA PRIVATE LIMITED

15 | ITA S53/DEL/2022 | 2017-18 | [A] NOTDA TOWERS PRIVATE LIMTED

16 | ITA 854/DEL/2022 | 2017-18 | [A] VATIKA SEVEN ELEMENTS PRIVATE LIMITED =)

17 | 1TA 855/DEL/2022 | 2017-18 | [A] VATIKA SOVEREIGN PARK PRIVATE LTD. ™

18 |ITA 2001/DEL/2022| 2018-19 | [A] SINGTEL GLOBAL (INDIA) PVT LTD

19 |I7A 2282/DEL/2022| 201819 | [A] MEDIFORCE HEALTHCARE PVT LTD )
20 | ITA 2037/DEL/2023| 2016-17 | [A] TIMEX GROUP INDIA LTD.

21 |TTA 5436/DEL/2024| 202122 | [A] TOYOTA BOSHOKU DEVICE INDIA PRIVATE LIMITED

22 |ITA 5925/DEL/2024| 2021-22 | [A] MARKIT INDIA SERVICES PRIVATE LIMITED

23 | 1Ta 6096/DEL/2024| 202122 | 1A) SINCH CLOUD COMMUNICATION SERVICES INDIA PRIVATE

LIMITED

K/{!ssistant Registi -~

-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 06-MAY-2026 (WEDNESDAY)

Srl | Appeal Number Ai:‘rt' Assessee Name Remarks
1 [ITA 2056/DEL/2022( 2018-19 | [A] SYNIVERSE TECHNOLOGIES SERVICES INDIA P.LTD
2 |ITA 5892/DEL/2024| 2021-22 |[A] CORDSTRAP INDIA PRIVATE LIMITED
R

7 Assistant Registrar
¢/l 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 07-MAY-2026 (THURSDAY)

Sl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 3060/DEL/2017

2009-10

{D] M/S RBS INDIA DEVELOPMENT CENTRE PVT, LTD.7

ITA 3198/DEL/2017

2005-10

,J

{A] RBS SERVICES INDIA PVT. LTD.

ITA 4575/DEL/2018

2010-11

[A] SCHNEIDER ELECTRIC INDIA PVT. LTD. —

ITA 8163/DEL/2018

2014-15

[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.

ITA 575/DEL/2019

2012-13

[A] SCHNEIDER ELECTRIC INDIA PVT. LTD. \

ITA 835/DEL/2019

2012-13

[D] SCHNEIDER ELECTRIC INDIA PVT. LTD. I

ITA 9660/DEL/2019

2009-10

fA] SCHNEIDER ELECTRIC INDIA PVT. LTD.

m |~ |

ITA 9661/DEL/2019

2015-16

{A] SCHNEIDER ELECTRIC INDIA PVT. LTD.

ITA 611/DEL/2021

2016-17

(A} SCHNEIDER ELECTRIC INDIA PVT. LTD.

10

1TA 554/DEL/2022

2017-18

{A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD,

11

ITA 2188/DEL/2023

2011-12

fA] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED ,

12

ITA 5850/DEL/2024

2021-22

{A} SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED *J

13

ITA 7636/DEL/2019

2014-15

[A] XEROX INDIA LTD. —’

14

ITA 7817/DEL{2019

2014-15

{D] XEROX INDIA LTD, /

15

ITA 559/DEL/2022

2017-18

{A] XEROX INDIA LTD. N

16

ITA 523/DEL/2021

2016-17

{A] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PVT LTD
(FORMELY KNOWN AS KEIHIN INDIA MANUFACTURING PVT LTD) -~

17

ITA 142/DEL/2022

2017-18

fA] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PVT. LTDJ

18

ITA 489/DEL/2022

2017-18

[A] ELOFIC INDUSTRIES LIMITED

19

ITA 499/DEL/2022

2017-18

[A] HELLA ENDIA AUTOMOTIVE PRIVATE LIMITED

Assi

A

Assistant Registrar
21-Apr-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 11-MAY-2026 (MONDAY)

Sl | Appeal Number Azr::. Assessee Name Remarks
' n}& 2012 | 200708 | 1A} RS BUSINESS SERVICES PLTD (OLD)
2 | 4aer /nﬁa 12012 | 2007-08 | [D] RES BUSINESS SERVICES P. LTD. (OLD)
3 |I7A 821/MUM/2013| 200809 |[A] RBS BUSINESS SERVICES P.LTD (OLD)
4 |ITA 848/MUM/2013| 2008-09 | [D] RBS BUSINESS SRVICES PATD (OLD)
- !,JLT,':‘,‘ 2015 | 2009-10 | [D] RBS BUSINESS SERVICES PATD
6 | 407 ;JE?« /2015 | 200910 | [A] RBS BUSINESS SERVICES P. LTD
7 |ITA 1524/DEL/2016| 2010-11 |[A] M/S. RBS BUSINESS SERVICES PVT, LTD. ~
8 |TTA 2565/DEL/2014| 2009-10 | [A] M/S. AWB INDIA PRIVATE LIMITED
9 |I7A 1401/DEL/2017| 2009-10 | [D] M/S. MERIDIAN MOBILE INDIA PVT. LTD. - ;
10 | ITA 1402/DEL/2017{ 2010-11 | {D] M/S. MERIDIAN MOBILE INDIA PV, LTD,
11 |ITA 4589/DEL/2017| 201112 | [A] MARATHAN ELECTRIC INDIAPLTD -
12 |ITA 4614/DEL/2017] 2011-12 | [D] MARATHON ELECTRIC INDIA PV, LTD. —
13 | ITA 663/DEL/2018 | 2011-12 | [D] WNS BUSINESS CONSULTING SERVICES PVT, LTD.
1t | Trm a600/DEL/2018] 200506 ([IB]D ?gh;sf:sggc'aoums LIFECYCLE MANAGEMENT SOFTW::QE
15 |ITA 4836/DEL/2018{ 2005-06 | {A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT, (TD.
16 |ITA 2012/DEL/2022} 2017-18 | [A] LG CNS INDIA PVT, LTD.
17 | 1TA 5332/DEL/2024| 2021-2022 | [A] BANDO INDEA PVT. LTD.
18 | TTA 5355/DEL/2024| 2021-22 | {A] SINOCHEM INDIA COMPANY PRIVATE LIMITED
19 | ITA 6122/DEL/2024| 2021-22 |[A] DE DIAMOND ELECTRIC INDIA PRIVATE LIMITED
S AT N
ﬁistant Registran]
’ 21-Apr—202ﬂ_




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 12-MAY-2026 (TUESDAY)

srl

Appeal Number

Assmit.
Year

Assessee Name

Remarks

ITA 2383/DEL/2018

2012-13

[D] JINDAL SAW LTD.

{

ITA 2384/DEL/2018

2013-14

{D] JINDAL SAW LTD.

ITA 2747/DEL/2018

2012-13

[A] JINDAL SAW LTD.

ITA 2748/DEL/2018

2013-14

[A] JINDAL SAW LTD.

ITA 463/DEL/2019

2013-14

H
[A} JINDAL SAW LTD. _|

ITA 1202/DEL/2019

2012-13

[A] G45 SECURE SOLUTIONS (INDIA) -

ITA 7732/DEL/2019

2010-11

[A] G4S SECURE SOLUTIONS (INDIA) PRIVATE LIMITED I

ITA 7733/DEL/2019

2011-12

[A] G4S SECURE SOLUTIONS (INDIA} PRIVATE LIMITED —l

ITA 2341/DEL{2022

2012-13

[A] CHANEL (INDIA) PRIVATE LIMITED

10

ITA 2729/DEL/2022

2014-15

[A] VEETEE FINE FOODS LTD

11

ITA 962/DEL/2023

2016-17

[A] SEPCO 1 ENGINEERING (INDIA) P.LTD

12

ITA 5386/DEL/2024

2021-22

[A] WSP CONSULTANTS INDIA PRIVATE LIMITED

13

ITA 5726/DEL/2024

2021-22

[A] ROULUNDS BRAKING INDIA PVT, LTD.

14

ITA 5727/DEL/2024

2021-22

{A] ALLIANCE FRICTION TECHNOLOGY PVT. LTD.

ra

L
1

—Assistant Reg}:ét;;r
21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 13-MAY-2026 (WEDNESDAY)

Srl | Appeal Number A$::1:. Assessee Name Remarks
1 SA 60/DEL/2025 2021-32 [A] JONES LANG LASALLE PROPERTY CONSULTANTS {INDIA) PRIVATE
- LIMITED L
2 |1TA 6135/DEL/2024| 2021-22 L[I,:]u?r(élgES LANG LASALLE PROPERTY CONSULTANTS {INDIA) PRIVAT?
3 | 17A 520/0EL/2023 | 2019-20 |[A) JONES LANG LASALLE PROPERTY CONSULTANTS (INDIA) PLTD N
(/) -
4 |ITA 3424/DEL/2016| 2010-11 | [A] SPECTRIS TECHNOLOGIES PVT, LTD,
5 1 ITA 252/DEL/2017 | 2011-12 | [A] IMSOFER MANUFACTURING INDIA PVT, LTD,
6 |ITA 1575/DEL/2018| 2013-14 {{A] PHI SEEDS PVT. LTD. (R/M) )
!
7 |ITA 7375/DELf2018| 2014-15 |[A] PHI SEEDS PVT, LTD. (R/M) [
8 |ITA 9205/DEL/2019( 2015-16 ([A] PHI SEEDS PVT, LTD. (R/M) J
9 |ITA 2155/DEL/2018( 2011-12 |[A] NUSSLI SWITZERLAND LTD.
10 | 1TA 3780/DEL/2024| 2020-21 (E:’I:{\LE?LIA WATER TECHNOLOGIES AND SOLUTIONS {INDIA) P LTD
|
) ] [A] M/S VEOLIA WATER TECHNOLOGIES AND SOLUTIONS {INDIA)
11 }TTA 5843/DEL/2024| 2021-22 PRIVATE LIMITED -
12 [ ITA 2667/DEL/2025| 2021-22 |[A] M/S HERO MOTOCORP LTD.
13 (ITA 7403/DEL/2025| 2014-15 | [A] NDTV CONVERGENCE LIMITED f
14 | TTA 7404/DEL/2025( 2014-15 |[A] NEW DELHI TELEVISION LIMITED J
15 [ ITA 7405/DEL/2025| 2015-16 | [A] NEW DELHI TELEVISION LIMITEDJ
o
ssistant Registrar

21-Apr-20°9)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 14-MAY-2026 (THURSDAY)

srl | Appeal Number A‘z :1:. Assessee Name Remarks
1 |ITA 5659/DEL/2024| 2021-22 |[A] CERAGON NETWORKS INDIA PRIVATE LIMITED (S/G)
2 |ITA 3919/DEL/2013| 2009-10 | [A] M/S NEEL METAL PRODUCTS LTD.”]
3 | ITA 386/DEL/2017 | 2011-12 |[A] NEEL METAL PRODUCTS LTD. [
4 | ITA 443/DEL/2017 | 2011-12 | [D] NEEL METAL PRODUCTS LTD. /
5 |ITA 5935/DEL/2017| 2012-13 | [A] NEEL METAL PRODUCTS LTD. I
6 |1TA 6464/DEL/2017| 2012-13 | [D] NEEL METAL FRODUCTS LTD. |
7 |1TA 7246/DEL/2018] 2013-14 | [A] NEEL METAL PRODUCTS LTD. i
8 |ITA 7318/DEL/2018] 2013-14 {[D] NEEL METAL PRODUCTS LTD.
9 | 1TA 472/DEL/2017 | 2010-11 | [A) XAVIENT INFORMATION SYSTEMS (i) PVT. LTD. (R/M)
10 |ITA 7177/DEL/2017| 2009-10 | [A] METENERE LTD.
11 |T7A 7193/DEL/2018| 201112 | [A] LUMMUS TECHNOLOGY HEAT TRASFER BV —
12 }ITA 7337/DEL/2018] 2011-12 [ [D) LUMMUS TECHNOLOGY HEAT TRASFER BV‘"‘J
13 538?;&?302 o |AY2021-22 | [A] ALTUDO CONSULTANCY SERVICES PRIVATE LIMITED
14 | FTA 5922/DEL/2024| 2021-22 | [A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED
15 TP 2021-22 | {A] PHINIA DELPHI INDIA PRIVATE LIMITED
6043/DEL/2024
16 |ITA 2830/DEL/2025| 2020-21 | A} VOLVO AUTO INDIA PRIVATE LIMITED ~
17 [17A 2831/0EL/2025 | 2021-22 | [A] VOLYO AUTO INDIA PRIVATE LIMITED ./
]
~ Assistant Registra:

gy " 21-Apr-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 18-MAY-2026 (MONDAY)

Sl { Appeal Number A::._:’rt' Assessee Name Remarks
1 {[TA 1421/DEL/2022; 2017-18 | [A] LUDHIANA SANGRUR INFRA ROAD PRIVATE LIMITED
2 (ITA 4538/DEL/2024; 2020-21 | [A] INFOGAIN INDIA PRIVATE LIMITED
3 ITTA 5322/DEL/2024) 2021-22 |[A] AMADEUS INDIA PRIVATE LIMITED
4 (ITA 5387/DEL/2024| 2021-22 [A] JANES DEFENSE INDIA LLP
5 IT(TPA 2021-22 [A] HERAELS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM
5920/DEL/2024 BUDDHA NAGAR il
6 IT(TP)A 5021.27 | [A] HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM -/
5937/DEL/2024 BUDDHA NAGAR
7 |ITA 5934/DEL/2024| 2021-22 |[A] SYNIVERSE TECHNOLOGIES SERVICES {INDIA) PRIVATE LIMITED

- -

ﬁssistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 19-MAY-2026 (TUESDAY)

s | Appeal Number A,?:'::‘ Assessee Name Remarks
1 | SAS80/DEL/2025 | 2016-17 |[A] MARUTI SUZUKI INDIA LTD, 7
2 | ITA521/DEL/2021 | 201617 |[A] MARUTE SUZUKI INDIA LTD. (S/G)
3 (ITA 1952/DEL/2022| 2017-18 |[A] MARUTI SUZUKI INDIA LTD (S/G)
4 |ITA 1953/DEL/2022| 2018-19 | {A] MARUTI SUZUKI INDIA LTD (S/G)
5 | ITA 405/DEL/2023 | 2019-20 | [A] MARUTI SUZUKI INDIA LIMITED (S/G)
6 |ITA 3786/DEL/2024| 2020-21 | [A] MARUTI SUZUKI INDIA LIMITED (S/G)
7 |ITA 1947/DEL/2023| 2015-16 | [D] TPV TECHNOLOGY INDIA PVT. LTD.
8 |ITA 4340/DEL/2024| 2020-21 |[A] MIHAMA INDIA PRIVATE LIMITED
9 |ITA 5883/DEL/2024| 2021-22 |[A] SIEMENS EDA (INDIA) PRIVATE LIMITED
10 | ITA 5890/DEL/2024| 2021-22 |[A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED
)
. Assistant Registras
[ 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 20-MAY-2026 (WEDNESDAY)

Srl | Appeal Number A:Z'::‘ Assessee Name Remarks
1 | ITA 876/DEL/2021 | 2016-17 |[A] HONDA TRADING ASIA COMPANY LIMITED ~
2 |TTA 2367/DEL/2022( 2017-18 | [A] HONDA TRADING ASJA COMPANY LIMITED (INTL. TAXATION) [
3 |ITA 2368/DEL/2022) 2018-19 | [A] HONDA TRADING ASIA COMPANY LIMITED (INTL, TAXATION) T
4 | ITA 888/DEL/2023 2019-20 | [A) HONDA TRADING ASIA COMPANY LIMITED ‘—J
5 | ITA 685/DEL/2022 | 2017-18 | [A] HERO MOTORCORP LTD.
6 80};{551?%25 202223 | [A] BENTLEY SYSTEMS INDIA PRIVATE LIMITED

ssistant Registrar]
21-Apr-2026
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L NAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 04-MAY-2026 (MONDAY)

Assmt.

Srl| Appeal Number Year Assessee Name Remarks
1 | ITA281/PUN/2026 | 2017-18 | [A] PRAGATI AUTOMOTIVE ENGINEERS PRIVATE LIMITED
2 UITA 1836/DEL/2026 | 2017-18 | [A] PRAM BEER SINGH (E- (FILE})

3 ]ITA 2306/DEL/2026 | 2023-24 | [A) SHAKIL AHMAD KHAN

4 |TTA 2307/DEL/2026 | 2017-18 | [A] RAJENDRA PAL SINGH SANDHU
5 | ITA 2310/DEL/2026 | 2020-2021 | [A] SHRI PERCY KEKU SHROFF

6 | ITA 2314/DEL/2026 | 2022-23 | [A] SPREADING SMILES

7 | ITA 2315/DEL/2026 | 2012-13 | [A] SANJAY NANGIA

8 | ITA 2319/DEL/2026 | 2017-18 |[A] BHANWAR LAL PERIWAL

9 | FTA 2324/DEL/2026 | 2017-18 |[A] RANBIR SINGH

10 | ITA 2336/DELS2026 | 2017-18 ] [A] RAJEEV ATTAR
11 | ITA 2338/DEL/2026 | 2011-12 {({A] ANITA DEVIL

- Assistant Registrar
21-Apr-2026|
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INCOME TAX APPELLAYE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 05-MAY-2026 (TUESDAY)

Assmt.

Sl | Appeal Number Year Assessee Name Remarks
1 | ITA 2363/DEL/2026 | 2020-21 | [A] RADICOOL PHARMACEUTICALS PRIVATE LIMITED
2 | TTA 2382/DEL/2026 | 2012-13 | [A] BDJAY KUMAR CHANDRA
3 | ITA 2386/DEL/2026 | 2018-19 | [D] VIJAY KUMAR THAKRAL
4 | ITA 2389/DEL/2026 | 2012-13 |[A] PRADEEP KAUR
5 [ ITA 2390/DEL/2026 | 2017-18 {[A] RASHMI MADAN
6 | ITA 2391/DEL/2026 | 2017-18 |[A] APARNA KAPUR
7 | ITA 2392/DEL/2026 |  2014-15 | [A] SANDEEP
8 | ITA 2396/DEL/2026 | 2017-18 |[A] PRAMOD KUMAR VERMA
9 | ITA 2357/DEL/2026 { 2017-2018 | [A] SONU KUMAR
10 [ ITA 2404/DEL/2026 | 2019-20 | [D] MAS ADVISORY SERVICES PRIVATE LIMITED

~Asgistant Registrar
21-Apr-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 (WEDNESDAY)

Assmt.

Ssrl § Appeal Number Year Assessee Name Remarks
1 | ITA 2408/DEL/2026 | 2017-18 | [A) UMA SHANKAR HUF
2 [ITA 2412/DEL/2026 { 2017-18 |[[A] ANU MEHRA
3 [ITA 2425/DEL/2026 | 2017-18 | [A] VRINDAVAN INTERNATIONAL TRADE PRIVATE LIMITED
4 |ITA 24S8/DEL/2026 | 2016-17 |[A] PARVESH KUMAR
5 | ITA 2459/DEL/2026 | 2017-18 | [A] NARESH KUMAR
6 | ITA 2469/DEL/2026 | 2015-16 | [A] SNT DERIVATIVE BROKING PVT. LTD
7 | ITA 2470/DEL/2026 | 2012-13 |[A] KARAM VEER
8 |ITA 2472/DEL/2026 | 2020-21 |{A] POONAM DEVI
9 | ITA 2480/DEL/2026 | 2014-15 | [A] DEEPAK SOLANKI
10 | ITA 2486/DEL2026 | 2017-18 | [A] RAM KISHORE AGGARWAL
B T
jstant Registran

21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 07-MAY-2026 (THURSDAY)

Sri | Appeal Number A;:'::‘ Assessee Name Remarks
1 | ITA 2487/DEL/2026 | 2012-13 |[A] SHEEL AGGARWAL

2 UITA 2576/DEL/2026 | 2019-2020 | [A] PANKAJ KUMAR JAIN

3 | ITA 2584/DEL/2026 | 2017-2018 | [A] SUBHASH CHANDER KHURANA

4 |ITA 258S/DEL/2026 | 2012-13 |[A] SONA DEVI

5 | ITA 2632/DEL/2026 | 2017-18 | [A] ANSHU JAIN

7 | ITA 2648/DEL/2026 | 2017-18 | [A] AKHIL PARKASH (HUF)

8 | ITA 2657/DEL/2026 | 2019-20 | [A] MANIK SOMANI

9 | ITA 2660/DEL/2026 | 2018-19 [A] BIOMEDICARE LABORATORIES PRIVATE LIMITED

10 | ITA 2691/DEL/2026 | 2015-16 | {A] RAJ KUMAR GARG HUF

oy -

_Assistant Registrar
21-Apr-2026]




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 11-MAY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1160/DEL/2026 2012-13 [ [A] GYAN PRAKASH MISHRA (E-(FILE)}
2 ITA 1413/DEL/2026 2017-2018 | [A] OM PARKASH (E-(FILE)}

3 ITA 1430/DEL/2026 2020-21 [A] MAHAVIR PRASHAD JAIN (E~(FILE})

4 1TA 1740/DEL/2026 2011-12 [A] SANJAY KUMAR RAUL

5 ITA 2276/DEL/2026 2015-16 [A] NITIN SINGLA {E- (FILE))

6 ITA 2692/DEL/2026 2020-2021 | [A] VARUN JAIN

7 ITA 2693/DEL/2026 2021-22 [A) SURINDER KUMAR KHURANA

8 ITA 2654/DEL/2026 2016-17 [A] GARRY LAKHANPAL

9 ITA 2695/DEL/2026 2018-19 [A] BLACKROCK SECURITIES PRIVATE LIMITED

10 | TTA 2697/DEL/2026 2020-21 [D]} BHARAT BHUSHAN
11 | ITA 2699/DELf2026 2012-13 [A] SANGEETA JAIN
12 | ITA 2703/DEL{2026 2020-21 [A] VISVESVARYA CONSULTANCY
13 ITA 2718/DEL/2026 2017-18 [A] KAJODI RAM
14 | ITA 271S/DEL/2026 2020-21 [D] SUDHIR KUMAR
15 | ITA 2725/DEL/2026 2016-17 [A] SUPERICR PROJECTS LLP
16 | ITA 2728/DEL/2026 2020-21 [A] RAJU MEHTAB
17 | ITA 2748/DEL{2026 2019-20 [A} ANIL KUMAR BANSAL
18 | ITA 2749/DEL/2026 2014-15 [A? ARVIND KUMAR BAHL
19 | ITA 2787/DEL/2026 2012-13 [A] SHAILENDRA JINDAL
20 | [TA 2802/DEL/2026 2020-21 [A] SHRI MAHARAJA AGARSEN SIKSHA SAMITI
21 | [TA 2B04/DEL/2026 2018-1% [A]} ANIL CHAUBEY
22 | ITA 2B13/DELf2026 2012-13 [A] NARAIN SINGH
23 | ITA 2815/DEL/2026 2016-17 [A] SHIKSHA
24 | ITA 2829/DEL/2026 2013-14 [A] SHELLA DEVI
25 ITA 2872/DELf2026 2020-21 [A] SURINDER PAL KHURANA
26 | ITA 2874/DEL/2026 2012-13 [A] DAVENDRA SINGH
27 | TITA 2875/DEL/2026 2019-20 [D] SHAILENDER SINGH RANA
28 | ITA 2880/DEL/2026 2023-2024 | [A] YAR MOHAMMAD KHAN
29 | ITA 2882/DEL/2026 2023-24 [A] PARIVARTNAM SEVA SAMITI
30 | ITA 2885/DEL/2026 2020-2021 | [A] GOGIA DEVELOPERS

—Assi, ‘nt Regist;ar
21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 12-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2488/DEL/20726 2017-18 | [A] CHANDER MOHAN SINGH THAKARAN

2 ITA 2886/DELf2026 2020-21 [A] JITENDER KUMAR

3 | TTA 2889/DELf2026 2014-15 | [A] NEERA)J KUMAR 8 SONS HUF

4 ITA 2895/DEL/2026 2020-2021 | [A] SINGH JAGIIT SAIMBI

S | ITA 2940/DEL/2026 2016-17 { [A] JAI SINGH

ITA 2841/DELf2026 2017-18 [A] REKHA BHATIA ARORA

7 ITA 2946/DELf2026 2017-18 [A] JAI PRAKASH THAKUR

B8 ITA 2947/DELf2026 2012-13 [A] KAMLESH KUMAR SINGH

9 ITA 2957/DEL2026 2014-15 [A] VIRENDER SINGH

10 | ITA 2962/DEL/2026 2011-12 | {A] NEERU SHARMA

11 | ITA 2975/DELf2026 2013-14 | [D] BDENDER GARG

12 | ITA 2981/DELf2026 2017-18 [A] HARI SHANKAR KUMAR

13 | ITA 2985/DEL/2026 2018-19 [A] ANOOP SINGH

14 | ITA 2995/DEL/2026 2022-23 [A] NEWS LAUNDRY MEDIA PRIVATE LIMITED

15 | ITA 2999/DEL/2026 2020-21 [A] SRT NARAYAN MERCANTILES PRIVATE LIMITED
16 | ITA 3002/DEL/2026 2018-19 [A] VISHWKARMA IMPEX PRIVATE LIMITED

17 | 1TA 3006/DEL/2026 2017-18 | [A] DEEPAK KUMAR

18 | ITA 3009/DEL/2026 2015-16 [A] GAURAY AGGARWAL

19 | ITA 3055/DEL/2026 2011-12 [A] NIRU ANAND

20 | ITA 3061/DEif2026 2017-18 {A] RAJO DEVI

21 | TITA 3062/DEL/2026 2023-24 {A] SUMAN DEVI

22 } TTA 3077/DEL/2026 2024-25 [A] MITTAL ENTERPRISES

23 | ITA 3084/DEL/2026 2012-13 | [A) SONAM

24 | ITA 3094/DEL/2026 2013-14 [A] ANITA SHARMA

25 | ITA 3114/DEL/2026 2008-10 [A} RNAM FINLEASE PVT LTD

26 | TTA 3117/DEL/2026 2019-20 | [A] CHAWLA CONSTRUCTION

27 | ITA 3135/DELf2026 2019-20 | [A] ASSAM HIRE PURCHASE COMPANY PRIVATE LIMITED
28 | TTA 3141/DEL/2026 2017-18 | [A] PALCO TEX FEB LIMITED

25 | ITA 3164/DEL/2026 2018-19 {A] VIPUL GARG

30 | TITA 3165/DEL/2026 2017-18 | {A] NARENDER KUMAR MITTAL

Assfstant Registrar

& 21-Apr-2026
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NCOM T DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 13-MAY-2026 (WEDNESDAY)

Srl Appeal Number | Assmit. Year Assessee Name Remarks
1 ITA 2353/DEL/2026 | 2012-2013 |[A] BRAJ PAL
2 [TA 2354/DELf2026 2017-18 {A] BALBIR SINGH
3 ITA 2406/DEL{2026 2019-20 [A] RASHTRIYA SHIKSHAK KALYAN PRATISTHAN
4 ITA 2446/DEL/2026 2017-18 [A] MUKESH
5 | TTA 2481/DEL{2026 2022-23 | [A] SUDHANSHU MISHRA
ITA 2499/DEL/2026 2015-16 [A] SANJAY SINGH KASANA
7 ITA 2502/DELf2026 2012-2013 | [A] NARENDER KUMAR
8 ITA 2604/DEL/2026 2012-13 [A] BEENA YADAY
9 | ITA 2609/DEL/2026 2017-18 | [A] KESHAV PAINTS PRIVATE LIMITED
10 | ITA 2610/DEL/2026 2017-18 [ [A] ASHOK KUMAR
11 | ITA 2618/DEL/2026 2017-18 | [D] NAVEEN RATHI
12 | ITA 2643/DEL/2026 2021-22 [D] BHUDEV HARIOM GUPTA
13 | ITA 2762/DELf2026 2017-18 [A] MOHAN LAL
14 | TITA 2752/DEL/2026 2017-18 [A] RAIESH MANRAO HUF
15 | ITA 2753/DEL/2026 2019-20 [A] PLEASANT IMPEX PRIVATE LIMITED
16 | 1TA 2806/DEL/2026 2017-18 | [A] SHUBHAM JAIN
17 | ITA 2831/DEL/2026 2022-23 [ [A] LOKENDRA SINGH
18 | ITA 2832/DEL{2026 2012-13 [A] SURESH CHANDRA CHATURVEDI
19 | ITA 2846/DEL/2026 2019-20 {A] VIJAYANT BHATIA
20 | ITA 2844/DELf2026 2018-19 [A] KAMDHENU ENTERPRISES
21 | ITA 2852/DELf2026 2023-24 | [A] ANUBHAV AGGARWAL
22 | ITA 2871/DEL/2026 | 2020-2021 |[A] KAPIL
23 ITA 3180/DEL/2026 2012-2013 | [A] SWETA ANAND
24 | ITA 3182/DELf2026 2017-18 [A] MANO] KUMAR.
25 | ITA 3189/DEL{2026 2018-19 [ [A] ASHA MAKKAR
26 | ITA 3190/DEL/2026 2017-18 [A] JASMEET SINGH
27 | ITA 3202/DEL{2026 2012-13 | [A] PARVEEN KUMAR
28 | ITA 3217/DEL/2026 2015-16 | [A] ISHWAR SINGH
29 | ITA 3297/DEL/2026 2020-21 [A] PHOOL KUMAR,
3¢ | ITA 3307/DEL/2026 2017-18 {A] MUNISH GUPTA
) -
- istant Registran

21-Apr-202




INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 14-MAY-2026 (THURSDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 I1TA 3224/DEL/2026 2012-13 [A] MUKESH
2 [TA 3239/DEL/2026 2020-21 [A} MAYANK AGGRAWAL
3 ITA 3248/DEL/2026 2019-20 ] [A) RDU SRIVASTAVA
4 ITA 3267/DEL/2026 2018-19 [A] W3CHAMPS TECHNOLOGY PRIVATE LIMITED
5 ITA 3270/DEL/2026 2017-18 {A] NAVEEN DUTT SHARMA
6 TTA 3272/DEL/2026 22012-13 | [A] HIRA BALLABH KHULBE
7 ITA 3274/DEL/2026 2020-21 [A} PUSHPA
8 ITA 3282/DEL/2026 2017-18 | [A) ASHISH CHHOKER
3 ITA 3321/DEL/2026 2020-21 [A] GIRIRAJ SADAN PRIVATE LIMITED
10 | ITA 3324/DELf2026 2017-18 {A] AJAY KUMAR
11 ITA 3325/DELf2026 2015-20 {A] PARVEEN KUMAR
12 | ITA 3326/DEL/2026 2018-19 [A] RAGHUVIR SINGH
13 | ITA 3343/DEL/2026 2018-19 | [A] M/S GROVER LIGHT SOURCE FVT. LTD
14 | ITA 3344/DEL/2026 2012-13 [A] JHM DEVELOPERS PRIVATE LIMITED
15 ITA 3372/DEL/2026 2017-18 [A] RAKESH
16 | ITA 3397/DEL/2026 2020-21 [A] RANBIR SINGH
17 | ITA 3412/DELf2026 2011-12 | {A] AMIT KUMAR TYAGI
18 | [ITA 3413/DEL/2026 2016-17 | {A] HARISH CHANDAR
19 | [ITA 3426/DEL/2026 2023-24 | [A] ADARSH PRASAD
20 | [ITA 3431/DEL/2026 2016-17 | [A] OM WATI
21 [TA 3440/DEL/2026 2012-13 {A) GEETA SINGH
22 | ITA 3514/DEL/202¢6 2012-13 | [A) SUBHASH CHAND JAIN
23 | TVA 3524/DEL/2026 2022-23 | [A] AASHISH GOEL
24 | TTA 3529/DEL{2026 2021-22 | [A] SDM METALLOYS PVT. LTD.
25 | TTA 3536/DEL{2026 2018-19 | [A] DINESH CHAUHAN
26 | [ITA 3547/DEL{2026 2020-21 [A] LAKHBIR SINGH
27 | ITA 3548/DEL/2026 2021-22 [A} LAKHBIR SINGH
28 ITA 3549/DEL/2026 2022-23 [A] LAXHBIR SINGH
29 | TTA 3552/DEL/2026 2018-19 | [A] KINDLE INFRAHEIGHTS PRIVATE LIMITED
30 | TITA 3559/DEL/2026 2018-19 | [A] SUDHANSHU GROVER

et
- 1

- A nt ;!egistrar'
21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 18-MAY-2026 (MONDAY)

srl | Appeal Number A;‘;:‘: Assessee Name Remarks
1 |ITA 1804/DEL/2026 | 2017-18 | [A) ASSISI CONVENT EDUCATION SOCIETY
2 | ITA 1814/DEL/2026 | 2010-11 | [D] VISHWAS KOHLI
3 |ITA1817/DEL/2026 | 2019-20 | [A] SUCHI PAPER MILLS LIMITED
4 | ITA 2302/DELf2026 | 2020-21 | [A] DEEPENDRA KUMAR SINGHAL
5 |[ITA 2303/DELf2026 | 2019-20 |[A] AMIT KUMAR
6 | ITA 2489/DEL/2026 { 2011-12 | [A] PADAM SINGH
7 | ITA 3569/DEL/2026 | 2020-21 |{[A] KAILASH CHAND AGARWAL
8 |ITA 3615/DEL/2026 { 2020-21 |{[A] PASADENA RETAIL PRIVATE LIMITED
o |1TA 3616/DEL/2026 | 2020-21 g:é\lggé:ﬁl_ lI:IE,i'IgTUTE OF PUBLIC ADMINISTRATION GENERAL
10 | ITA 3617/0EL/2026 | 2021-22 J:éwgém ::TJ?QBHUTE OF PUBLIC ADMINISTRATION GENERAL
oM

nt Registrar
21-Apr-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 19-MAY-2026 (TUESDAY)

Srl | Appeal Number Azr::. Assessee Name Remarks
1 | ITA 2464/DEL/2026 | 2015-16 | [A] PRIYANKA ASHOK
2 | ITA2491/DEL/2026 | 2015-16 | [A] SNT DERIVATIVE BROKING PVT. LTD.
3 | ITA 2494/DEL/2026 | 2019-20 | [A] SAVITA CHATURVEDI(IND)
4 | ITA 2535/DEL/2026 | 2024-25 | [A] STEELMINT INDUSTRIES PVT LTD
S {1TA 2547/DEL/2026 | 2020-21 [ [A] OKHLA INDUSTRIAL AREA CETP SOCIETY REGD.
6 | ITA 258%/DELf2026 | 2018-19 | [A] SR CUPRO INDUSTRIES PRIVATE LIMITED
7 1 ITA 2622/DELf2026 | 2019-20 | [A] RAJEEV KUMAR
8 |[ITA 2623/DELJ2026 | 2020-21 |[A]ISH KUMAR
S | ITA 2672/DEL/2026 | 2018-19 {[A] PRAMOD YADAV
10 | ITA 2684/DEL{2026 | 2018-19 {[A] SACHIN GUPTA
7 Jisit‘ant Re;isfrar

21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 20-MAY-2026 (WEDNESDAY)

Sri | Appeal Number A;::‘: Assessee Name Remarks
1 | ITA916/DEL/2026 | 2017-18 |[A] NEERU BIRLA (E-(FILE))
2 | ITA 2148/DEL/2026 | 2012-13 | [A] BABITA (E-(FILE))
ITA 2736/DEL/2026 | 2021-22 | [A] SURINDER KUMAR KHURANA
4 | ITA 2774/DEL/2026 | 2017-18 | [A] USHA RANI
5 |ITA 2820/DELf2026 | 2020-21 |{[A]HIMANSHU MADAAN
© | 1TA 2856/DEL/2026 | 2019-20 | [A] LALIT
7 | ITA 3226/DEL/2026 | 2019-20 | [A] PLEASANT IMPEX PRIVATE LIMITED
8 |[ITA 3227/DELf2026 { 2018-19 | [A) GURPREET SINGH
9 |[ITA 3465/DEL/2026 | 2012-13 | {A] RAJESH KUMAR
10 | ITA 3473/DELf2026 | 2017-18 | [A] SATPAL
3 ¥

- nt Regisirar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 21-MAY-2026 (THURSDAY)

Srl | Appeal Number Az:a: Assessee Name Remarks
1 [ ITA 3486/DEL/2026 § 2017-18 | [A] BHOORA
2 | ITA 3487/DEL/2026 1 2020-21 ][A] RISHI PUBLIC WELFARE TRUST
3 |[ITA 3488/DEL/2026 { 2020-21 {{A] RAVINDER RAGHAV HUF
4 | ITA 3493/DEL/2026 | 2024-25 | [A] TIKAM SARAF
5 | ITA 3497/DEL/2026 | 2024-25 {[A] SATI CHEMICAL AGENCY

s -
" Assistant Registran
g 21-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PARY HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 27-APRIL-2036 (MONDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

s Appeal Humber YJ ‘:.’""' AsSgassoe Bonch Ramorks
1 [TA 6493 DEL 2025 (2017-18|{A] ADARSH DISTRIBUTORS A
2 ITA 6494 DEL 2025 12022-23|{A] ADARSH DISTRIBUTORS A

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Assmt,

s Appeal Number Year Assetsee Bench Remarks
1 o 53 DEL 2025 |2012-13|[A] AMAND PRAKASH G
2 ITA 5731 DEL 2025 | 2016-17|1A] RIMGLETS TRADEX PVT LTD G
3 OA | 5742 | DEL | 2025 |2018-13|{A] RAJIV KAWATRA G
4 ma | sez20 | oeL | 2025 22%‘1’; [A] ALANKIT BRANDS PRIVATE LIMITED G
s [TA | 5951 | DEL | 2025 |2012-13|{D] ANAND PRAKASH G
6 A ! ses2 | oeL | 2028 22%11‘;' [] ASHOK KUMAR AGARWAL G
7 ma | sed | oeL | 2o 22%11.'; [A] ASHOK XUMAR AGARWAL G
8 | ma | som | oeL [ 2005 | 3D Ha) AsHOK KUMAR AGARWAL G
9 ma | seos | pEL | 2025 | 2025 1a) AsHOK KUMAR AGARWAL
10 1TA 5946 DEL 2025 | 2020-21 | [A] ASHOK KUMAR AGARWAL
1 | ma | sese | oeL | 2025 22%11’; [A] PRATISHTHA GARG
1z | A | ses | OEL | 2055 | Zoi% [(A) PRATISHTHA GARG G
13 [ ma [ seeo | oen | 2005 | 21 |1a] praTISHTHA GARG G
14 | MA | 6058 | OEL | 2025 |2017-16]{A] PRAMOD JAIN s
15 | 0A | 6128 | DEL | 2025 |2015-16)(A] DEVENDER KUMAR GUPTA G
16 | DA | 6120 | DEL | 2025 |2016-17|[A] DEVENDER KUMAR GUPTA G
17 1 (WA | €130 | DEC | 2025 |2017-18|{A] DEVENDER KUMAR GUPTA s
1] ITA 6131 DEL 2025 [2018-19 R_] DEVENDER KUMAR GUPTA G
19 ITA 6132 DEL 2025 [ 2020-21|[A] DEVENDER KUMA GUPTA G
20 ITA 8320 DEL 2025 | 2020-21 [_&] MANISH WADHWA G
21 ITA §371 DEL 2025 | #21-22 LI_:&] MANISH WADHWA G
22 ITA | 8468 | DEL | 2025 |2014-15][A] NET RAM G
23 ITA 8469 DEL 2025 | 2015-164[A] MET RAM G
24 ITA 8470 DEL 2025 | 2016-17 i[A} MET RAM G
25 | ITA | 8471 | DEL | 2025 |2017-18)[A} NET RAM G
26 ITA 8472 DEL 202% |2018-19}[A] NET RAM G
7 178 8473 DEL 025 |2019-20 [A] NET RAM G

BEFORE SHRI ANUBHAYV SHARMA, JUDICIAL MEMBER
AND SHRT MANISH AGARWAL, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Assmit.

s Appeaal Number Year Assessee Bench Remarks
1 74 1108 DEL 2024 [ 2008-09|[A] RAMPRASTHA DEVELOPERS (P) LTD, A
2 [TA 1109 DEL 2024 [2009-10|[A] RAMPRASTHA DEVELOPERS (P) LTE, A
3 TFA | 1110 | DEL | 2024 |2017-18[A) RAMPRASTHA DEVELOPERS (P) LTD, A
4 ITA 4701 DEL 2025 | 2007-08 |fA] RAMPRASTHA DEVELOPERS (P) LTD. A




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAVUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITICNS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 29-APRIL-2026 (WEDNESDAY).

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.
sl Appeal Number Year Assessee Banch Remarks
AY
1 ITA | 3531 | DEL | 2024 | 2020- |[A] VENUS INDIA ASSET-FINANCE PRIVATE LIMITED 1
21




APPELLAT BUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF
THIRD MEMBER MATTERS,

PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 30-APRIL-2026 (YHURSDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
sl Assmt.
Appeal Number Year Assessee Bench | Remarks
1 | ma | 1307 | oEL | 2025 2%3' {A] ARCOTECH LIMITED c
2 | ma | 4794 | DEL | 2025 201165' [A] THE DIVYA LOK CO OPERATIVE GROUP HOUSING SOCIETY LTD c
3 | A | a7es | oeL | 2028 2‘{176' [A] THE DIVYA LOK CO OPERATIVE GROUP HOUSING SOCIETY LTD ¢
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Assmt.
s Appaal Number Year Assessee Bench Remarks
t | ma {1435 | o | 2014 | 230 |(a] /s, MOTOROLA SOLUTIONS INDIA PVT. LD H
BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
PART HEARD MATTERS
s Appeal Number A;:'::‘ Assesseoe Bench | Remarks
1 | A | 1955 | oEL | 2021 201}37' [A} SAMSUNG INDIA ELECTRONICS PRIVATE LIMITED (S/G) 1 /G

A
'Bi 1-Ap§-20£%



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 04-MAY-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS
Sl Appeal Number ?.:Tt' Assessee Bench Rermarks
1| ma | aseo | DeL | 2023 | 205 Iga) manisH TUTEIA E
2 | ma | 224 [ oeL | 2025 | 207" |[D] TISH CONSULTANTS PRIVATE LIMITED A
3 | A | 2312 | DEL | 2025 | %% ([A) LENIENT CONSULTANTS VT LTD (E/H) A
4 | ma | 2313 { pe | 2028 2‘1165' [A] LENIENT CONSULTANTS PVT LTD A
s | ma | 2314 | oEL | 2025 | 2057 |(A] LENIENT CONSULTANTS PVT LTD A
6 | A [ 2315 | DEL | 2025 | 2%L%" |[A] LENIENT CONSULTANTS PVT LTD A
7 | ma 2316 | oeL | 2025 § 294 |ra) cEA CONSULTANTS PVT LTD (/M) A
8 | ma | 2317 | oeL | 2025 | 295 |1a) cea consuLTANTS VT LTD A
o | ma [ 2318 | oeL | 2025 | 295 |ra] cea consuLTanTs vt LD A
10 | A | 2319 | oL | 2025 [ 297" |1A] CEA CONSULTANTS PVT LTD A
11 | A | 2320 | oL | 2025 | 297 |[a] CEA CONSULTANTS PVT LTD A
12 | ma | 2321 | pee | 2025 2'32165‘ [A) SW CONSULTANTS PVT LTD A
13 | A | 2322 | oEL | 2025 | 205 [[A] SW CONSULTANTS PVT LTD (E/H) A
14 | A | 2323 | oeL | 2025 | 201" |[a) sw coNSULTANTS PvT LTD A
15 | 1t | 2324 | DeL | 2025 | 255 |1A] SW CONSULTANTS PVT LTD A

Bk
nR
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 05-MAY-2026 (TUESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.
Appeal Number Year Assessge Bench | Remarks

rma | 6237 | oew | 2025 | 20 (4] W5 DESIGN WORKSHOP (INDIA) PRIVATE LIMITED A
ITA | 6238 | DEL | 2025 202}}9' [A] DESIGN WORKSHOP INDIA PRIVATE LIMITED A
TTA | 6239 | DEL | 2025 2321"' {A] M/S DESIGN WORKSHOP (INDIA) PRIVATE LIMITED A
ma | 6240 [ DEL | 2025 22221' [A] DESIGN WORKSHOP INDIA PRIVATE LIMITED A
ma | 6241 | DEL | 2025 | 292" |{A) OESIGN WORKSHOP (INDIA) PRIVATE LIMITED A

@j-ﬁp&ﬂ)l?



INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 06-MAY-2026 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sl Appeal Number “:::‘rt‘ Assesses Bench | Remarks

1 | ma | 8863 | DEL | 2025 201165' [A) ALTAF A

2 | ma |eses | DEL | 2025 | 200 |[a) arar A

3 | ma | sses | oeL | 2025 [ 201" 1) mumar A

4 | mma | sses | DEL | 2025 | 200 [ra) auvar A

s | rra | sss7 | DEL | 2025 202}39' [A] ALTAF A

6 | ra | sses | DEL | 2025 | 227 |(a ALmar A

7 | A | 869 | DEL | 2025 2‘;221' [A] ALTAF A

8 | 1A |eoso | DeL | 2025 292 |1a) MOHD AKHALAK A

9 | 1a | 8960 | DEL | 2025 | 231 |1a] MOHD AKHALAK A

10 | 1A | 891 | DEL | 2025 [ 2920 h1a] MOHD, AKHALAK A

11 | A | 8962 | OEL | 2025 | 2921 [[a] MOHD. AkHALAK A
CLARIFICATION MATTERS

Sl Appeal Number :::Tt' Assessee Bench | Remarks

1| rma | 8825 | DEL | 2025 | 230" |(a) OCEAN REALCON P LIMITED A

Hoazh
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 11-MAY-2026 (MONDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI1 BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

sr Appeal Number c:::'_"t Assessee Bench | Remarks
1| ma | 883 | oEL | 2018 | 2013 D) PAUL WURTH ITALIA SPA (INTL. TAXATION) D _—
2 | ma | s4e | DEL | 2018 | 201 |[A) PAUL WURTH ITALIA SPA (INTL. TAXATION) o ol
3 | mA [ 2370 | DEL | 2018 | 257" |[D] PAUL WURTH ITALIA SPA (INTL. TAXATION) D —
4 | rTa | 2696 | pEL | 2018 2"1132' [A] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Taf;'ﬂibn
5 | mma [ 2950 | pEL | 2019 | 200 |[D]) PAUL WURTH ITALLA SPA (INTL. TAXATION) D Tam'o .
6 | tma | 3005 | DEL | 2019 | 2% |[A] PAUL WURTH ITALIA SPA (INTL. TAXATION) D ol
7 | A | 5164 | DEL | 2017 | 291 |ca] PAUL WURTH ITALLA SPA (INTL. TAXATION) D _—
8 | 1ma | s254 | DEL | 2007 2‘1110' [D] PAUL WURTH ITALIA SPA (INTL, TAXATION) D Tai';*é;a .
g | 1A {9252 { DEL | 2019 [ 291" [{A] PAUL WURTH ITALIA S.PA. (INTL. TAXATION) D ot




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 12-MAY-2026 (TUESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.
Appeal Number Year |ASsessee Bench |Remarks
A | 1660 | DEL | 2024 201165‘ [A] NEXGEN INFRACON PVT LTD E
A | s4s0| DEL | 2024 201154' {A] NEXGEN INFRACON PVT, LTD E

=T =

AR

éi-a!\pr-zozii>



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 13-MAY-2036 (WRDNESDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS
s Appeal Number ‘::':rt' Assessee Banch Remarks
1 CO | 275 | DEL | 2025 | 2013 |[A] OPUS PROJECTS PVT. LTD. B
2 c0 | 276 | DEL | 2025 | 2014 |[A) OPUS PROJECTS PVT. LTD. B
3 ITA 4657 DEL 2025 | 2035-16|[D] AASTHA APPARELS PRIVATE LIMITED (E FILE) B E File
4| 17A | 4658 | DEL | 2025 |2016-17)[D) AASTHA APPARELS PRIVATE LIMITED (E FILE) B E File
S | ITA | 4659 | DEL | 2025 |2017-18](D] AASTHA APPARELS P. LTD {E FILE) B E File
& | T7A | 4660 | DEL | 2025 |2016-13|(D] AASTHA APPARELS PRIVATE LIMITED (€ FILE) B € File
7 ITA 4661 DEL 2025 |2015-20 [D] AASTHA APPARELS PRIVATE LIMITED (E FILE) B E File
8 | [TA | 4662 | DEL | 2025 |2019-20|[D] B8 APPARELS P LTD (E FILE) B £ File
9 | [TA | 4720 | DEL | 2025 |2013-14][D) AASTHA APPARELS PRIVATE LIMITED (E.FILE) B E.fie
10 | ITA | 4721 | DEL | 2025 |2014-15][D] AASTHA APPARELS PRIVATE LIMITED (E FILE) B EMe
11| 17A | 5261 | DEL | 2025 12018-19](D) JBB APPARELS PRIVATE LIMITED 8
12 [TA Si77 DEL 2025 | 2018-19|[0] JBN APPARELS P LTD B
13 | 1TA | 5278 | DEL | 2025 |2019-20][D) 38N APPARELS P LD B
14 ITA 6757 DEL 2025 2013 |[D] CPUS PROJECTS PVT. LTD. B
15 | A | 6758 | DEL | 2025 | 2014 |[D] OPUS PROJECTS PV, LTD. B
BEFORE SHRI § RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
sl Appeal Number ASs. | assessee Bench | Remarks
1 0 | 186 | OEL | 2025 |2022-23|[D] HARIOM MOBILE PRIVATE LIMITED B
2 €0 | 187 | DEL | 2025 |2021-22|(D] HARIOM MOBILE PRIVATE LIMITED 8
3 CO | 188 | DEL | 2025 |2020-21][D] HARIOM MOBILE PRIVATE LIMITED 8
4 <0 139 DEL 2025 | 2019-20][0] HARIOM MOBILE PRIVATE LIMITED B
S | €O | 190 | DEL | 2025 |2019-20|[D] HARIOM COMMUNICATION LLP B
6 CO | 191 | DEL | 2025 |2018-19](D) HARIOM COMMUNICATION LLP B
7 [n] 278 DEL 2025 | 2016-17|[A] HARTOM COMMUNICATION LLP B
8 | co | 279 | DEL | 2025 |2017-18|[A] HARIOM COMMUNICATION LLP B
¢ ITA 4501 DEL 2025 | 2019-20|[0] HARIOM MOEBILE PRIVATE LIMITED B
10 | ITA | 4502 | DEL | 2025 |2020-21][D) HARIOM MOBILE PRIVATE LIMITED B
11 1TA 4503 DEL 2025 | 2021-22 |[0] HARIOM MOBILE PRIVATE LIMITED B
12 | A | 4504 | DEL | 2025 |2022-23](0) HARIOM MOBILE PRIVATE LIMITED B
13 ITA 4505 DEL 2025 | 2018-19|{C] HARICHM COMMUNICATION LLP B
14 TTA 4506 DPEL 2025 | 2019-20|{D] HARICM COMMUNICATION LLP -]
IS | ITA | 5468 | DEL | 2025 |2016-17]{D) HARIOM COMMUNICATION LLP B
16 | ITA | 5465 | DEL | 2025 |2017-18](D] HARICM COMMUNICATION LLP 8
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 14-MAY-2026 (THURSDAY)

BEFCRE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl Appeal Number A?:'::’ Assessee Bench |Remarks

1 | Ima |4s07| DeL | 2025 22109‘ [A] DUSHYANT SAINI (E.FILING) B | Efiing

2 | mma |4627 oEL | 2025 2928 |(A] SHAMINDER SINGH B

3 | ma |4628| oEL | 2025 2‘1%7' [A] SHAMINDER SINGH B

4 | ma [a629 DEL { 2025| 2948 |[] SHAMINDER STNGH B

5 | ITA |6577] DEL | 2025 2017 |[D] PUSHPA AGGARWAL (E. FILING) B | E.filing
Tk

@-Aﬁr‘fzozeg




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,

PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 18-MAY-2026 (MONDAY)

BEFORE SHRI $ RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS

Assmt.
sl Appeal Number Year Assessee Bench |Remarks
1 | mma | 235 | DEL | 2021 201132' [A] FITTJEE LIMITED. F

2013-
2 | mva | 339 | oL | 2021 | 2913 |ga) FrimaEE uMITED. F
3 | A | 961 | DEL 2022 | %837 |[A) FTOEE LTD. F

= A PR



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHE

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 20-MAY-2026 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.

s Appeal Number Year Assessee Bench |Remarks

1 | 17a | 2250 EL | 2026 201{38‘ [A] BHARAT BHUSHAN (E/H) A E/H

2 | ITA | 5614| DEL | 2024 Z‘i}f' [D] BHARAT BHUSHAN (E/H) A E/H

é}ﬂﬁr-zoz?



